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Registratio filing

n

BRAssaR, Digae AL NEEL GuTa VS
JUDGE ’ CS COMM-2727/21  VISHWA NATH IMOHIT BATRA 9911893100 |adv.batra@gmail.com 05.08.2021 |04.08.2021
(COMMERCIAL PARAS MARKETING VS.,SHEKHAR
COURT)-o01 CS COMM-2859/21 | ANAND PACKWELL GUPTA 9999443512 shekhargupta@advslegal.in 16.08.2021 [13.08.2021
iIIIIM AR ggngvEE%HJCENT M/S TRIVENI IMPEX PVT]
COMMERCIAL CS LTD Vs M/S BHISHANNEERAJ
COURT, THC (COMM)/2643/2021 |CHAND NARESH KUMARGUPTA(P), 9811267045 |info@juslawoffices.com 03-08-2021 |02-08-2021
M/S PARWANIANURAG
CS LOGISTICS Vs HDFCKUMAR INARINDER_ PAWAN@YA
(COMM)/2670/2021 [ BANK IAGARWAL(P), 9873638191 |HOO.COM 04-08-2021 |03-08-2021
VIMAL KISHORE GUPTA|
Vs DEWAN HOUSEING
OMP FINANCE GAURAV
(COMM)/52/2021 CORPORATIONLTD KUMAR(P), 0999720412 r.gauravsingh@gmail.com [09-08-2021 |07-08-2021
KOTAK MAHINDRA|
OMP (DPRIME LTD Vs MALTIRAJESH
(COMM)/1302/2021 |GUPTA JANGRA(P), 9958726491  [jangraadvocate@gmail.com |02-08-2021 |31-07-2021
KOTAK MAHINDRA|
OMP (DPRIME LTD Vs MUKESHRAJESH
(COMM)/1303/2021 SO RAJINDER JANGRA(P), 9958726491  [jangraadvocate@gmail.com |02-08-2021 |31-07-2021
M/S APURVA|
INTERNATIONAL VS
CS SHIV STORE EXIM ANDRAJ KARAN| RAJKARAN1710@GMAIL.C
(COMM)/2817/2021 |ANR. SHARMA (P) 9871454546 |OM 11-08-2021 [10-08-2021
SH. MAHESH CENTRAL OMP(I)(COMM) KOTAK MAHINDRASH. RAJESH|9958726491 02.08.2021 [31.07.2021
CHANDER GUPTA, 1304/2021 PRIME LTD. V/S JANGRA
DISTRICT JUDGE, RAVI ARORA . .
(COMMERCIAL angraadvocate@gmail.com
_ CS(COMM) HIMANSHU JAIN V/SSH. HEMANT/9811085066 05.08.2021 |04.08.2021
COURT)-03, TIS
HAZARI COURT 2739/2021 INORTH DELHI GUPTA
DELHI ’ MUNICIPAL
CORPORATION vakilhra@hotmail.com
CS(COMM) M/S HINDUSTAN METALSH. SAHILI9899100615 09.08.2021 (07.08.2021
2791/2021 CAST HOUSE V/S MAHAJAN
RADHA GUPTA SAHIL@ASPARTNER.IN
CS(COMM) PRADEEP SAPRA V/SSH. MANISH/9811217760 24.08.2021 [23.08.2021
2916/2021 [UNION OF INDIA BATRA
& ORS. manishbatray77@gmail.com




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing
Number n
4 l(glslllllz:lercsiglxgga DJICENTRAL M/S CARD SYSTEMS 31.07.2021
PVT. LTD. VS. M/S LOW,|
CS (COMM)-CARBON FUTURE PVT.SH. AYUSH
2637/2021 LTD. AND Anrs. GUPTA 9818402326 |ayush@guptalegal.in 02.08.2021
SHREE SHYAM 31.07.2021
CS (COMM)-CREATION VS.SH. TANU| deintegrolawfirm @gmail.co
2636/2021 JITENDER GOYAL SINGHAL 0099739937 |m 02.08.2021
CS MOHD  SHAHID  VSGAURAV scjainandcompany@gmail.c 03.08.2021
(COMM)/2707/2021 |SANTOSH JAIN(P), 099965330 om 04-08-2021
MANOJ KUMAR AND, 09.08.2021
CS IAnrs Vs ICICI BANK LTD advmadhusoodan@gmail.co
(COMM)/2807/2021 |AND Anrs SUNIL DUTT(P), 9310967985 |m 09.08.2021
M/S ETM LOGISTICS
PVI. LTD. VS. M/S
CS (COMM)-KAPCO ELECTRIC PVT.SH. J.C. JCMAHINDRO@GMAIL.C
2820/2021 LTD. MAHINDRO 0810138091 |OM 11.08.2021 [10.08.2021
HOLYLAND MARKETING
PVT LTD Vs FUNTOP
CS FOODS AND BEVERAGESPRERNA adv.prernaarora@gmail.co
(COMM)/2864/2021 [PVT LTD IARORA(P), 0910800018 |m 16.08.2021 [13.08.2021
M/S M.K. ENTERPRISES
CS (COMM)-VS. M/S VOHRA RUBBERSH. AJAY| AJAYKBHAT@REDIFFMAI
3005/2021 IAND ELECTRICALS KUMAR 0667162226 |L.COM 27.08.2021 [26.08.2021
5 Sh. Ashwani Kr.CENTRAL 0OMP (I) COMM -KOTAK MAHINDRARAJESH 02.08.2021 (02.08.2021
Sarpal, District 1301/21 PRIME V/S  PREETIJANGRA
1 CATNT
‘é‘;ﬂ“ﬁf_’% Commercial CS COMM — 2729/21 RAM NIWAS GOEL V/SAVINASH 0871441764 05.08.2021 |05.08.2021
SDMC TRIVEDI
CS COMM - 2730/21 /ABHISHEK JAIN V/S M/SSHIV KUMAR 9599911797 05.08.2021 |05.08.2021
IYIKATECH P LTD
OMP COMM —CENTRALISED IADITI GUPTA 9811046710 13.08.2021 [13.08.2021
53/2021 ACCIDENT & TRAUMA
SER., V/S SARVESH
SECURITY
CS COMM - 2844/21 ASIAN GEN AGENCIESRAMAKANT 0650668629 13.08.2021 (13.008.2021
'V/S PRAVEEN KR
CS COMM - 2891/21 JANKI ENTERPRISESVIVEK SANDHU 9818821550 21.08.2021 [21.08.2021
V/S M/S MANGALAMAY . .
advviveksandhu@gmail.com
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CS COMM - 2892/21

ANSHUL GUPTA V/S
MANOJ KR

21.08.2021

21.08.2021

CS COMM - 2926/21

MAYANK ENTERPRISES
V/SM/S MSG
INFRABUILD P LTD

HARMESH KR

0871019871

25.08.2021

25.08.2021

OMP COMM - 56/21

SHIVANI BATRA V/S
KOTAK
PRIME

MAHINDRA|

ANKUR SABOO

8097559871

25.08.2021

25.08.2021

OMP
57/2021

COMM

BHARAMPAL V/S M/S
KOTAK
PRIME

MAHINDRA|

ANIL KUMAR

9953686474

27.08.2021

27.08.2021

SH. MANMOHAN
SHARMA, DISTRICT
JUDGE(COMMERCIA
L)-06, CENTRAL

CENTRAL

CS COM/2805/2021

RAM NIWAS GOEL VS
SOUTH NDMC

AVNISH
KUMAR
ADVOCATE

0871441764

IAVINASHTRIVEDI.LEGAL
@GMAIL.COM

09-08-2021

30-07-2021

CS COM/2816/2021

HINDUSTAN

RAJ

METALSAHIL
CASE HOUSE VS SWETAMAHAJAN

ADVOCATE

0212323888

10-08-2021

30-07-2021

CS COM/ 3027/2021

RAJ TRADING COM VS
VAN INK CAPITAL AND
CHEMICAL

SURENDER
KUMAR
SHARMA
ADVOCATE

98911297097

SKSHARMAADVOCATE@
HOTMAIL.COM

28-08-2021

24-08-2021

Sh. Dinesh Bhatt , DJ|
(Commercial Court)-
o1

West

OMP
(COMM)/101/2021

9]

ORIX LEASING AND
FINANCIAL  SERVICES
INDIA LTD Vs RUZDAR

PRAMOD
KUMAR
SINHA(P),

9811594109

.k.sinha72@gmail.com

02-08-2021

31-07-2021

OMP
(COMM)/103/2021

€8]

ORIX LEASING AND
FINANCIAL  SERVICES
INDIA LTD Vs
HUSSAIN

PRAMOD

JAKIRKUMAR

SINHA(P),

9811594109

k.sinhay2 @gmail.com

02-08-2021

30-07-2021

OMP
(COMM)/102/2021

¢y

ORIX LEASING AND
FINANCIAL  SERVICES
INDIA LTD Vs SHAKIL

PRAMOD
KUMAR
SINHA(P),

9811594109

.k.sinha72@gmail.com

02-08-2021

31-07-2021

CS (COMM)/320/2021

SHINAVELIN
SABHARWAL
PROPRIETOR M/S NAV|
PRINTS Vs SH RAJESH
WADHAWAN
PROPRIETOR
GLOBAL TRENDZ

M/S

Rajesh
Mahindru(P),

9810194135

r_mahindru@rediffmail.co
m

03-08-2021

15-07-2021
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ORIX LEASING AND
FINANCIAL  SERVICES

OMP (DINDIA LTD Vs SRI SAIABID abidahmadadvocate @gmail.

(COMM)/104/2021  [ENTERPRISES IAHMAD(P), 0213142242 |com 03-08-2021 |02-08-2021
TRADEBULLS
SECURITIES PRIVATE

OMP LIMITED Vs AJAYSUMEET Sumeetanand.adv@gmail.co

(COMM)/21/2021 KUMAR IANAND(P), 0053154353 |m 09-08-2021 03-08-2021
PRTIBHA GUPTA Vs M/S

OMP USA UNIVQUEST PVIHARSHVARDH

(COMM)/22/2021 LTD IAN PANDEY(P), 9953134789 |adv.harshio@gmail.com 11-08-2021 [09-08-2021
IAMITA CHAWLA  VsSANDEEP adv.sandeepthukral@gmail.

CS (COMM)/337/2021 NIMBUS FOODS LTD THUKRAL(P), [9971265222 |com 11-08-2021 |05-08-2021

KARAN AGGARWAL Vs
MANGAL BEVERAGESPUSHP
CS (COMM)/339/2021AND FOODWORKS LLP |SAINI(P), INil sukhmeetlamba@gmail.com(13-08-2021 [11-08-2021

M/S RCI INDUSTRIES
IAND TECHNOLOGIES
LTD Vs M/S PALMOHIT
RADIATORS AND OILCHAUDHARY(P mohitchaudhary2020@gma
CS (COMM)/350/2021ICOOLERS ), 0810663997 lil.com 21-08-2021 [17-08-2021

MADAN LAL DECEASED
THROUGH ITS LEGAL

HEIR Vs MS RASHMIVIVEK anjum_advocate@gmail.co
CS (COMM)/349/2021GUPTA IMALHOTRA(P), 8588901609 |m 21-08-2021 [19-08-2021
OZONE OVERSEAS

PRIVATE LIMITED Vs
MR  DEEPAK GUPTA
TRADING AS M/S ICONSURINDER

CS (COMM)/355/2021 METAL MARKETING SINGH(P), 0311325398  mail@tmjuris.com 25-08-2021
UNION BANK OF INDIA|
ERSTWHILE
CORPORATION BANK VsSHIVA shivbhardwaj.advocate@gm
CS (COMM)/351/2021 JITENDER PAL SINGH | BHARDWAJ(P), 8447146032 jail.com 25-08-2021 |09-08-2021
UNION BANK OF INDIA|
ERSTWHILE
CORPORATION BANK VsSHIVA shivbhardwaj.advocate@gm

CS (COMM)/352/2021JITENDER PAL SINGH BHARDWAJ(P), ail.com 25-08-2021 |09-08-2021
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SH.
SINGH,
DISTRICT
(COMM)-o02,
WEST, THC, DELHI

GURDEEP
LD,
JUDGE

'WEST
DISTRICT

CS/COMM/330/2021

VS ANIL KUMAR AHUJA

SHYAM SUNDER GUPTAGAURAV

GUPTA

9711998149

gouravguptalawyer@gmail.c
om

05.08.2021

05.08.2021

CS/COMM/331/2021

JAI DURGA INCENE VS
PUJA ENTERPRISES

VIMAL TIWARI
BEGH

9899457781

advmeghar@gmail.com

05.08.2021

05.08.2021

CS/COMM/334/2021

RAJCO BUILDWAL VS
SHANKAR DASS BANSAL

VIJAY KUMAR
WADHWA

0818376231

wadhawaassociates@gmail.c
om

06.08.2021

06.08.2021

OMP(I)/COMM/115/2
021

ORIX
FINANCIAL SERVICE
INDIA LTD VS BRIJESH

LEASINGCHARU

SACHDEVAS

9899635146

charusachdeva@gmail.com

10.08.2021

10.08.2021

CS/COMM/ 360/2021

M/S
ENTERPRISES VS GOLD
FACE ELECTRONICS
WEIGHING EQUIPMENT

KHANNAKHAGESH

SETH

9350550880

27.08.2021

27.08.2021

OMP(I)/COMM/153/2
021

M/S KISSANDHAN AGRI
FINANCIAL SERVICE
PVT LTD VS V ONE
INDUSTRIES

GARVIT
VINAYAK

9899057063

advrabatbansal@gmail.com

27.08.2021

27.08.2021

CS/COMM/342/2021

BLUE DART EXPRESS
LTD VS INDO ARYA
LOGISTICS

INAVEEN ARYA

9899919222

naveen.aryal@rediffmail.co
m

16.08.2021

16.08.2021

OMP/COMM/23/2021

PARAG GUPTA VS NEW,
VIKAS CAPITAL CREDIT
SOCIETY

IADITIYA

8789310026

aaditya.adv@gmail.com

23.08.2021

23.08.2021

SH. SANJEEV JAIN,
DISTRICT JUDGE
(COMMERCIAL
COURT)-01

DISTRICT

NEW DELHI

CS(COMM)
2588/2021

THE SUPREME
INDUSTRIES  LIMITED
VS. ALOK KUMAR|

AGARWAL AND ORS.

NEERAJ GOGIA

9891800100

advocateneerajgogia@gmail.
com

02/08/21

29/07/21

CS(COMM) 2589/2021

SAFEXPRESS PRIVATE
LIMITED VS. FRANCO
LEONE LIMITED

INITIN PANDEY

9911111205

litigation@khaitanandkhait
an.com

02/08/21

20/03/21

CS(COMM)
2590/2021

TC GLOBAL INDIA|
PRIVATE LIMITED VS
UNITED KNOWLEDGE
EDUCATION
CONSULTANTS PRIVATE
LIMITED AND ORS.

SAGAR
CHAWLA

0810229189

02/08/21

sagar@sagarchawla.in

27/07/21




Case No.

Petitioner Name VS
Respondent Name

BROMPTON LIFESTYLE

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

CS(COMM) BRANDS PVT. LTD. VS.
2600/2021 RIVERIA COMMERCIALNIKHILKOHLI 9899522224 03/08/21  20/07/21
DEVELOPERS LTD. info@dsnrlegal.com
CS(COMM) BRIJ BEHARI SARAN VS
9601/2020 M/S DREAM SQUAREP.GUPTAMISS 9811027928  hnonamadvocate@gmail.co [03/08/21  [28/07/21
HOSPITALITY LLP m
OMP(I)(COMM) KOTAK MAHINDRARAJESH 8726401 04/08/21  bajo7/21
2622/2021 PRIME LTD. VS JAGESH JANGRA 0958720491 4 neraadvocate@gmail.com | 407
KOTAK MAHINDRA|
OMP(I)(COMM) PRIME LTD. VS LOVERAJESH 0958726491 04/08/21  24/07/21
2618/2021 JANGRA . ]
MEHRA angraadvocate@gmail.com
M/S KBR HOSPITALITYMANEESH
CS(COMM) 2617/2021 PVT. LTD. VS JATINGUMBER 0911315304 04/08/21  27/07/21
KALRA ascentlawfirm @gmail.com
IASTER TECHNOLOGIESDINESH
CS(COMM) 2616/2021PVT. LTD. VS BISTROKUMAR 9717823680 04/08/21  12/07/21
HOSPITALITY PVT. LTD. SABHARWAL lawlines20@gmail.com
M/S TDI
OMP(COMM)2614/20 kR ASTRUCTURE LTD.S.W. HAIDER 931130710 04/08/21  30/07/21
21 )
VS RISHI RAM haider.adv@gmail.com
M/S REALISTIC
REALTORS PVT. LTD. VSBHARAT
CS(COMM) 2633/2021M /S SHIPRA HOTELSGUPTA 0810444651 06.08.21 16.07.21
LTD. AND ORS. legistauxiliary@gmail.com
BLUE SAPPHIRE FILMS
CS(COMM) 2658/2021VS M/S 7 STALLIONSHIMANSHU 0540105959 07.08.21 02.08.21
KAUSHIK
ENTERTAINMENT kaushikh1993@gmail.com
OMP(I)(COMM) INDUSIND BANK LTD.AMITABH amitabhadvlegal @gmail.co
2663/2021 VS SANJAY SHARMA  |SINGH P97U77170 ga@s 07.08.21  31.07.21
INDUSIND BANK LTD.
OMP(COMM)2664/20 G~ p ARESH KUMAR &£ MITABH 9971177170 ~ amitabhadvlegal@gmail.co |g7.08.201  |21.07.21
21 co SINGH m
M/S VALVOLINE
CS(COMM) CUMMINS PVT. LTD. VSRAKESH 8860020068 00.08.2021 10.06.21
2689/2021 M/S MOHAN MOTORWADHWA 3 9-08. 06

BUSINESS PRIVATE LTD.

wlawlegal @gmail.com




S.No Court District Case No.

CS(COMM)
2688/2021

Petitioner Name VS
Respondent Name

M/S VALVOLINE
CUMMINS PVT. LTD. VS
M/S I.R. ENTERPRISES

Advocate

RAKESH
WADHWA

Advocate
Nobile
Number

8860030068

Advocate email id

wlawlegal @gmail.com

Date

ofDate of e-

Registratio filing

n

09.08.2021

15.06.21

CS(COMM)
2686/2021

M/S VALVOLINE
CUMMINS PVT. VS SNB
INFRASTRUCTURE PVT.
LTD. AND ORS.

RAKESH
WADHWA

8860030068

wlawlegal @gmail.com

09.08.2021

19.06.21

CS(COMM)
2684/2021

TINA BAJAJ VS BALJIT
SEHGAL

LALIT KUMAR

9313499556

lalitkumaraor@gmail.com

09.08.2021

02.08.21

CS(COMM)
2683/2021

M/S RR EXPRESS PVT.
LTD.
CRAFT OVERSEAS AND
ORS

VS M/S KNITM.P.CHOUDHA

RY

9818580756

mpchaudharyoy7@gmail.co
m

09.08.2021

06.07.21

CS(COMM) 2679/2021

M/S INCRED FINANCIAL
SERVICES LTD. VS M/S
[UNICAST AUTOTECH
PRIVATE LTD.

AMIT BAJAJ

0213187809

bajajnbajaj227@gmail.com

09.08.2021

03.08.21

OMP(COMM)2678/20
21

SKY GATE HOSPITALITY|
PVT. LTD. VS LANGHAM
CAPITAL INDIA PVT.
LTD.

ASHISH
KOTHARI

9971969135

ashish@ksandk.com

09.08.2021

28.07.21

CS(COMM) 2724/2021

MMT DISTRIBUTORS
PVT. LTD. VS SAN
INFOTECH SERVICES

RANBIR SINGH

0810162109

ranbirsinghadv@yahoo.in

11.08.2021

02.08.21

CS(COMM) 2722/2021

PERFECT PREFAB
SYSTEM VS JRS INFRA

G.S. GANGWAR

9717211123

gangwar@gsgangwar.com

11.08.2021

04.08.21

CS(COMM) 2741/2021

M/S MITTAL TRADEX

STEEL AND COAL PTE
LTD

PVT LTD VS JAGUARABHIESUMAT

GUPTA

8586001792

shaurya.dogra@gmail.com

12.08.2021

04.08.21

CS(COMM) 2738/2021

ECOM EXPRESS
PRIVATE LIMITED VS
AARK WORLD PVT LTD

\ASHISH
VIRMANI

0810631642

ashish@virmani.org

12.08.2021

05.06.21

CS(COMM) 2736/2021

ECOM EXPRESS
PRIVATE LIMITED VS
MIRAH BELLE
INATURALS AND
APOTHECARY PVT LTD

ASHISH
'VIRMANI

0810631642

ashish@virmani.org

12.08.2021

05.06.21




Case No.

CS(COMM) 2735/2021

Petitioner Name VS
Respondent Name

AKANKSHA MITTAL VS
JAGUAR STEAL AND
COAL PTE LTD

Advocate

ABHIESUMAT
GUPTA

Advocate
Nobile
Number

8586001792

Advocate email id

shaurya.dogra@gmail.com

Date ofDate of e-
Registratio filing
n

12.08.2021 |04.08.21

CS(COMM) 2762/2021

PAWAN SETHI & ORS. VS
UNION BANK OF INDIA
& ORS.

AVINASH
KUMAR
SHARMA

9999959007

avinashkumarsharmay7@gm
ail.com

13.08.2021 [05.08.21

CS(COMM) 2763/2021

HOUSING
DEVELOPMENT
FINANCE
CORPORATION LTD.

MANDIRA
MITRA

0810561149

mandiramitra@gmail.com

13.08.2021 [05.08.21

OMP(I)(COMM)
2770/2021

M/S EXPRESSIONS
PORTFOLIO PVT. LTD.
VS KAUSHAL KUMAR

SANJEEV
KUMAR

7011678591

sanjivadvs9@gmail.com

13.08.2021 |09.08.21

OMP(I)(COMM)
2769/2021

M/S EXPRESSIONS
PORTFOLIO PVT. LTD.
VS KAUSHAL KUMAR

SANJEEV
KUMAR

7011678591

sanjivadvs9@gmail.com

13.08.2021 |09.08.21

OMP(I)(COMM)
2788/2021

INDUSIND BANK LTD.
VS PUNEET PANDEY

AMITABH
SINGH

9971177170

amitabhadvlegal @gmail.co
m

16.08.2021 [06.08.21

OMP(I)(COMM)
2789/2021

M/S  SMAS  AUTO
LEASING INDIA PVT.
LTD. VS RAM CHARAN
COMPANY PRIVATE
LIMITED

BHUVNESH
SATIJA

9899940300

office@rkslaw.in

16.08.2021 [12.08.21

OMP(I)(COMM)
2700/2021

M/S SMAS AUTO
LEASING INDIA PVT.
LTD. VS ENVIGREEN|
BIOTECH INDIA PVT.
LTD.

BHUVNESH
SATIJA

9899940300

office@rkslaw.in

16.08.2021 [12.08.21

OMP(I)(COMM)
2844/2021

M/S ORIX LEASING AND
FINANCIAL  SERVICES
INDIA LTD. VS ASLAM
IAND ORS.

CHARU
SACHDEV

9899635146

charusachdev@gmail.com

21.08.2021 [07.08.21

CS(COMM) 2865/2021

HOUSING
DEVELOPMENT
FINANCE
CORPORATION LTD. VS
BHAVANA R,
CHAUDHARY

RAMEEZUDDIN
RAJA

9899347995

rameez3591@gmail.com

23.08.2021 [12.08.21




Case No.

CS(COMM)
2868/2021

Petitioner Name VS
Respondent Name

HINDUSTAN
VENTURES
INATIONAL
COOPERATIVE
DEVELOPMENT
CORPORATION

MEDIA|
LTD. VS

Advocate

AMIT BAJAJ

Advocate
Nobile
Number

9213187809

Advocate email id

advocate.puneet@gmail.co
m

Date ofDate of e-
Registratio filing
n

23.08.2021 [14.08.21

OMP(I)(COMM)
2877/2021

AUJASVI SUKHIJA VS
SWETA ESTATES PVT.
LTD.

SANJEEV
KUMAR
SHARMA

8826114343

sharma.adv@gmail.com

24.08.2021 [17.08.21

CS(COMM) 2875/2021

KRISHNA LOGISTICS VS
MEGHMEDITECH PVT.
LTD.

MANOJ TOMAR

9711330536

manojtomar.adv@gmail.co
m

24.08.2021 [18.08.21

CS(COMM)
2060/2021

HOUSING
DEVELOPMENT
FINANCE
CORPORATION LTD. VS
SUMIT AGGARWAL

SOURAV
JENA

KR.

9953944409

ajayksp3s@gmail.com

28.08.2021 [23.08.21

CS(COMM) 2959/2021

HOUSING
DEVELOPMENT
FINANCE
CORPORATION LTD. VS
GAUTAM AURORA AND

SOURAV
JENA

KR,

9953944409

ajayksp3s@gmail.com

28.08.2021 [23.08.21

CS(COMM) 2955/2021

ORS

HOUSING
DEVELOPMENT
FINANCE
CORPORATION LTD. VS
RAUSHAN KUMAR AND

SOURAV
JENA

KR.

19953944409

ajayksp3s@gmail.com

28.08.2021 [23.08.21

CS(COMM)
2062/2021

ORS

HOUSING
DEVELOPMENT
FINANCE
CORPORATION LTD. VS
SORABH PANDOH AND
ORS

SOURAV
JENA

KR

19953944409

ajayksp3s@gmail.com

28.08.2021 [23.08.21

CS(COMM) 2973/2021

EOS CAPITAL ADVISORS
PVT. LTD. VS AGROH
KODINAR
HIGHWAYS PVT. LTD.

MANASHWY

VERAVALJHA

0013980691

manas244@gmail.com

31.08.2021 [12.08.21




S.No

10

Court

GURVINDER|
SINGH,
DISTRICT JUDGE
(COMMERCIAL
COURT)-02

District

NEW DELHI

DISTRICT

Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

KOTAK MAHINDRA|

OMP(I)(COMM) PRIME LTD. VS ANKITRAJESH 0958726491 04.08.21 24.07.21

2623/2021 JANGRA . .
SINGH angraadvocate@gmail.com

OMP(COMM) DR. BALDEO SINGH VS vikassharmalawoffices@gm

06262021 DR, U.S. GAUTAM JYOTI SHARMA (9990008499 Vi assh @gm 550821  [29.07.21
RISHI KUMAR VS M/SRISHABH

CS(COMM) 2634/2021SIGMA  OUTSOURCING AGNTHOTRI 0811414440 06.08.21 04.08.21
SERVICES PVT. LTD. vikas.arora@alo.net.in
RARA CRAFTS PVT. LTD.

CS(COMM) 2655/2021VS  BENETTON INDIAAMIT PUNJ 0810524966 07.08.21 25.07.21
PVT. LTD. amit.punj@yahoo.com

OMP(I)(COMM) INDUSIND BANK LTD.AMITABH amitabhadvieeal @email.co

2665/2021 VS SUNIL TYAGI SINGH po7u7A70 1 828 07.08.21  131.07.21
INDUSIND BANK LTD.

OMP(I)(COMM) /AMITABH
VS A.P. CONSTRUCTION| 9971177170 lamitabhadvlecal@email.co [07-08-21 29.07.21

2666/2021 AND CRANE SERVICES PINGH n galCg
M/S UNIQUE AUTO

OMP(I)(COMM) FINANCE & LEASINGRITESH 88051058 07.08.91 02.08.21

2662/2021 PVT. LTD. VS RANJANOBEROI 96695105 7:06. ‘06
SINGH riteshoberoio58 @gmail.com
KOTAK MAHINDRA|

gé\g/g)éSPMM) PRIME LTD. VS RAMADITIGUPTA [9999631644 07.08.21 02.08.21
SAJIVAN aditigupta_law@yahoo.com
KOTAK MAHINDRA|

261\25512)(()2?MM) PRIME  LTID.  VSADITIGUPTA 9999631644 07.0821  [02.08.21
PUSHPENDRA SINGH aditigupta_law@yahoo.com
M/S INCRED FINANCIAL

gé\gzﬁgxlm SERVICES LTD. VS M/SAMIT BAJAJ 0213187809 09.08.21 03.08.21
KIRAN UDYOG PVT. LTD. bajajnbajaj227@gmail.com
M/S VALVOLINE
CUMMINS PVT. LTD. VSRAKESH

CS(COMM) 2687/2021M/S NAMAKKAL AUTOWADHWA 8860030068 09.08.21 10.06.21
DIESEL WORKS wlawlegal @gmail.com
M/S VALVOLINE
CUMMINS PVT. LTD. VSRAKESH

CS(COMM) 2685/2021M/S CYNOX NETWORKSWADHWA 8860030068 09.08.21 16.06.21
PVT. LTD. & ORS. wlawlegal @gmail.com




Case No.

CS(COMM) 2714/2021

Petitioner Name VS
Respondent Name

M/S GLOBAL LEGEND
TRAVELS PVT. LTD. VS
M/S M.K. OVERSEAS
PVT. LTD.

Advocate

RANJIT SINGH

Advocate
Nobile
Number

0810222625

Advocate email id

suren.bhardwajs5@gmail.co
m

Date

ofDate of e-

Registratio filing

n

10.08.21

28.06.21

CS(COMM) 2723/2021

M/S AMBIENCE
COMMERCIAL
DEVELOPERS PVT. LTD.
& ORS VS M/S KWALS
KITCHEN
TECHNOLOGIES
LTD. & ORS.

PVT.

T.S. THAKRAN

9873148846

delhi@fidelegal.com

11.08.21

04.08.21

CS(COMM) 2764/2021

HOUSING
DEVELOPMENT
FINANCE

CORPORATION LTD. VS
THE CAPITAL COURT

MANDIRA
MITRA

09810561149

mandiramitra@gmail.com

13.08.2021

05.08.21

CS(COMM) 2765/2021

KANCHAN MANGLA VS
M/S CROWN IMPEX
HOUSE AND ORS.

KUSHAGRA
BANSAL

9999448797

kushagrabansal @akassociat
es.org.in

13.08.2021

05.08.21

OMP(I)(COMM)
2766/2021

BMW INDIA FINANCIAL
SERVICES PRIVATE
LIMITED VS SABOO
CARS PRIVATE LIMITED
IAND ORS.

ANKUR KATYAL

9811809439

ankurkatyal @asklegal.co.in

13.08.2021

09.08.21

OMP(I)(COMM)
2811/2021

INOX AIR PRODUCTS

LTD.

ATUL

LTD VS AUTOLITE INDIASHANKER

MATHUR

9999619962

atul.s.mathur@khaitanco.co
m

16.08.2021

13.08.21

CS(COMM) 2792/2021

AJAY KAPOOR VS DSV
ATIR AND SEA PVT. LTD.
IAND ORS.

GAURAV
GUPTA

9958444233

gaurav@gauravgopta.net.in

16.08.2021

06.08.21

CS(COMM) 2787/2021

HG GRAPHICS PVT. LTD.

FASHION
LTD.

INDIA PVT,

VS M/S VIAROMANAAJEEVESH

MEHTA

0811617186

jeevesh@manenlegal.net

16.08.2021

09.08.21

CS(COMM)
2828/2021

HT MEDIA LTD.VS MY|
FAMILY DENTIST

AMIT BAJAJ

9213187809

advocate.puneet@gmail.co
m

21.08.2021

12.08.21

CS(COMM)
2829/2021

AMIT THAPA VS ICICI
LOMBARD
INSURANCE CO. LTD.
IAND ORS.

GENERALPUSHKAR

ARYAL

8802657394

aryalpushkar@gmail.com

21.08.2021

11.08.21




Case No.

OMP(I)(COMM)
2845/2021

Petitioner Name VS
Respondent Name

ORIX LEASING AND
FINANCIAL  SERVICES
INDIA LTD.VS ASGAR|
KHAN AND ORS.

Advocate

CHARU
SACHDEV

Advocate

Nobile
Number

9899635146

Advocate email id

charusachdev@gmail.com

Date ofDate of e-
Registratio filing
n

21.08.2021 |07.08.21

OMP(COMM)2831/20
21

LARSEN AND TURBRO
LTD. VS SUPREME
HOUSE KEEPING
SERVICES PVT. LTD.

SUJATA
AYDE

RAO

9868523513

ayderaosujata@gmail.com

21.08.2021 [10.08.21

OMP(COMM)
2826/2021

SANJAY SONI
PREXMA LTD.

VS

MANOJ SINGH

9811078574

manoj.1968singh@gmail.co
m

21.08.2021 [16.08.21

CS(COMM)
2864/2021

HOUSING
DEVELOPMENT
FINANCE
CORPORATION LTD. VS
DEEPAK CHAUHAN

RAMEEZUDDIN
RAJA

9899347995

rameez3591@gmail.com

23.08.2021 [12.08.21

CS(COMM)
2866/2021

HOUSING
DEVELOPMENT
FINANCE
CORPORATION LTD. VS
KAMAL BHATNAGAR

RAMEEZUDDIN
RAJA

9899347995

rameez3591@gmail.com

23.08.2021 [12.08.21

CS(COMM) 2871/2021

HINDUSTAN MEDIA|
VENTURES LTD. VS
UNIT 83 ADVERTISING
INC

AMIT BAJAJ

9213187809

advocate.puneet@gmail.co
m

23.08.2021 (14.08.21

CS(COMM)
2862/2021

CORROSION
ENGINEERS PVT. LTD.VS
SIMA INDUSTRIES

ASHOK
VADHERA

K

0811021471

sima.keralagidc@gmail.com

23.08.2021 [13.08.21

OMP(COMM)2876/20
21

M/S RHINO BAMBOO
INDUSTRY VS NORTH
EAST CENTRE FOR
TECHNOLOGY
IAPPLICATION
RESEARCH

AND

AADITAY VIJAY|
KUKMAR

0711131164

aadityavk@gmail.com

24.08.2021 [16.08.21

OMP(I)(COMM)
2896/2021

M/S MANNPPURAM
FINANCE LTD. VS ANIS
AHAMAD

SHYAM KUMAR|
RAY

9971177170

askrlexisllp@gmail.com

25.08.2021 [18.08.21

CS(COMM) 2958/2021

HOUSING

DEVELOPMENT

FINANCE

CORPORATION LTD. VS

AJAY KUMAR GUPTA
D ORS

SOURAV
JENA

KR,

9953944409

ajayksp3s@gmail.com

28.08.2021 [23.08.21




S.No

Court

District

Case No.

CS(COMM) 2961/2021

Petitioner Name VS
Respondent Name

DEVELOPMENT
FINANCE
CORPORATION LTD. VS
SHAMSHER SINGH AND
ORS

Advocate

SOURAV
JENA

KR

Advocate
Nobile
Number

19953944409

Advocate email id

ajayksp3s@gmail.com

Date

ofDate of e-

Registratio filing

n

28.08.2021

23.08.21

CS(COMM) 2957/2021

HOUSING

DEVELOPMENT

FINANCE

CORPORATION LTD. VS

AJAY KUMAR GUPTA
D ORS

SOURAV
JENA

KR

19953944409

ajayksp3s@gmail.com

28.08.2021

23.08.21

OMP(I)(COMM)
2091/2021

'UNITED TELECOMS
LIMITED VS BHARAT
SANCHAR NIGAM
LTD.AND ORS.

VARUN
SHARMA

0810881396

unuconsultants@gmail.com

28.08.2021

27.08.21

OMP(I)(COMM)
2974/2021

INOX AIR PRODUCTS

LTD.

ATUL

LTD VS AUTOLITE INDIASHANKER

MATHUR

9999619962

atul.s.mathur@khaitanco.co
m

31.08.2021

24.08.21

CS(COMM) 2977/2021

REALISTIC REALTORS

KUMAR MISRA  AND
ORS.

PVT. LTD. VS KARTIKGUNJAN

ARORA

09899220012

legistauziliary@gmail.com

31.08.2021

23.08.21

OMP(COMM)2978/20
21

VARDHMAN INFRA|
DEVELOPERS PVT. LTD.
VS GURMEET SINGH
HUF

PRASHANT
KATARA

9818594244

rashantkatara@gmail.com

31.08.2021

25.08.21

11

SH. SANJIV JAIN,
DISTRICT JUDGE
(COMMERCIAL
COURT)-03

NEW DELHI

DISTRICT

OMP(I)(COMM)
2619/2021

KOTAK MAHINDRA|
PRIME LTD. VS MOHAN|
LAL

RAJESH
JANGRA

9958726491

jangraadvocate@gmail.com

04.08.21

24.07.21

OMP(I)(COMM)
2620/2021

KOTAK MAHINDRA|
PRIME LTD. VS GAURAYV|
TYAGI

RAJESH
JANGRA

9958726491

jangraadvocate@gmail.com

04.08.21

24.07.21

OMP(I)(COMM)
2621/2021

KOTAK MAHINDRA|
PRIME LTD. VS RAHUL
PARMAR

RAJESH
JANGRA

9958726491

jangraadvocate@gmail.com

04.08.21

24.07.21

CS(COMM) 2625/2021

BRAHMOS AEROSPACE
PRIVATE LIMITED VS
IAVIATOR SHOPPER

ANJU
AGGARWAL

9810578767

anju99686 @gmail.com

05.08.21

31.07.21

CS(COMM)

2638/2021

BROMPTON PVT. LTD.
VS DLF EMPORIO LTD.

INIKHIL KOHLI

989952224

info@dsnrlegal.com

06.08.21

05.08.21




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing
Number n
BANSAL CREDITS LTD.
OMP(I)(COMM) VS AMAR NATH|LALIT PANDEY (9717391663 06.08.21 26.07.21
2637/2021 CHAUDHARY - -
lalitpandeyadv@gmail.com
BANSAL CREDITS LTD.
(;éVI P§I2)£(21?MM) VS KAPEESHLALIT PANDEY (9717391663 . . 06.08.21 27.07.21
35 BHARDWA.I lalitpandeyadv@gmail.com
DE LAGE LANDEN|
FINANCIAL SERVICS
Sévl EEBéS?MM) INDIA PVT. LTD. VSSIIII\I%I;{AM 0654926809 06.08.21 31.07.21
3 ASHUTOSH KUMAR AND
ORS. anupamsingh@gmail.com
CENTRAL BANK OF AMIT
CS(COMM) 2656/2021INDIA VS M/S ASHWA 0999906303 07.08.21 03.04.21
UPADHYAY
PRINT PROCESS aupadhyay1i@hotmail.com
KOTAK MAHINDRA|
gé\g g}gg;\fM) PRIMIE LTD. VSADITI GUPTA (9999631644 07.08.21 02.08.21
JITENDRA TIWARI aditigupta_law@yahoo.com
M/S RR EXPRESS PVT.
CS(COMM) M.P.
LTD. VS M/S KNIT| 9818580756  Imnpchaudharvo7@gmail.co [09-08.21 07.07.21
2682/2021 CRAFT APPARELS CHOUDHARY mP ryo7@g
GTL INFRASTRUCTURE
S%E;SSXM) LTD. VS M/S JANUSANKIT KUMAR |8770314670 09.08.21 06.08.21
AUTO AND ORS. legalconsultus@gmail.com
/s PAGA TRABING SO savay
CS(COMM) 2681/2021 ; ’ KUMAR 0818336102 09.08.21 20.07.21
PREJESH RAJA|
GOPA MISHRA ) )
LAN sanjay.advocate @gmail.com
M/S JIL INFORMATION|
TECHNOLOGY LTD. VSSANDEEP
CS(COMM) 2716/2021 M/S QI NETWORKICHATTERJEE 9873290652 10.08.21 14.06.21
ENTERPRISES PVT. LTD. sandeep@lexport.in
M/S REVEX
PLASTICISERS PVT. LTD.GUNJAN
CS(COMM) 2713/2021 VS INOVA ENTERPRISESARORA 0899220012 10.08.21 04.08.21
PVT.LTD. & ORS. legistauxiliay@gmail.com
M/S VECTUS
CS(COMM) 2715/2021 INDUSTRIES ~ LTD. VSNEERAJ GOGIA 9891800100  jadyocateneerajgogia@gmail 10-08.21 03.08.21
ADARSH KUMAR & ORS. com




Date ofDate of e-
Registratio filing
n

Advocate Advocate email id
Nobile

Number

Petitioner Name VSAdvocate
Respondent Name

S.No Court District Case No.

CS(COMM) 2717/2021

M/S REVEX
ENTERPRISES PVT. LTD.
VS ARUN DAS R

BHARAT
GUPTA

0810444651

legistauxiliay@gmail.com

10.08.21

03.08.21

CS(COMM) 2739/2021

IDBI BANK LTD VS
INOOR ALAM

VIVEK KUMAR

0811867703

kumarvivekadv@gmail.com

12.08.2021

16.07.21

CS(COMM) 2740/2021

M/S CORROSION
ENGINEERS PVT LTD VS
M/S  ROBERTS AND
ENGINEERS

SHASHWAT
KUMAR

9810417744

shaashwat49@gmail.com

12.08.2021

03.08.21

CS(COMM) 2737/2021

ECOM EXPRESS
PRIVATE LIMITED VS
DARK AGE INDIA PVT
LTD

ASHISH
VIRMANI

0810631642

ashish@virmani.org

12.08.2021

05.06.21

OMP(I)(COMM)
2767/2021

BMW INDIA FINANCIAL
SERVICES PRIVATE
LIMTIED VS SABOO
CARS PRIVATE LIMITED
IAND ORS.

ANKUR KATYAL

9811809439

ankurkatyal @asklegal.co.in

13.08.2021

09.08.21

OMP(I)(COMM)
2768/2021

M/S EXPRESSIONS
PORTFOLIO PVT. LTD.
VS SHYAM BIHARI

SANJEEV
KUMAR

7011678591

sanjivadvso@gmail.com

13.08.2021

09.08.21

CS(COMM) 2791/2021

/S GCIT
CONVERVATION
INNOVATIVE
TECHNOLOGIES) VS M/S
SHYAMJI
DISTRIBUTORS
ORS

(GAS

AND

BHARAT
BHUSHAN

9999442895

bhushanadv@gmail.com

16.08.2021

10.08.21

CS(COMM) 2786/2021

ICICI BANK LTD. VS
ABHAY KUMAR|
PARASARI

ALOK KUMAR

0911000126

alok.adv2001@gmail.com

16.08.2021

06.08.21

OMP(COMM)
2817/2021

SUNITA LOOMA VS
GLOBE COMMODITIES
LTD.

BIRENDRA
KUMAR
MISHRA

0650010789

b.adv.1975@gmail.com

17.08.2021

16.08.21

OMP(COMM)
2812/2021

UNION OF INDIA AND
ORS. VS  MAHAVIR|
PRASAD AND BROS.

'VIDUR SIKKA

0818388241

vidursikka@yahoo.com

17.08.2021

10.08.21

OMP(COMM)
2813/2021

P.K. BHATIA VS HSCC (I)
LTD

AMIT SARKAR

0211119738

iceamitsarkar@gmail.com

17.08.2021

13.08.21




S.No Court District Case No.

CS(COMM) 2827/2021

Petitioner Name VS
Respondent Name

HT MEDIA LTD. VS
SMOKIN ACES
ENTERTAINENT PVT.
LTD.

Advocate

AMIT BAJAJ

Advocate

Nobile
Number

0213187809

Advocate email id

advocate.puneet@gmail.co
m

Date

ofDate of e-

Registratio filing

n

21.08.2021

12.08.21

CS(COMM) 2867/2021

HINDUSTAN MEDIA|
VENTURES LTD. VS
UNIT 83 ADVERTISING
INC

AMIT BAJAJ

9213187809

advocate.puneet@gmail.co
m

23.08.2021

14.08.21

CS(COMM)
2869/2021

HINDUSTAN MEDIA
VENTURES LTD. VS
CBIGS ADVERTISING
PVT. LTD.

AMIT BAJAJ

9213187809

advocate.puneet@gmail.co
m

23.08.2021

13.08.21

CS(COMM)
2870/2021

HINDUSTAN MEDIA
VENTURES LTD. VS
CBIGS ADVERTISING
PVT. LTD.

AMIT BAJAJ

9213187809

advocate.puneet@gmail.co
m

23.08.2021

13.08.21

CS(COMM) 2872/2021

HINDUSTAN MEDIA
VENTURES LTD. VS
ADGEAR MEDIA PVT.
LTD.

AMIT BAJAJ

9213187809

advocate.puneet@gmail.co
m

23.08.2021

13.08.21

CS(COMM) 2861/2021

HARI OM JINDAL VS
BALARKA FABRICON|
PVT. LTD. AND ORS.

KHITIZ
MAHIPAL

9999994372

kshitizmahipal @gmail.com

23.08.2021

13.08.21

CS(COMM) 2874/2021

NIMITAYA  INFOTECH
PVT. LTD. VS THEAXIS
TRUSTEE SERVICES
LIMITED AND ORS.

KUMAR
ANURAG

09871500924

zain.law2007@gmail.com

24.08.2021

23.08.21

CS(COMM) 2895/2021

BLUE HEAVEN
COSMETICS PVT. LTD.
VS DEEPAK ARORA

SANJAY
AGGARWAL

0873262006

admin@raguellaw.com

25.08.2021

17.08.21

OMP(I)(COMM)
2894/2021

M/S BAWA
ENGINEERING
PRODUCTS PVT. LITD.
THROUGH DIRECTOR
VS UNION OF INDIA
AND ORS.

H.P.

FAIYAZ HASAN

0871306263

faiyazhasan @rediffmail.com

25.08.2021

18.08.21

OMP(COMM)
2956/2021

ANAND RATHI SHARES
AND STOCKBROKERS
LIMITED VS
MRITYUNJAY KUMAR

BALALJI

SUBRAMANIAN

0958110162

balaji@bslaw.co.in

28.08.2021

21.08.21




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

DAULAT RAM GARG
CS(COMM) SHAILEN
2088/2021 AND ORS. VS DINESHp o oy 9818558690  advocate.shailenbhatia8g@ [28-08.2021 |27.08.21
GARH AND ORS. email.com
REALISTIC REALTORS
PVT. LTD. VS KABEERYUGAL
CS(COMM) 2976/2021REALITY PVT. LTD. ANDCHAUDHARY 0810444651 31.08.2021 [24.08.21
ORS. thelegisauxliary@gmail.com
LAKSHMAN PRASAD
OMP(T)(COMM) IAGARWAL AND ORS.VSPRIYANSHU
0667668919 31.08.2021 [25.08.21
2975/2021 PNB HOUSING FINANCEUPDADHAY priyanshu.upadhyay25@gm
LTD. ail.com
12 g}PIIARPTRVEXIL KUMARSOUTH EMU LINES PVILID Vs
b
DJ (COMMERCIAL)- GLOBAL OCEAN .
o1 CS (COMM)/218/2021 [LOGISTICS Uday Kumar(P), 9810868162 |advudaykumar@gmail.com |02-08-2021 |01-08-2021
EMU LINES PVTLTD Vs
CS (COMM)/219/2021 KANAV AGRONOMY Uday Kumar(P), 9810868162 |advudaykumar@gmail.com |02-08-2021 |01-08-2021
HDFC BANK LTD Vs
OMP (DTRAVELEX INDIASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1363/2021 |SERVICES KUMAR(P), 8285002845 m 02-08-2021 |01-08-2021
HDFC BANK LTD Vs
OMP (DTRAVELEX INDIASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1364/2021 |SERVICES KUMAR(P), 8285002845 m 02-08-2021 |01-08-2021
HDFC BANK LTD Vs
OMP (DTRAVELEX INDIASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1365/2021 |SERVICES KUMAR(P), 8285002845 m 02-08-2021 |01-08-2021
HDFC BANK LTD Vs
OMP (DTRAVELEX INDIASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1362/2021 |SERVICES KUMAR(P), 8285002845 m 02-08-2021 |01-08-2021
ICICI BANK Vs JAGATPUNIT KUMAR
CS (COMM)/220/2021PRAKASH BHALLA(P), 9810080772 unitbhalla@gmail.com 02-08-2021 |01-08-2021
PUNIT KUMAR
CS (COMM)/221/2021 ICICI BANK Vs SALMU  BHALLA(P), 9810080772 unitbhalla@gmail.com 02-08-2021 |01-08-2021
ICICI BANK Vs TRIPTIPUNIT KUMAR
CS (COMM)/223/2021NAGPAL BHALLA(P), 9810080772 unitbhalla@gmail.com 03-08-2021 |02-08-2021
ICICI BANK Vs JYOTIPUNIT KUMAR
CS (COMM)/222/2021SAHNI BHALLA(P), 9810080772 unitbhalla@gmail.com 03-08-2021 |02-08-2021
OMP (DVOLKSWAGEN FINANCERAJESH
(COMM)/1376/2021 |PVT LTD Vs VIKRAM N [ KUMAR(P), 9958726491  [jangraadvocate@gmail.com |03-08-2021 |02-08-2021




Case No.

Petitioner Name VS
Respondent Name

VOLKSWAGEN FINANCE

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

OMP (DPVT LTD Vs RAHULRAJESH
(COMM)/1377/2021 |SHARMA KUMAR(P), 9958726491  [jangraadvocate@gmail.com |03-08-2021 |02-08-2021
'UNION BANK OF INDIAMOHAMMAD
CS (COMM)/225/2021Vs AMIT SINGHAL DANISH(P), 8130284433 lamits19812003@gamil.com |04-08-2021 03-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
OMP (DMAKE INDIASMART PVTRAJESH
(COMM)/1386/2021 [LTD KUMAR(P), 9958726491  [jangraadvocate@gmail.com |04-08-2021 |03-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
OMP (DSHORYA MERCANTILERAJESH
(COMM)/1385/2021 |PVT LTD KUMAR(P), 9958726491  [jangraadvocate@gmail.com |04-08-2021 |03-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
OMP (DIVICTORY INDIARAJESH
(COMM)/1384/2021 |HOLIDAYS LLP KUMAR(P), 9958726491  [jangraadvocate@gmail.com |04-08-2021 |03-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
OMP (DSARADA PRASADRAJESH
(COMM)/1382/2021 MOHAPATRA KUMAR(P), 0958726491  jangraadvocate@gmail.com |04-08-2021 |03-08-2021
OMP (DYES BANK Vs SATYASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1408/2021 |[CABS PVT LTD KUMAR(P), 8285002845 m 05-08-2021 |04-08-2021
OMP (DYES BANK Vs SATYASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1405/2021 |[CABS PVT LTD KUMAR(P), 8285002845 m 05-08-2021 |04-08-2021
OMP (DYES BANK Vs SATYASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1403/2021 |CABS PVT LTD KUMAR(P), 8285002845 m 05-08-2021 |04-08-2021
OMP (DYES BANK Vs SATYASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1406/2021 |[CABS PVT LTD KUMAR(P), 8285002845 m 05-08-2021 |04-08-2021
OMP (DYES BANK Vs SATYASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1404/2021 |[CABS PVT LTD KUMAR(P), 8285002845 m 05-08-2021 |04-08-2021
OMP (DYES BANK Vs SATYASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1409/2021 |[CABS PVT LTD KUMAR(P), 8285002845 m 05-08-2021 |04-08-2021
OMP (DYES BANK Vs SATYASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1407/2021 |CABS PVT LTD KUMAR(P), 8285002845 m 05-08-2021 |04-08-2021
KAPOOR ENTERPRISES
Vs SUISSE A LA MODE pawanrawal_advocate@yah
EX/175/2021 PVT LTD 9811485063  [00.co.in 05-08-2021 |04-08-2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

IARVEE TRADINGSANJEEV
COMPANY Vs ISHANTKUMAR

CS (COMM)/229/2021ARORA INARANG(P), 9810064624 |narangadvocate@gmail.com|05-08-2021 |04-08-2021
VOLKSWAGEN FINANCE

OMP (DPVT LTD Vs BHOOMIRAJESH

(COMM)/1410/2021 |CARS PVT LTD KUMAR(P), 9958726491  [jangraadvocate@gmail.com |05-08-2021 |04-08-2021
VOLKSWAGEN FINANCE

OMP (DPVT LTD Vs KIRANRAJESH

(COMM)/1402/2021 [KUMAR KUMAR(P), 9958726491  [jangraadvocate@gmail.com |05-08-2021 |04-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1401/2021 SANWAR MAL SHARMA KUMAR(P), 0958726491  jangraadvocate@gmail.com |05-08-2021 |[04-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1399/2021 JUMMAN KHAN KUMAR(P), 9958726491  [jangraadvocate@gmail.com |05-08-2021 |04-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DFAMILYOF DRY FRUITSRAJESH

(COMM)/1400/2021 [INDIA PVT LTD KUMAR(P), 9958726491  [jangraadvocate@gmail.com |05-08-2021 |04-08-2021
TUYUIA FINANCIAL
SERVICES INDIA LTD Vs
FAMILYOF DRY FRUITS

OMP (DINDIA PRIVATERAJESH

(COMM)/1398/2021 |[LIMITED KUMAR(P), 9958726491  [jangraadvocate@gmail.com |05-08-2021 |04-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1397/2021 |SUDHA MALIK KUMAR(P), 0958726491  jangraadvocate@gmail.com |05-08-2021 |[04-08-2021
IEO DAINN VS I O TUURD|

OMP (DINDIA PRIVATESANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1432/2021 |[LIMITED KUMAR(P), 8285002845 m 06-08-2021 |05-08-2021
ITEDS DAINN VS IO TUUKRD

OMP (DINDIA PRIVATESANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1431/2021 [LIMITED KUMAR(P), 8285002845 m 06-08-2021 |05-08-2021
IEO DAINN VS I O TUURD|

OMP (DINDIA PRIVATESANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1430/2021 |[LIMITED KUMAR(P), 8285002845 m 06-08-2021 |05-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DHIMMAT SINGHRAJESH

(COMM)/1429/2021 | RATHORE KUMAR(P), 9958726491  [jangraadvocate@gmail.com |06-08-2021 |05-08-2021




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing

Number n

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
OMP (DNEELESH KAMALESHRAJESH
(COMM)/1428/2021 MALVIYA KUMAR(P), 9958726491  [jangraadvocate@gmail.com |06-08-2021 |05-08-2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DSANDEEP SINGHRAJESH

(COMM)/1427/2021 |SANDHU KUMAR(P), 9958726491  [jangraadvocate@gmail.com |06-08-2021 |05-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1426/2021 |[VISHAL CHOPRA KUMAR(P), 9958726491  [jangraadvocate@gmail.com |06-08-2021 05-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1425/2021 |RAJU SINGH JADAUN [ KUMAR(P), 9958726491  [jangraadvocate@gmail.com |06-08-2021 |05-08-2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DMANISH KUMARRAJESH

(COMM)/1424/2021 |SOLANKI KUMAR(P), 9958726491  [jangraadvocate@gmail.com |06-08-2021 (05-08-2021
AXIS BANK LTD VsJATIN

229/2021 INARMADA IANAND(P), 98711040589 [indolexlaw@gmail.com 07-08-2021 |06-08-2021

OMP (DYES BANK Vs RANISANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1457/2021 |CHAUHAN KUMAR(P), 8285002845 m 09-08-2021 |08-08—2021

OMP (DYES BANK Vs MOHDSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1458/2021 INASIRUDDIN KUMAR(P), 8285002845 m 09-08-2021 |08-08—2021

OMP (DYES BANK Vs RAMESHISANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1461/2021 |CHAND SHARMA KUMAR(P), 8285002845 m 10-08-2021 [09-08-2021
IUYUIA FINANCIAL

SERVICES INDIA LTD Vs
INORTH GOA RENT A

OMP (DCAB ASSOCIATIONRAJESH

(COMM)/1459/2021 1147316 KUMAR(P), 0958726491  jangraadvocate@gmail.com [10-08-2021 [09-08-2021

OMP (DYES BANK Vs FIROZSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1460/2021 [KHAN KUMAR(P), 8285002845 m 10-08-2021 |09-08-2021
TUYUIA FIINAINUCIAL

SERVICES INDIA LTD Vs
NORTH GOA RENT A

OMP (DCAB ASSOCIATIONRAJESH
(COMM)/1456/2021 1147314 KUMAR(P), 9958726491  |jangraadvocate@gmail.com [10-08-2021 |09-08-2021
OMP (DYES BANK Vs HARSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1455/2021  INARAYAN KUMAR(P), 8285002845 m 10-08-2021 09-08-2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing
Number n
TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD VSRAJESH
(COMM)/1454/2021 [ RAJESH MISHRA KUMAR(P), 9958726491  [jangraadvocate@gmail.com [10-08-2021 |09-08-2021
OMP (DYES BANK Vs YASMEENSANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1453/2021 MANI RAM KUMAR(P), 8285002845 m 10-08-2021 |09-08-2021
TOYOTA FINANCIAL
OMP (DDSERVICES INDIA LTD VSRAJESH
(COMM)/1452/2021 | ASHIRWAD TRAVELS KUMAR(P), 9958726491  [jangraadvocate@gmail.com [10-08-2021 |09-08-2021
OMP (DYES BANK Vs KRISHNASANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1451/2021 TRADER KUMAR(P), 8285002845 m 10-08-2021 |09-08-2021
OMP (DYES BANK Vs AMRISHSANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1450/2021 [KUMAR KUMAR(P), 8285002845 m 10-08-2021 [09-08-2021
OMP (DYES BANK Vs RAJATSANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1449/2021 | ARORA KUMAR(P), 8285002845 m 10-08-2021 09-08-2021
OMP (DYES BANK Vs RAVISANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1448/2021 |GOYAL KUMAR(P), 8285002845 m 10-08-2021 [09-08-2021
UNION BANK OF INDIAARABINDA
CS (COMM)/236/2021Vs GUNJESH KUMAR INAYAK(P), 0810268484 |niranjanadasog@gmail.com 10-08-2021 |09-08-2021
TOYOTA FINANCIAL
OMP (DISERVICES INDIA LTD VSRAJESH
(COMM)/1447/2021 INIGEL FERNANDES KUMAR(P), 9958726491  [jangraadvocate@gmail.com 10-08-2021 |09-08-2021
M/S TWENTY FIRST
CENTURY TEXTILES PVT
LTD Vs M/S ARANKIT advankitdwivedi@gmail.co
CS (COMM)/238/2021 EMBROIDERY DWIVEDI(P), [9811119293 |m 11-08-2021 [10-08-2021
IARB GHANSHYAM BHATI Vs
A(COMM)/2/2021 IAXIS BANK LTD AMIT PUNJ(P), |9810524966 jamit.punj@yahoo.com 11-08-2021 [10-08-2021
FORTUNE CREDIT
CAPITAL LTD THROUGH
ITS AR VIKAS MISHRA Vs
FOCUS IMAGING ANDDEVENDRA
RESEARCH CENTRE PVTSINGH
EX/181/2021 LTD MEHTA(P), 11-08-2021 [10-08-2021
TUYUIA FIINAINUCIAL
SERVICES INDIA LTD Vs
NORTH GOA RENT A
OMP (DICAB ASSOCIATIONRAJESH
(COMM)/1485/2021 1148717 KUMAR(P), 9958726491  [jangraadvocate@gmail.com [11-08-2021 [10-08-2021




S.No

Court

District

Case No.

OMP D
(COMM)/1484/2021

Petitioner Name VS
Respondent Name

UYUIA FINANCIA
SERVICES INDIA LTD V.
NORTH GOA RENT A
CAB ASSOCIATION

Advocate

RAJESH
KUMAR(P),

Advocate
Nobile
Number

9958726491

Advocate email id

jangraadvocate@gmail.com

Date

ofDate of e-

Registratio filing

n

11-08-2021

10-08-2021

OMP D
(COMM)/1483/2021

1147727

UYUIA IFINAINCIAL
SERVICES INDIA LTD Vs
NORTH GOA RENT A
CAB ASSOCIATION
1147313

RAJESH
KUMAR(P),

9958726491

jangraadvocate@gmail.com

11-08-2021

10-08-2021

CS (COMM)/246/2021

IDBI BANK LTD Vs MRS
JAYA

Deepak
Verma(P),

0911730600

sgsjurist@gmail.com

13-08-2021

12-08-2021

CS (COMM)/249/2021

IDBI BANK LTD Vs
RATNESH KUMAR

Deepak
Verma(P),

0911730600

sgsjurist@gmail.com

13-08-2021

12-08-2021

CS (COMM)/248/2021

IDBI BANK LTD Vs
BALBIR SINGH

Deepak
Verma(P),

0911730600

sgsjurist@gmail.com

13-08-2021

12-08-2021

CS (COMM)/247/2021

IDBI BANK LTD Vs
PAWAN KUMAR YADAV

Deepak
Verma(P),

0911730600

sgsjurist@gmail.com

13-08-2021

12-08-2021

EX/193/2021

SHRIRAM TRANSPORT]
FINANCE CO LTD Vs RST
MINIGS AND LOGISTICS
PVT LTD

NAVEEN
KUMAR(P),

0901864204

adv.navin@outlook.com

13-08-2021

12-08-2021

EX/191/2021

SHRIRAM TRANSPORT
FINANCE CO LTD Vs RST|
MINIGS AND LOGISTICS
PVT LTD

NAVEEN
KUMAR(P),

0901864204

adv.navin@outlook.com

13-08-2021

12-08-2021

EX/192/2021

SHRIRAM TRANSPORT
FINANCE CO LTD Vs RST
MINIGS AND LOGISTICS
PVT LTD

NAVEEN
KUMAR(P),

0901864204

adv.navin@outlook.com

13-08-2021

12-08-2021

CS (COMM)/245/2021

M/S CAMPUSEAI INIDIA
PVT LTD Vs SAMEER|
TANDON

INIMISH
CHIB(P),

0810823566

nimishchib@gmail.com

13-08-2021

12-08-2021

CS (COMM)/244/2021

KAUR

ICICI BANK Vs SARABJITALOK

KUMAR(P),

0911000126

alok.adv2001/gmail.com

13-08-2021

12-08-2021

OMP 0y

(COMM)/1501/2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

RAJESH

JUMMAN KHAN

KUMAR(P),

9958726491

jangraadvocate@gmail.com

13-08-2021

12-08-2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1502/2021 [PANDEEP KAUR KUMAR(P), 9958726491  [jangraadvocate@gmail.com [13-08-2021 [12-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1503/2021 SUKHJEET KAUR KUMAR(P), 9958726491  [jangraadvocate@gmail.com [13-08-2021 [12-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VsRAJESH

(COMM)/1504/2021 |SANJAY MAHAJAN KUMAR(P), 9958726491  [jangraadvocate@gmail.com [13-08-2021 [12-08-2021
IANJANI KUMAR Vs

OMP KOTAK MAHINDRAMUKESH mkchauhanlawyer@yahoo.c

(COMM)/50/2021 PRIME LTD KUMAR(P), 8800424215 [o.in 13-08-2021 [12-08-2021
UTTAM DANG Vs
IAGRASEN GLOBAL PVTANURADHA

CS (COMM)/254/2021LTD IMITTRA(P), 9205113671 |anuradhamitrra@gmail.com(16-08-2021 [14-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DFELIKS RENT A CARRAJESH

(COMM)/1524/2021 Q1151577 KUMAR(P), 9958726491  [jangraadvocate@gmail.com [16-08-2021 [14-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DARUN TOURS ANDRAJESH

(COMM)/1522/2021 [TRAVELS 1176416 KUMAR(P), 9958726491  [jangraadvocate@gmail.com [16-08-2021 [14-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
SHREE SAI ANAND

OMP (DTOURS AND TRAVELSRAJESH

(COMM)/1521/2021 1156451 KUMAR(P), 9958726491  jangraadvocate@gmail.com 16-08-2021 [14-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DARUN TOURS ANDRAJESH

(COMM)/1523/2021 [TRAVELS 1176417 KUMAR(P), 9958726491  [jangraadvocate@gmail.com [16-08-2021 [14-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1519/2021 |SANGITA DEKA KUMAR(P), 0958726491  jangraadvocate@gmail.com 16-08-2021 [14-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1518/2021 | BHAWNA CHUGH KUMAR(P), 9958726491  [jangraadvocate@gmail.com [16-08-2021 [14-08-2021




Case No.

Petitioner Name VSAdvocate
Respondent Name

SHRI SAI ENTERPRISES
Vs FONTUS WATER PVT
LTD THROUGH ITS

Advocate

Nobile
Number

Advocate email id

Date ofDate of e-
Registratio filing
n

MANAGING PARTNER|
SANDEEP KUMAR|

CS (COMM)/253/2021GHOSH KAPOOR(P), 0899785517  linfo@kandbpartners.com  [16-08-2021 [14-08-2021
YES BANK Vs AMBA

OMP (DTRAVELS PREET VIHAR| sanjeev.pathak@srcslegal.co

(COMM)/1517/2021 7609 8285002845 m 16-08-2021 [14-08-2021
YES BANK Vs AMBA

OMP (DTRAVELS PREET VIHAR| sanjeev.pathak@srcslegal.co

(COMM)/1516/2021 6653 8285002845 m 16-08-2021 [14-08-2021
YES BANK Vs AMBA

OMP (DTRAVELS PREET VIHAR| sanjeev.pathak@srcslegal.co

(COMM)/1515/2021  |7576 8285002845 m 16-08-2021 [14-08-2021
YES BANK Vs AMBA

OMP (DTRAVELS PREET VIHAR| sanjeev.pathak@srcslegal.co

(COMM)/1514/2021  [7615 8285002845 m 16-08-2021 [14-08-2021
YES BANK Vs AMBA

OMP (DTRAVELS PREET VIHAR| sanjeev.pathak@srcslegal.co

(COMM)/1513/2021 7583 8285002845 m 16-08-2021 [14-08-2021
YES BANK Vs AMBA

OMP (DTRAVELS PREET VIHAR| sanjeev.pathak@srcslegal.co

(COMM)/1512/2021 6077 8285002845 m 16-08-2021 [14-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DARUN TOURS AND

(COMM)/1554/2021 TRAVELS 1159486 9958726491  jangraadvocate@gmail.com 17-08-2021 [16-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DARUN TOURS AND

(COMM)/1553/2021 TRAVELS 1159487 9958726491  [jangraadvocate@gmail.com [17-08-2021 [16-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DBHUMIKA

(COMM)/1552/2021 JAYESHKUMAR PAREKH 9958726491  [jangraadvocate@gmail.com 17-08-2021 [16-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs

(COMM)/1551/2021 | RAMESH SINGH 9958726491  [jangraadvocate@gmail.com [17-08-2021 [16-08-2021




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing

Number n

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DARUN TOURS ANDRAJESH

(COMM)/1550/2021 [TRAVELS 1159484 KUMAR(P), 9958726491  [jangraadvocate@gmail.com [17-08-2021 [16-08-2021

OMP (DYES BANK Vs RAJ SINGHSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1549/2021 8808 KUMAR(P), 8285002845 m 17-08-2021 [16-08-2021
HDB FINANCIALRAHUL

OMP (DISERVICES LTD Vs SUNILBHARADWAJ(P advocateashok.1@gmail.co

(COMM)/1548/2021 [KATARIA6257 ), 8376049807 m 17-08-2021 [16-08-2021
HDB FINANCIAL|
SERVICES LTD Vs AKASHRAHUL

OMP (DHARDWARE ANDBHARADWAJ(P advocateashok.1@gmail.co

(COMM)/1546/2021 | BUILDING MATERIAL ), 8376049807 m 17-08-2021 [16-08-2021
HDB FINANCIAL
SERVICES LTD VSRAHUL

OMP (DSHARWAN KUMAR OADBHARADWAJ(P advocateashok.1@gmail.co

(COMM)/1547/2021 3841 ), 8376049807 m 17-08-2021 [16-08-2021
HDB FINANCIALRAHUL

OMP (DSERVICES LTD Vs OMBHARADWAJ(P advocateashok.1@gmail.co

(COMM)/1545/2021 |PRAKASH SO MANIRAM ), 8376049807 m 17-08-2021 [16-08-2021
YES BANK Vs SATYA

OMP (DICABS PRIVATE LIMITEDSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1544/2021 9267 KUMAR(P), 8285002845 m 17-08-2021 [16-08-2021
YES BANK Vs SATYA

OMP (DICABS PRIVATE LIMITEDSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1543/2021 9276 KUMAR(P), 8285002845 m 17-08-2021 [16-08-2021
HDFC BANK LTD Vs
MORDEN MEO SOCIETY|

OMP (DFOR EDUCATIONALSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1542/2021 [DEVLOPMENT KUMAR(P), 8285002845 m 17-08-2021 [16-08-2021
HDB FINANCIAL

OMP (DSERVICES Vs RASHIDDINESH advocateashok.1@gmail.co

(COMM)/1541/2021 |ALI JAIN(P), 8376049807 m 17-08-2021 [16-08-2021
HDB FINANCIAL
SERVICES LTD VsRAHUL

OMP (DMOHIT SO RANDHEERBHARADWAJ(P advocateashok.1@gmail.co

(COMM)/1540/2021 |SINGH 4962 ), 8376049807 m 17-08-2021 [16-08-2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

HDB FINANCIALRAHUL

OMP (DSERVICES LTD VSsBHARADWAJ(P advocateashok.1@gmail.co

(COMM)/1538/2021 JAYANT YADAV ), 8376049807 m 17-08-2021 [16-08-2021

OMP (DHDFC BANK LTD VSSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1539/2021 |[UDAY RAM KUMAR(P), 8285002845 m 17-08-2021 [16-08-2021
HANS RAJ Vs SREI
EQUIPMENT FINANCE

CS (COMM)/263/2021LTD HAMID ALI(P), 9810935552 17-08-2021 [16-08-2021
HDB FINANCIALRAHUL

OMP (DSERVICES LTD VSBHARADWAJ(P advocateashok.1@gmail.co

(COMM)/1536/2021 [PRANJAL JAISWAL ), 8376049807 m 17-08-2021 [16-08-2021
HDB FINANCIALRAHUL

OMP (DSERVICES LTD Vs ROCKYBHARADWAJ(P advocateashok.1@gmail.co

(COMM)/1537/2021 INAGAR ), 8376049807 |m 17-08-2021 [16-08-2021
HDB FINANCIALRAHUL

OMP (DSERVICES LTD Vs BODUBHARADWAJ(P advocateashok.1@gmail.co

(COMM)/1535/2021  RAM ), 8376049807 |m 17-08-2021 [16-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DDADAR RAHULRAJESH

(COMM)/1571/2021 |GAJANAN KUMAR(P), 9958726491  [jangraadvocate@gmail.com [18-08-2021 [17-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DABHISHEK SOMNATHRAJESH

(COMM)/1569/2021 TUPE KUMAR(P), 0958726491  jangraadvocate@gmail.com [18-08-2021 [17-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSRAJESH

(COMM)/1567/2021 | RAMSAJIVAN J MAURYA KUMAR(P), 9958726491  [jangraadvocate@gmail.com [18-08-2021 [17-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1570/2021 VARUN DHOTE KUMAR(P), 9958726491  [jangraadvocate@gmail.com [18-08-2021 [17-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DMINGMA TSHERINGRAJESH

(COMM)/1568/2021 |[SHERPA KUMAR(P), 9958726491  [jangraadvocate@gmail.com [18-08-2021 [17-08-2021

IARB HARISH KUMAR Vs AXISKUNAL kunalmadan@kmalawoffice.

IA(COMM)/3/2021 BANK IMADAN(P), 9717468652  |com 18-08-2021 [17-08-2021
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IARB HARISH KUMAR Vs AXISKUNAL lkunalmadan@kmalawoffice.

IA(COMM)/4/2021 BANK LTD MADAN(P), 0717468652  |com 21-08-2021 [20-08-2021

IARB HARISH KUMAR Vs AXISKUNAL lkkunalmadan@kmalawoffice.

IA(COMM)/7/2021 BANK LTD IMADAN(P), 9717468652  com 21-08-2021 [20-08-2021

IARB HARISH KUMAR Vs AXISKUNAL lkunalmadan@kmalawoffice.

IA(COMM)/6/2021 BANK MADAN(P), 0717468652  |com 21-08-2021 [20-08-2021

IARB HARISH KUMAR Vs AXISKUNAL lkunalmadan@kmalawoffice.

IA(COMM)/5/2021 BANK LTD IMADAN(P), 9717468652  com 21-08-2021 20-08-2021

MOHIT

MR ANIL ARORA Vs MRICHAUDHARY(P

CS (COMM)/275/2021 MUKUL VASHIST ), 9810074159  |kushal82kumar@gmail.com |21-08-2021 |20-08-2021
HDFC BANK LTD Vs

OMP (DPARKASH GOPAL

(COMM)/1609/2021 RAMMANOHAR KASHYAP(P), 9958683230 naveenkiola@yahoo.com [21-08-2021 [20-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DPATEL AMARRAJESH

(COMM)/1607/2021 [ BHUPENDRABHAI KUMAR(P), 9958726491  [jangraadvocate@gmail.com [21-08-2021 |20-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DMOHAMMED FAYZALRAJESH

(COMM)/1608/2021 HOQUE KUMAR(P), 9958726491  [jangraadvocate@gmail.com [21-08-2021 |20-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1604/2021 |AKHTAR AKBAR KHAN |KUMAR(P), 9958726491  [jangraadvocate@gmail.com [21-08-2021 |20-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DGUNDAPPA SURESHRAJESH

(COMM)/1606/2021 DEVKAR KUMAR(P), 0958726491  jangraadvocate@gmail.com [21-08-2021 |20-08-2021
BANK OF BARODA VsMANOJ manojkr_singh@hotmail.co

CS (COMM)/274/2021VISHAL SHARMA KUMAR(P), 9868650379 m 21-08-2021 [20-08-2021

OMP (DYES BANK Vs GARGSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1600/2021 [ROADLINES 271 KUMAR(P), 8285002845 m 21-08-2021 [20-08-2021

OMP (DYES BANK Vs GARGSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1599/2021 [ROADLINE 272 KUMAR(P), 8285002845 m 21-08-2021 [20-08-2021

OMP (DHDFC BANK LTD Vs OMGOPAL

(COMM)/1601/2021 [INTT UDYOG KASHYAP(P), 9958683230 paveenkiola@yahoo.com [21-08-2021 [20-08-2021
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HDFC BANK LTD Vs

OMP (DRAJESH GOPAL

(COMM)/1603/2021 |[LAKSHMICHAND KASHYAP(P), [9958683230 paveenkiola@yahoo.com |21-08-2021 [20-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DBALIRAM SHANKARRAJESH

(COMM)/1602/2021 MHATRE KUMAR(P), 9958726491  [jangraadvocate@gmail.com [21-08-2021 [20-08-2021

OMP (DYES BANK Vs JAISANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1598/2021 [PRAKASH KUMAR(P), 8285002845 m 21-08-2021 [20-08-2021
HDFC BANK LTD Vs

OMP (DKAMLESH KUMARIGOPAL

(COMM)/1593/2021 SINGH KASHYAP(P), 9958683230 |naveenkioia@yahoo.com [21-08-2021 [20-08-2021

OMP (DHDFC BANK LTD VSSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1594/2021 [PANKHI DESIGN INC KUMAR(P), 8285002845 m 21-08-2021 [20-08-2021

OMP (DHDFC BANK LTD VsGOPAL

(COMM)/1592/2021 MUKESH RAJPAL KASHYAP(P), 9958683230 |naveenkioia@yahoo.com [21-08-2021 [20-08-2021

OMP (DHDFC BANK LTD Vs DSRGOPAL

(COMM)/1591/2021 [PUBLIC SCHOOL KASHYAP(P), [9958683230 paveenkiola@yahoo.com |21-08-2021 [20-08-2021

OMP (DYES BANK Vs GARGSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1590/2021 |ROADLINES 6270 KUMAR(P), 8285002845 m 21-08-2021 [20-08-2021

OMP (DYES BANK Vs GARGSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1589/2021 |ROADLINES 241 KUMAR(P), 8285002845 m 21-08-2021 [20-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DSANDEEP RAJESH

(COMM)/1620/2021 |SANKALCHAND HIRANI KUMAR(P), 9958726491  [jangraadvocate@gmail.com [23-08-2021 22-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1621/2021 | ABHIJEET SINGH SURI [ KUMAR(P), 9958726491  [jangraadvocate@gmail.com [23-08-2021 22-08-2021

OMP (DHDFC BANK LTD VSSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1622/2021 |SHYAM CHAUDHARY [KUMAR(P), 8285002845 m 23-08-2021 [22-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1623/2021 | ABHISHEK SINGH KUMAR(P), 9958726491  [jangraadvocate@gmail.com [23-08-2021 22-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP ()SOFIYA CHANDRAJESH

(COMM)/1624/2021 |QURESHI KUMAR(P), 9958726491  [jangraadvocate@gmail.com [23-08-2021 22-08-2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
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TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1625/2021 |SAYED MUMTAZ ALI KUMAR(P), 9958726491  [jangraadvocate@gmail.com 23-08-2021 22-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DVAHIDA RAMAJANRAJESH

(COMM)/1641/2021 | MULLA KUMAR(P), 9958726491  [jangraadvocate@gmail.com [23-08-2021 22-08-2021
HDFC BANK LTD Vs

OMP (DDEVENDRA PADAMIGOPAL

(COMM)/1637/2021 SINGH JOGI KASHYAP(P), [9958683230 |naveenkiola@yahoo.com [23-08-2021 [22-08-2021

OMP (DHDFC BANK LTD VsGOPAL

(COMM)/1628/2021 |SANDEEP SEHRAWAT |KASHYAP(P), |9958683230 pnaveenkiola@yahoo.com [23-08-2021 [22-08-2021
HDFC BANK LTD Vs

OMP (DHAMIDIA EDUCATIONGOPAL

(COMM)/1642/2021 WELFARE SOCIETY KASHYAP(P), 9958683230 mnaveenkiola@yahoo.com [23-08-2021 [22-08-2021

OMP (DHDFC BANK LTD VsGOPAL

(COMM)/1636/2021 INARESH GUPTA KASHYAP(P), [9958683230 |naveenkiola@yahoo.com [23-08-2021 [22-08-2021

OMP (DYES BANK Vs KRISHANISANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1635/2021 |RAI BHATIA KUMAR(P), 8285002845 m 23-08-2021 [22-08-2021

SUHIECTAIdIIU. davVWwgIIdIL.CO

M/S RISHI AGENCY Vs m

OMP (T)M/S DELSEY INDIA PVITISUMEET sumeetanand.adv@gmail.co

(COMM)/3/2021 LTD IANAND(P), 0053154353 |m 23-08-2021 [22-08-2021

OMP (DYES BANK Vs KOMALSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1657/2021 SUBHASH CHAND KUMAR(P), 8285002845 m 24-08-2021 [23-08-2021
HDB FINANCIAL|

OMP (DSERVICES Vs SUMITDINANATH advocateashok.1@gmail.co

(COMM)/1658/2021 [KUMAR 3159 THAKUR(P), 8376049807 m 24-08-2021 [23-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1670/2021 |[PRABIR SEN KUMAR(P), 9958726491  [jangraadvocate@gmail.com [24-08-2021 23-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DRUPESH UMAKANTRAJESH

(COMM)/1659/2021 [PATIL KUMAR(P), 0958726491  jangraadvocate@gmail.com [24-08-2021 [23-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DDATTATRAYA RAJESH

(COMM)/1660/2021 DHONDIBA PAWAR KUMAR(P), 9958726491  [jangraadvocate@gmail.com [24-08-2021 23-08-2021
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TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1661/2021 RAIS KHAN KUMAR(P), 9958726491  [jangraadvocate@gmail.com [24-08-2021 23-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1662/2021 |ANIRBAN BALA KUMAR(P), 9958726491  [jangraadvocate@gmail.com [24-08-2021 23-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1669/2021 BRAJESH MEENA KUMAR(P), 9958726491  [jangraadvocate@gmail.com [24-08-2021 23-08-2021

OMP (DHDFC BANK LTD VsGOPAL

(COMM)/1668/2021 RAJESH KUMAR KASHYAP(P), (9958683230 pnaveenkiola@yahoo.com [24-08-2021 [23-08-2021

OMP (DHDFC BANK LTD VsGOPAL

(COMM)/1663/2021 | KULDEEP MANGERAM |KASHYAP(P), (9958683230 naveenkioia@yahoo.com [24-08-2021 [23-08-2021

OMP (DYES BANK Vs SANJEEVSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1667/2021 |GAHLOT KUMAR(P), 8285002845 m 24-08-2021 [23-08-2021

OMP (DYES BANK Vs SURJITSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1664/2021 |SINGH KUMAR(P), 8285002845 m 24-08-2021 [23-08-2021

OMP (DYES BANK Vs PRASHANT|SANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1666/2021 [PADIA KUMAR(P), 8285002845 m 24-08-2021 [23-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DJAY GANESHRAJESH

(COMM)/1665/2021 [ENTERPRISES KUMAR(P), 9958726491  [jangraadvocate@gmail.com [24-08-2021 23-08-2021
HDFC BANK LTD Vs

OMP (DMANOJ RAM AVTARSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1698/2021 2648 KUMAR(P), 8285002845 m 25-08-2021 [24-08-2021
HDFC BANK LTD Vs

OMP (DMANOJ RAM AVTARSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1699/2021 4508 KUMAR(P), 8285002845 m 25-08-2021 [24-08-2021

MADHUR

IALKA MALHOTRA VsGULSHAN

CS (COMM)/279/2021 PROMILA RAI SAPRA(P), 9810955755 25-08-2021 [24-08-2021
M/S GIRNARSOFT]
IAUTOMOBIILES PVT LTD

OMP (DVs KARAN MOTORSDINANATH advocateashok.1@gmail.co

(COMM)/1701/2021 | HR51AZ7700 THAKUR(P), 8376049807 m 25-08-2021 |24-08-2021




Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing
Number n

M/S GIRNARSOFT
IAUTOMOBIILES PVT LTD

OMP (DVs RADHEY KRISHNADINANATH advocateashok.1@gmail.co

(COMM)/1703/2021 MOTORS DL8CNA3890 THAKUR(P), 8376049807 |m 25-08-2021 [24-08-2021
IorT DAINKN LID VS|

OMP (DMANOJ RAM AVTARSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1708/2021 (7685 KUMAR(P), 8285002845 m 25-08-2021 [24-08-2021
HDFC BANK LTD Vs

OMP (DMANOJ RAM AVTARSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1697/2021 |2644 KUMAR(P), 8285002845 m 25-08-2021 [24-08-2021

OMP (DYES BANK Vs HAPPYSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1704/2021 |RAJBIR SINGH KUMAR(P), 8285002845 m 25-08-2021 [24-08-2021

OMP (DIYES BANK Vs HARI OMISANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1705/2021 [YADAV KUMAR(P), 8285002845 m 25-08-2021 [24-08-2021

OMP (DYES BANK Vs SHEELSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1702/2021 [KUMAR KUMAR(P), 8285002845 m 25-08-2021 [24-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSRAJESH

(COMM)/1706/2021 BIPIN UDAYASINGH KUMAR(P), 9958726491  [jangraadvocate@gmail.com [25-08-2021 [24-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DAMIT GOVINDRAORAJESH

(COMM)/1707/2021 |PATHRABE KUMAR(P), 9958726491  [jangraadvocate@gmail.com [25-08-2021 [24-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1700/2021 | BITUPAN KANKAN PEGUKUMAR(P), 9958726491  [jangraadvocate@gmail.com [25-08-2021 [24-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1694/2021 | RAVI DAMU RATHOD KUMAR(P), 9958726491  jangraadvocate@gmail.com [25-08-2021 [24-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DGEETANJALI JAYANTRAJESH

(COMM)/1691/2021 | DESHMUKH KUMAR(P), 9958726491  [jangraadvocate@gmail.com [25-08-2021 [24-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1693/2021 |SHAFIK RASHID SHAHA KUMAR(P), 9958726491  [jangraadvocate@gmail.com [25-08-2021 [24-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1692/2021 [ HAMIDUR ALI MONDAL KUMAR(P), 9958726491  [jangraadvocate@gmail.com [25-08-2021 [24-08-2021
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Respondent Name Nobile Registratio filing

Number n

TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD VSRAJESH
(COMM)/1695/2021 [ BISWAJIT PAL KUMAR(P), 9958726491  [jangraadvocate@gmail.com [25-08-2021 [24-08-2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DBALASAHEB NARAYANRAJESH

(COMM)/1696/2021 WAGHMARE KUMAR(P), 0958726491  [jangraadvocate@gmail.com [25-08-2021 [24-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1731/2021 |AVIRAJ SINGH KUMAR(P), 0958726491  jangraadvocate@gmail.com [26-08-2021 [25-08-2021
YKK INDIA PVT LTD VsMADHUR

CS (COMM)/286/2021SABA INTERNATIONAL DHINGRA(P), 9811424849 |abbas@sabaintl.com 26-08-2021 [25-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1732/2021 |[BIKASH BORDOLOI KUMAR(P), 9958726491  [jangraadvocate@gmail.com [26-08-2021 [25-08-2021

TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD VSRAJESH
(COMM)/1733/2021 |PAPINDER SHARMA KUMAR(P), 9958726491  [jangraadvocate@gmail.com [26-08-2021 [25-08-2021

TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD VsRAJESH
(COMM)/1734/2021 |ANAM CHARAN SAHOO [KUMAR(P), 9958726491  [jangraadvocate@gmail.com [26-08-2021 [25-08-2021

TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD VSRAJESH
(COMM)/1735/2021 [KRISHNA SINCHURI KUMAR(P), 9958726491  [jangraadvocate@gmail.com [26-08-2021 [25-08-2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DMAHESH KUMARRAJESH
(COMM)/1736/2021 | AGARWAL KUMAR(P), 9958726491  [jangraadvocate@gmail.com [26-08-2021 [25-08-2021
TATA CAPITAL|

FINANCIAL  SERVICES
LTD Vs CORONATION
OMP (DINFRASTRUCTURE PVTVARUN sharmavikas4o7@gmail.co
(COMM)/1742/2021 [LTD BEDI(P), 0811205567 |m 26-08-2021 [25-08-2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing
Number n
TATA CAPITAL
FINANCIAL
SERVICES LTD Vs
CORONATION
INFRASTRUCTURE PVT
LTDTATA CAPITAL
FINANCIAL
SERVICES LTD Vs
CORONATION
INFRASTRUCTURE PVT
LTDTATA CAPITAL
FINANCIAL
SERVICES LTD Vs
CORONATION
OMP (DINFRASTRUCTURE PVTVARUN sharmavikas4o7@gmail.co
(COMM)/1747/2021 |[LTD BEDI(P), 9811205567 m 26-08-2021 [25-08-2021
OMP (DYES BANK Vs PANKAJSANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1748/2021 [TRIPATHI KUMAR(P), 8285002845 m 26-08-2021 [25-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
OMP (DPAWAN BANSILALRAJESH
(COMM)/1743/2021 | ARORA KUMAR(P), 9958726491  [jangraadvocate@gmail.com [26-08-2021 [25-08-2021
TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD VSRAJESH
(COMM)/1749/2021 |GANESH VITTHAL ADEP KUMAR(P), 9958726491  [jangraadvocate@gmail.com [26-08-2021 [25-08-2021
TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD VsRAJESH
(COMM)/1744/2021 | RENUKA SANKET SHAH KUMAR(P), 9958726491  [jangraadvocate@gmail.com [26-08-2021 [25-08-2021
TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD VSRAJESH
(COMM)/1737/2021 [PAWAN SOLANKI KUMAR(P), 0958726491  jangraadvocate@gmail.com [26-08-2021 [25-08-2021
OMP (DYES BANK Vs SUNILSANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1738/2021 [KUMAR PAL KUMAR(P), 8285002845 m 26-08-2021 [25-08-2021
TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD VSRAJESH
(COMM)/1739/2021 [KALACHAND MANDAL [KUMAR(P), 0958726491  jangraadvocate@gmail.com [26-08-2021 25-08-2021
OMP (DYES BANK Vs RAJESHSANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1745/2021  |[KAMAL KUMAR(P), 8285002845 m 26-08-2021 [25-08-2021
OMP (DYES BANK Vs SHAKEELSANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1740/2021 | AHMED ANSARI KUMAR(P), 8285002845 m 26-08-2021 [25-08-2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DJAY VIJAYBHAIRAJESH

(COMM)/1741/2021 THAKKAR KUMAR(P), 9958726491  [jangraadvocate@gmail.com [26-08-2021 [25-08-2021

OMP (DYES BANK Vs B RSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1746/2021 [TRAVELS 6635 KUMAR(P), 8285002845 m 26-08-2021 [25-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (I)SAI SURAJ TOURS ANDRAJESH

(COMM)/1754/2021 [TRAVELS KUMAR(P), 0958726491  jangraadvocate@gmail.com [27-08-2021 26-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DTIBET TOURS ANDRAJESH

(COMM)/1757/2021 [TRAVELS KUMAR(P), 9958726491  [jangraadvocate@gmail.com [27-08-2021 [26-08-2021

OMP (DHDFC BANK LTD VsGOPAL

(COMM)/1756/2021 |[RAVINDRA OMI KASHYAP(P), [9958683230 pnaveenkiola@yahoo.com [|27-08-2021 [26-08-2021

OMP (DHDFC BANK LTD VsGOPAL

(COMM)/1755/2021  MOHAMMAD IKBAL KASHYAP(P), 9958683230 pnaveenkiola@yahoo.com [27-08-2021 [26-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VsRAJESH

(COMM)/1753/2021 |PATIL BALU SADASHIV [ KUMAR(P), 9958726491  [jangraadvocate@gmail.com [27-08-2021 [26-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1758/2021 |ANIL CHHETRI KUMAR(P), 9958726491  [jangraadvocate@gmail.com [27-08-2021 [26-08-2021
SS DRUGS THROUGH
SPECIAL ATTORNEY MR|
RAJAT SOOD Vs VPS

CS (COMM)/288/2021HEALTHCARE PVT LTD [r(P), 9818257310  |anubhavi6o3@gmail.com |27-08-2021 [26-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DRAJA MOHANRAJESH

(COMM)/1769/2021 [PANIGRAHY KUMAR(P), 9958726491  [jangraadvocate@gmail.com |28-08-2021 [27-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DoOM TOURS ANDRAJESH

(COMM)/1771/2021 TRAVELS KUMAR(P), 9958726491  [jangraadvocate@gmail.com |28-08-2021 [27-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1770/2021 MUNBBER KHAN KUMAR(P), 0958726491  jangraadvocate@gmail.com [28-08-2021 [27-08-2021
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TATA CAPITAL|
FINANCIAL SERVICES

OMP (DLTD Vs BRIJ sharmavikas4o7@gmail.co

(COMM)/1768/2021 |[CONSTRUCTION MANISH(P), 9811205567 m 28-08-2021 27-08-2021
JUGENDRA SINGH AND
COMPANY ENGINEERS
IAND CONTRACTORS Vs
POWER GRID

OMP CORPORATION OF Vj_sc@yahoo.comj-

(COMM)/55/2021 INDIAN IVIVEK JAIN(P), |9811426480 sc@yahoo.com 28-08-2021 27-08-2021

OMP (DYES BANK Vs VINODSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1782/2021 [KUMAR KUMAR(P), 8285002845 m 31-08-2021 [29-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DK G N RENT A CAR RAJESH

(COMM)/1786/2021 1146751 KUMAR(P), 9958726491  [jangraadvocate@gmail.com |31-08-2021 |30-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSRAJESH

(COMM)/1793/2021 S A CARS 1132786 KUMAR(P), 9958726491  [jangraadvocate@gmail.com |31-08-2021 |30-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1783/2021 | ASHA MANGAL GANDHI KUMAR(P), 0958726491  jangraadvocate@gmail.com |31-08-2021 |30-08-2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1784/2021 | BHASKAR MUKHERJEE KUMAR(P), 9958726491  [jangraadvocate@gmail.com |31-08-2021 |30-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DOM DATT TOURS ANDRAJESH

(COMM)/1785/2021 [TRAVELS 1134491 KUMAR(P), 9958726491  [jangraadvocate@gmail.com |31-08-2021 |30-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DVEDSHREE TOUR ANDRAJESH

(COMM)/1788/2021 [TRAVELS KUMAR(P), 9958726491  [jangraadvocate@gmail.com |31-08-2021 |30-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DSILVER RENT A CAR RAJESH

(COMM)/1787/2021 1154498 KUMAR(P), 9958726491  [jangraadvocate@gmail.com |31-08-2021 |30-08-2021

OMP (DYES BANK VSSANJEEV sanjeev.pathak@srcslegal.co

(COMM)/1792/2021 |SHAILENDER KUMAR [ KUMAR(P), 8285002845 m 31-08-2021 |30-08-2021
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OMP (DYES BANK Vs JAYSANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1789/2021 [PRAKASH KUMAR(P), 8285002845 m 31-08-2021 |30-08-2021
OMP 08 SANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1790/2021 YES BANK Vs ARPIT GIRI KUMAR(P), 8285002845 m 31-08-2021 |30-08-2021
OMP (DHDFC BANK LTD VSSANJEEV sanjeev.pathak@srcslegal.co
(COMM)/1791/2021 [PANKAJ YADAV KUMAR(P), 8285002845 m 31-08-2021 |30-08-2021
13 SH. VINAY KUMARSOUTH OMP(I) HDFC Bank Ltd Vs.SanjeevPathak 8285002845 . thak lesal 02.08.2021 [30.07.2021
KHANNA, DISTRICT (COMM)/1366/21 Travelex India Services frz:njeev.pa ak@sreslegal.co
JUDGE
IAI OMP(I) HDFC Bank Ltd Vs.Sanjeev Pathak |8285002845 . 02.08.2021 30.07.2021
é((l)({}l\ﬁl\g)l:l (1){20 (COMM)/1367/21 Travelex India Services Is;mJeev.pathak@srcslegal.co
OMP(I) HDFC Bank Ltd Vs.SanjeevPathak 8285002845 . 02.08.2021 [30.07.2021
(COMM)/1368/21 Travelex India Services frzlmjeev.pathak@srcslegal.co
OMP(I) HDFC Bank Ltd Vs.SanjeevPathak 8285002845 . 02.08.2021 [30.07.2021
(COMM)/1369/21 Travelex India Services ;almjeev.pathak@srcslegal.co
OMP(I) HDFC Bank Ltd Vs.SanjeevPathak (8285002845 . 02.08.2021 30.07.2021
(COMM)/1370/21 Travelex India Services :;m]eev.pathak@srcslegal.co
OMP(I) HDFC Bank Ltd Vs.SanjeevPathak 8285002845 . 02.08.2021 [30.07.2021
(COMM)/1371/21 Travelex India Services ;almjeev.pathak@srcslegal.co
OMP(COMM)/47/202 Airports Authority of IndiaVaibhav Kalra |9650310194 02.08.2021 [20.07.2021
! \C]Z‘nsultants Aadharshila \I;i\ibhav.s.kalra@kalraco.co
CS(COMM)/224/21 Ramanand EnterprisesRachit Shrivastav9991168994 03.08.2021 (30.07.2021
India Pvt Ltd Vs. Nandlal
Sahibani & Ors . . .
aitegan.law@gmail.com
OMP(I) Volkaswagen Finance PvtRajesh Jangra |9958726491 03.08.2021 (03.08.2021
(COMM)/1378/21 Ltd Vs. Tarun Rajan
Pathak . .
angraadvocate@gmail.com
OMP(I) Volkaswagen Finance PvtRajesh Jangra |9958726491 03.08.2021 (03.08.2021
(COMM)/1379/21 Ltd Vs. Nitus Capital Pvt
Ltd . .
angraadvocate@gmail.com
OMP(I) Volkaswagen Finance PvtRajesh Jangra 9958726491 03.08.2021 (03.08.2021
(COMM)/1380/21 Ltd Vs. Madheswaran N . .
angraadvocate@gmail.com
OMP(I) Volkaswagen Finance PvtRajesh Jangra |9958726491 03.08.2021 (03.08.2021
(COMM)/1381/21 Ltd Vs. Himadri Coomar . .
angraadvocate@gmail.com
CS(COMM)/226/21 [ICICI Bank Ltd Vs. [Ms. Chetna9818280772 04.08.2021 [31.07.2021
Shanta Nagpal Bhalla unitbhalla@gmail.com
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CS(COMM)/227/21 [CICI Bank Ltd Vs. [Punit Kumari9818280772 04.08.2021 (17.04.2021
Vijender Kumar Bhalla . .
unitbhalla@gmail.com
CS(COMM)/228/21 [ICICI Bank Ltd Vs. [Punit Kumar9818280772 04.08.2021 [17.04.2021
Deepak Kumar Bhalla unitbhalla@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra [9958726491 04.08.2021 (03.08.2021
(COMM)/1387/21 India Ltd Vs. Harmeet
Singh jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 04.08.2021 |03.08.2021
(COMM)/1388/21 India Ltd Vs. Konsultants
Rrelations events
marketing Pvt Ltd jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 04.08.2021 [03.08.2021
(COMM)/1389/21 India Ltd Vs. Harjit Singh jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 04.08.2021 (03.08.2021
(COMM)/1390/21 India Ltd Vs. Ten Travels
Pvt Ltd . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 04.08.2021 [03.08.2021
(COMM)/1391/21 India Ltd Vs. Ten Travels
Pvt Litd . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra (9958726491 04.08.2021 [03.08.2021
(COMM)/1392/21 India Ltd Vs. Yaman
Holidays jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 04.08.2021 |03.08.2021
(COMM)/1393/21 India Ltd Vs. Gurigbal
singh jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra (9958726491 04.08.2021 |03.08.2021
(COMM)/1394/21 India Lid Vs.
Chandrakanta Kailash|
Chandra jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 04.08.2021 (03.08.2021
(COMM)/1395/21 India Ltd Vs. Dalip Singh jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 04.08.2021 [03.08.2021
(COMM)/1396/21 India Ltd Vs. Desert Rose
Designs jangraadvocate@gmail.com
OMP(I Yes Bank Ltd Vs. SatyaSanjeev Pathak [82850028 . 05.08.2021 (03.08.2021
(CONEI\BI) /1411/21 Cabs Pvt Ltd &4 ) 5 45 sanjeev.pathak@srcslegal.co 5 3
m
OMP(I Yes Bank Ltd Vs. SatyaSanjeev Pathak [82850028 . 05.08.2021 (03.08.2021
(COI\/EIJI)/ 1412/21 Cabs Pvt Ltd v ) > 45 sanjeev.pathak@srcslegal.co 5 3
m
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?Cl\gi/g\al)/mlg/m SC(Zi . ]Ig’ifcﬂlititd Vs. SatyaSanjeev Pathak (8285002845 Issnjeev.pathak @sreslegal.co 05.08.2021 (03.08.2021
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 05.08.2021 |04.08.2021
(COMM)/1414/21 India Ltd Vs. Braham Pal . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra [9958726491 05.08.2021 |04.08.2021
(COMM)/1415/21 India Ltd Vs. Prachi
Malhan . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 05.08.2021 |04.08.2021
(COMM)/1416/21 India Ltd Vs. Virender
Sharma . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 05.08.2021 |04.08.2021
(COMM)/1417/21 India Ltd Vs. Nishant
Dharamveer . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 05.08.2021 (04.08.2021
(COMM)/1418/21 India Ltd Vs. Sunder Singh . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 05.08.2021 |04.08.2021
(COMM)/1419/21 India Ltd Vs. Darshhan|
Singh jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 05.08.2021 |04.08.2021
(COMM)/1420/21 India Ltd Vs. Balraj Yadav . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 05.08.2021 |04.08.2021
(COMM)/1421/21 India Ltd Vs. Tejpal Yadav jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 05.08.2021 |04.08.2021
(COMM)/1422/21 India Ltd Vs. Ashiq
Hussain . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 05.08.2021 |04.08.2021
(COMM)/1423/21 India Ltd Vs. Sangeeta
Sansanwal . .
angraadvocate@gmail.com
CS(COMM)/230/21  [ICICI Bank Ltd Vs. Ram[Punit Kumari9818280772 06.08.2021 [16.04.2021
Pyar Bharti Bhalla unitbhalla@gmail.com
CS(COMM)/231/21  [ICICI Bank Ltd Vs. VilasPunit Kumar9818280772 06.08.2021 [15.07.2021
Kumar Bhalla . .
unitbhalla@gmail.com
CS(COMM)/232/21 [ICICI Bank Ltd Vs. VinodPunit Kumar9818280772 06.08.2021 [15.07.2021
Kumar Bhalla . .
unitbhalla@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 06.08.2021 [05.08.201
(COMM)/1433/21 India Ltd Vs. Arvind
Shukla . .
angraadvocate@gmail.com
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OMP(I) Toyota Finance ServicesRajesh Jangra [9958726491 06.08.2021 |05.08.201
(COMM)/1434/21 India Ltd Vs. Asad Ali jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 06.08.2021 [05.08.201
(COMM)/1435/21 India Ltd Vs. Sohan Jaipal jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra [9958726491 06.08.2021 |05.08.201
(COMM)/1436/21 India Ltd Vs. Kamal Kishor . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 06.08.2021 [05.08.201
(COMM)/1437/21 India Ltd Vs. Taxioncall
Pvt Ltd . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra 9958726491 06.08.2021 [05.08.201
(COMM)/1438/21 India Ltd Vs. Zeenat
Oberoi . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 06.08.2021 |05.08.201
(COMM)/1439/21 India Ltd Vs. Family Of]
Dry Fruits India Pvt Ltd . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 06.08.2021 [05.08.201
(COMM)/1440/21 India Ltd Vs. Gaurav Tour
and Travels . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 06.08.2021 [05.08.201
(COMM)/1441/21 India Ltd Vs. Samyak
Resources Pvt Ltd . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 06.08.2021 (05.08.201
(COMM)/1442/21 India Ltd Vs. Sandeep Patil jangraadvocate@gmail.com
OMP(I) Yes Bank Ltd Vs. P.S.Sanjeev Pathak |8285002845 . thak@sreslegal 06.08.2021 |05.08.201
(COMM)/1443/21 Tours India Pvt Ltd Is;m;eev.pa ax(@sresiegal.co
OMP(I) Yes Bank Ltd Vs. P.S.Sanjeev Pathak |8285002845 . 06.08.2021 |05.08.201
(COMM)/1444/21 Tours India Pvt Ltd ;almjeev.pathak@srcslegal.co
EX/176/2021 HDB Financial ServicesAmit Upadhyay 9999906303 06.08.2021 (03.08.2021
Ltd. Vs. Surender M & Anr. .
aupadhyay11@hotmail.com
EX/179/2021 ég Sg};lllnf‘gz?géﬁ;mtedArWnd Kr. Jadon|9818140844 arvind jadon@arvindandarv 07.08.2021 [20.07.2021
’ ) ind.com
EX/180/2021 AU Small Finance LimitedArvind Kr. Jadon|98181408 . . 07.08.2021 [20.07.2021
/180/ Vs. Sunil Kumar & Ors 9 40644 arvind.jadon@arvindandarv 7 7
) ) ind.com
OMP(COMM)/48/202 (Golden Safar Pvt. Ltd. Vs.Kuntal Chatterji |9818776321 07.08.2021 (02.08.2021
! ggfn cesrlii):ic;;aLt dFlnanc1al officeofkuntalchatterji@gma
) il.com
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OMP(COMM)/49/202 (Golden Safar Pvt. Ltd. Vs.Kuntal Chatterji |9818776321 07.08.2021 [02.08.2021
1 M/s. Toyota Financial ) ..
Se{*vices In}(fiia Ltd. gfilgﬁi)ﬂ(untalchattem@gma
CS(COMM)/233/21 ﬁCIh Ba(111k Ltd Vs.P1}11nlilt Kumari9810080772 07.08.2021 [17.04.2021
rish Yadav Bhalla . .
unitbhalla@gmail.com
CS(COMM)/234/21  [ICICI Bank Ltd Vs. S & MPunit Kumari9810080772 07.08.2021 [17.04.2021
Beyond Fashion Bhalla unitbhalla@gmail.com
CS(COMM)/235/21 ICIEI ]}SIank Ltd Vs. KamalPl}llnﬂc Kumari9810080772 07.08.2021 (09.07.2021
Maheshwari Bhalla . .
unitbhalla@gmail.com
OMP(I) Yes Bank Ltd Vs. SilverSanjeev Pathak (8285002845 . thak legal 10.08.2021 [07.08.2021
(COMM)/1462/21 |Lake Buildtech Pvt Ltd fgmee"'pa ak@sreslegal.co
OMP(I) Yes Bank Ltd Vs. PoonamSanjeev Pathak |8285002845 . 10.08.2021 (07.08.2021
(COMM)/1463/21 Agarwal frellnjeev.pathak@srcslegal.co
OMP(I) Yes Bank Ltd  Vs.Sanjeev Pathak |8285002845 . 10.08.2021 [07.08.2021
(COMM)/1464/21 Satyaranjan Mohapatra :Izlinjeev.pathak@srcslegal.co
OMP(I Yes Bank Ltd Vs. SunnySanjeev Pathak [82850028 . 10.08.2021 [07.08.2021
(COI\/EI\)[) /1465/21 Verma ypan) 5 45 fsn]eeV.pathak@srcslegal.co 7
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 (07.08.2021
(COMM)/1466/21 India Ltd Vs. Supinder
Singh jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra (9958726491 10.08.2021 [07.08.2021
(COMM)/1467/21 India Ltd Vs. Sachin Shiv]
Veer Singh jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 (07.08.2021
(COMM)/1468/21 India Ltd Vs. Amrik Singh . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 (07.08.2021
(COMM)/1469/21 India Ltd Vs. Ved Kundu . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 |07.08.2021
(COMM)/1470/21 India Ltd Vs. Devbrat
Pathak . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 (07.08.2021
(COMM)/1471/21 India Ltd Vs. Satbir Bhim
Singh jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 (07.08.2021
(COMM)/1472/21 India Ltd Vs. Akhlesh
Sharma . .
angraadvocate@gmail.com
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OMP(I) Toyota Finance ServicesRajesh Jangra [9958726491 10.08.2021 (09.08.2021
(COMM)/1473/21 India Ltd Vs. North Goa
Rent A CAB Association . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 (09.08.2021
(COMM)/1474/21 India Ltd Vs. North Goa
Rent A CAB Association . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 (09.08.2021
(COMM)/1475/21 India Ltd Vs. Deepak Saini jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 |09.08.2021
(COMM)/1476/21 India Ltd Vs. Sanjay Singh jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 (09.08.2021
(COMM)/1477/21 India Ltd Vs. Sarabjit
Singh jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 |09.08.2021
(COMM)/1478/21 India Ltd Vs. Shelke
Sandip Haribhau . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 (09.08.2021
(COMM)/1479/21 India Ltd Vs. Arman
Travels . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra (9958726491 10.08.2021 (09.08.2021
(COMM)/1480/21 India Ltd Vs. Mohit Gupta . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 10.08.2021 (09.08.2021
(COMM)/1481/21 India Ltd Vs. Basuraj
Kodoli . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra [9958726491 10.08.2021 (09.08.2021
(COMM)/1482/21 India Ltd Vs. Babu Ram . .
angraadvocate@gmail.com
CS(COMM)/239/21 |Swarn Kla Jewels Pvt LtdRakesh Kumar [9310707170 11.08.2021 [28.07.2021
\Vs. Larsen & Toubro Ltd .
info@dsnlegal.com
CS(COMM)/240/21  [ICICI Bank Ltd Vs. PreetiDeepak Kaushik 9818030800 11.08.2021 |03.07.2021
Vishwanath . .
induslegalia@.com
CS(COMM)/241/21 [ICICI Bank Ltd Vs.Deepak Kaushik 9818030800 11.08.2021 [03.07.2021
Pradeep Kumar . .
induslegalia@.com
CS(COMM)/242/21 [ICICI Bank Ltd Vs. ManojDeepak Kaushik 9818030800 11.08.2021 |05.07.2021
Chaudhary I .
induslegalia@.com
CS(COMM)/243/21 [CICI Bank Ltd Vs. MohsinDeepak Kaushik [9818030800 11.08.2021 [13.07.2021
Khan . .
induslegalia@.com
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OMP(I) Toyota Finance ServicesRajesh Jangra [9958726491 11.08.2021 [10.08.2021
(COMM)/1489/21 India Ltd Vs. North Goa
Rent A CAB Association . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra 9958726491 11.08.2021 [10.08.2021
(COMM)/1490/21 India Ltd Vs. North Goa
Rent A CAB Association . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 11.08.2021 [10.08.2021
(COMM)/1491/21 India Ltd Vs. Ameyas
Buildcons Pvt Ltd . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 11.08.2021 [10.08.2021
(COMM)/1492/21 India Ltd Vs. North Goa
Rent A CAB Association . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 11.08.2021 [10.08.2021
(COMM)/1493/21 India Ltd Vs. Vijaykumar|
Devraj Mehta . .
angraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 11.08.2021 [10.08.2021
(COMM)/1494/21 India Ltd Vs. Jaspal Kaur jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra |9958726491 11.08.2021 [10.08.2021
(COMM)/1495/21 India Ltd Vs. Vipin Tiwari jangraadvocate@gmail.com
OMP(I) Toyota Finance ServicesRajesh Jangra (9958726491 11.08.2021 [10.08.2021
(COMM)/1496/21 211‘(1121 Ltd Vs. New Pink jangraadvocate@gmail.com
OMP(I) HDB Financial ServicesRahul Bhardwaj 8376049807 . 11.08.2021 |06.08.2021
(COMM)/1497/21 Ltd. Vs. Sunil Kumar ?Iilvocateashok.l@gmall.co
EX/182/21 Shri Ram  TransportAnuj Arora 9999238801 12.08.2021 [26.07.2021
Finance Co. Ltd Vs.RST|
Mining and Logistics Pvt
Ltd . .
anujaroraadv@gmail.com
EX/183/21 Shri Ram  TransportAnuj Arora 9999238801 12.08.2021 [26.07.2021
Finance Co. Ltd Vs.RST|
Mining and Logistics Pvt
Ltd anujaroraadv@gmail.com
EX/184/21 Shri Ram TransportAnuj Arora 0999238801 12.08.2021 [24.07.2021
Finance Co. Ltd Vs.RST
Mining and Logistics Pvt
Ltd . .
anujaroraadv@gmail.com




S.No

Court

District

Case No.

EX/185/21

Petitioner Name VS
Respondent Name

Shri Ram  Transport
Finance Co. Ltd Vs.RST|
Mining and Logistics Pvt
Ltd

Advocate

/Anuj Arora

Advocate
Nobile
Number

0999238801

Advocate email id

anujaroraadv@gmail.com

Date

ofDate of e-

Registratio filing

n

12.08.2021

26.07.2021

EX/186/21 Axis Bank Ltd Vs.Sunita Singh 0871040589 12.08.2021 |07.08.2021
Gurcharan Singh . .
indolexlaw@gmail.com
EX/187/21 Shri Ram TransportAnuj Arora 0999238801 12.08.2021 [26.07.2021
Finance Co. Ltd Vs.RST
Mining and Logistics Pvt
Ltd anujaroraadv@gmail.com
EX/188/21 Shri Ram TransportAnuj Arora 0999238801 12.08.2021 [24.07.2021
Finance Co. Ltd Vs.RST
Mining and Logistics Pvt
Lid . .
anujaroraadv@gmail.com
EX/189/21 Shri Ram TransportAnuj Arora 0999238801 12.08.2021 [24.07.2021
Finance Co. Ltd Vs.RST
Mining and Logistics Pvt
Ltd anujaroraadv@gmail.com
EX/190/21 Shri Ram TransportAnuj Arora 0999238801 12.08.2021 [24.07.2021
Finance Co. Ltd Vs.RST
Mining and Logistics Pvt
Litd . .
anujaroraadv@gmail.com
OMP(I) Volkasswagen Finance PvtRajesh Jangra |9958726491 12.08.2021 [11.08.2021
(COMM)/1498/21 Ltd Vs. Promila Chhabra jangraadvocate@gmail.com
OMP(I) Volkasswagen Finance PvtRajesh Jangra |9958726491 12.08.2021 [11.08.2021
(COMM)/1499/21 Ltd Vs. Lokesh M jangraadvocate@gmail.com
OMP(I) Volkasswagen Finance PvtRajesh Jangra |9958726491 12.08.2021 [11.08.2021
(COMM)/1500/21 Ltd Vs. Manphool Godara jangraadvocate@gmail.com
CS(COMM)/250/21 [Union Bank of India Vs.Quaisar Ali 0999802592 13.08.2021 [22.07.2021
Sunil Kumar . .
aliquaisar@gmail.com
CS(COMM)/251/21  |[Union Bank of India Vs.Quaisar Ali 9999802592 13.08.2021 [22.07.2021
Manoj Kumar & Anr. N .
aliquaisar@gmail.com
CS(COMM)/252/21  Balance Air Cool Vs. APCO 13.08.2021 (03.08.2021
lAircon
OMP(I) HDFC Bank Ltd Vs. XIONSanjeev Pathak 8285002845 13.08.2021 [11.08.2021
(COMM)/1505/21 Isré;les(r)llatlonal Convent sanjeev.pathak@srcslegal.co

m
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Advocate email id
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OMP(I) Toyota Financial ServiceRajesh Jangra |9958726491 13.08.2021 [12.08.2021
(COMM)/1506/21 India Ltd Vs. Hevran Singh
Kansana jangraadvocate@gmail.com
OMP(I) Toyota Financial ServiceRajesh Jangra |9958726491 13.08.2021 [12.08.2021
(COMM)/1507/21 India Ltd Vs. Aarti
Suryavanshi jangraadvocate@gmail.com
OMP(I) Toyota Financial ServiceRajesh Jangra 9958726491 13.08.2021 [12.08.2021
(COMM)/1508/21 India Ltd Vs. Amanpreet
Singh jangraadvocate@gmail.com
OMP(I) Toyota Financial ServiceRajesh Jangra |9958726491 13.08.2021 [12.08.2021
(COMM)/1509/21 India Ltd Vs. Sahim
Jumma Khan jangraadvocate@gmail.com
OMP(I) Toyota Financial ServiceRajesh Jangra |9958726491 13.08.2021 [12.08.2021
(COMM)/1510/21 India Ltd Vs. Harender
Singh jangraadvocate@gmail.com
OMP(I) Toyota Financial ServiceRajesh Jangra |9958726491 13.08.2021 [12.08.2021
(COMM)/1511/21 India Ltd Vs. Surjit Singh jangraadvocate@gmail.com
CS(COMM)/255/21  [CICI Bank Ltd Vs. PawanDeepak Kaushik 9818030800 16.08.2021 [19.04.2021
Kumar induslegalia@.com
CS(COMM)/256/21 [CICI Bank Ltd Vs. [Deepak Kaushik 9818030800 16.08.2021 [19.04.2021
Narender Yadav . .
induslegalia@.com
CS(COMM)/257/21 [CICI Bank Ltd Vs. [Deepak Kaushik 9818030800 16.08.2021 [19.04.2021
Ishwar Chand . .
induslegalia@.com
CS(COMM)/258/21 [[CICI Bank Ltd Vs. [Deepak Kaushik 9818030800 16.08.2021 [25.06.2021
Jaideep Panwar . .
induslegalia@.com
CS(COMM)/259/21  [CICI Bank Ltd Vs. NeetuDeepak Kaushik 9818030800 16.08.2021 |01.07.2021
Bajpayee induslegalia@.com
CS(COMM)/260/21 [CICI Bank Ltd Vs. SachinDeepak Kaushik [9818030800 16.08.2021 |03.07.2021
Kumar induslegalia@.com
CS(COMM)/261/21  [CICI Bank Ltd Vs. SanchiDeepak Kaushik [9818030800 16.08.2021 [03.07.2021
Arora induslegalia@.com
CS(COMM)/262/21  |Grandeur BusinessJitnedra Bharti 9891374807 16.08.2021 [12.08.2021
Solutions Pvt Ltd Vs. Seeds . sl 1
Financial Services Pvt Ltd Islllngenerls awyers@gmail.co
OMP(I) HDFC Bank Ltd Vs.SanjeevPathak 8285002845 16.08.2021 [11.08.2021
(COMM)/1525/21 \}/Ivilll;;?:Soclize%;catlon & fréllrljeeV.pathak @sreslegal.co
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OMP(I) Yes Bank Ltd Vs. AmbaSanjeev Pathak |8285002845 . thak@sreslegal 16.08.2021 (12.08.2021
(COMM)/1526/21 Travels (Preet Vihar) ielmjeev.pa ax(@sreslegal.co
OMP(I) Yes Bank Ltd Vs. AmbaSanjeev Pathak |8285002845 . thak lesal 16.08.2021 (12.08.2021
(COMM)/1527/21 Travels (Preet Vihar) frz:njeev.pa ak@sreslegal.co
OMP(I) Yes Bank Ltd Vs. AmbaSanjeev Pathak 8285002845 . thak@sreslegal 16.08.2021 (12.08.2021
(COMM)/1528/21 Travels (Preet Vihar) Is;m]eev.pa ax(@sresiegal.co
OMP(I) Yes Bank Ltd Vs. AmbaSanjeev Pathak |8285002845 . thak lesal 16.08.2021 (12.08.2021
(COMM)/1529/21 Travels (Preet Vihar) frallnjeev.pa ak@sreslegal.co
OMP(I) Yes Bank Ltd Vs. AmbaSanjeev Pathak 8285002845 . thak@sreslegal 16.08.2021 (12.08.2021
(COMM)/1530/21 Travels (Preet Vihar) Is;m]eev.pa ax(@sresiegal.co
OMP(I) Toyota Financial ServiceRajesh Jangra |9958726491 16.08.2021 [12.08.2021
(COMM)/1531/21 India Ltd Vs. Imran Ansari jangraadvocate@gmail.com
OMP(I) Toyota Financial ServiceRajesh Jangra |9958726491 16.08.2021 (12.08.2021
(COMM)/1532/21 India Ltd Vs. Arpita Biswas jangraadvocate@gmail.com
OMP(I) Toyota Financial ServiceRajesh Jangra |9958726491 16.08.2021 (12.08.2021
(COMM)/1533/21 India Ltd Vs. Anushiya
[Travels jangraadvocate@gmail.com
OMP(I) Toyota Financial ServiceRajesh Jangra |9958726491 16.08.2021 (12.08.2021
(COMM)/1534/21 India Ltd Vs. Vikas Gupta jangraadvocate@gmail.com
OMP(COMM)/51/21 [Raj Rani Vs. Capri GlobalR.P. Agrawal 41823688 17.08.2021 (16.08.2021
Capital Ltd office@rpalaw.org
OMP(COMM)/52/21 |Delhi DevelopmentMs. Kanika9654847544 17.08.2021 |03.08.2021
Authori Vs. SatyaSingh o .
Prakasht}éz Bros Pvt Ltd ty 8 1;?rllnkas1ngh@kschambers.c
OMP(I) Toyota Financial ServiceRajesh Jangra |9958726491 17.08.2021 [12.08.2021
(COMM)/1556/21 India Ltd Vs. Arfat
Akhlaque Gore jangraadvocate@gmail.com
OMP(I) Toyota Financial ServiceRajesh Jangra |9958726491 17.08.2021 [12.08.2021
(COMM)/1557/21 India Ltd Vs. MRK Traders jangraadvocate@gmail.com
OMP(I) Toyota Financial ServiceRajesh Jangra 9958726491 17.08.2021 (12.08.2021
(COMM)/1558/21 India Ltd Vs. Kanchan C
Atawane jangraadvocate@gmail.com
OMP(I) Yes Bank Ltd Vs. V DSanjeev Pathak |8285002845 . thak@sreslegal 17.08.2021 [13.08.2021
(COMM)/1559/21 Concrette Flooring Pvt Ltd frallnjeev.pa ax@sresiegal.co
OMP(I 'Yes Bank Ltd Vs. SharvanSanjeev Pathak 82850028 . 17.08.2021 [13.08.2021
(COIVEIJI) /1560/21 Singh J 5 45 ;elmjeev.pathak@srcslegal.co 7 3
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n

OMP(I 'Yes Bank Ltd Vs. Raj Singh|Sanjeev Pathak 82850028 . 17.08.2021 (13.08.2021

(COI\/EI\)[) /1561/21 J S1ng ) 5 45 Is;m]eeV.pathak@srcslegal.co 7 3

OMP(I) Yes Bank Ltd Vs. PitambraSanjeev Pathak |8285002845 . 17.08.2021 (13.08.2021

(COMM)/1562/21 Trans fsnj eev.pathak@srcslegal.co

OMP(I) Yes Bank Ltd Vs. PitambraSanjeev Pathak 8285002845 . 17.08.2021 (13.08.2021

(COMM)/1563/21 Trans IS;mJeeV.pathak@srcslegal.co

OMP(I) Yes Bank Ltd Vs. SatyaSanjeev Pathak |8285002845 . 17.08.2021 [13.08.2021

(COMM)/1564/21 Cabs Pvt Ltd fgnjeev.pathak@srcslegal.co

OMP(I) Yes Bank Ltd Vs. SatyaSanjeev Pathak 8285002845 . 17.08.2021 (13.08.2021

(COMM)/1565/21 Cabs Pvt Ltd IS;mJeeV.pathak@srcslegal.co

OMP(I 'Yes Bank Ltd Vs. PitambraSanjeev Pathak 82850028 . 17.08.2021 [13.08.2021

(COI\/EI\%[) /1566/21 Trans J 5 45 frallnjeev.pathak@srcslegal.co 7 3

CS(COMM)/264/21 [Punjab National Bank Vs.Mudita Sharda 9873906312 17.08.2021 [16.08.2021
Mayur Electrical Stamping
& Anr. office.gmlegal @gmail.com

CS(COMM)/265/21 BMT  Investment  Vs.Shreyas 0818020029 17.08.2021 [29.06.2021
Sunshine Tea House PvtMehrotra officeofshreyasmehrotra@g
Ltd mail.com

CS(COMM)/266/21  [CICI Bank Ltd Vs. ManaviDeepak Kaushik 9818030800 17.08.2021 [12.07.2021
[Tex Print induslegalia@gmail.com

CS(COMM)/267/21  [CICI Bank Ltd Vs. ShyamDeepak Kaushik [9818030800 17.08.2021 [12.07.2021
Sunder Khandelwal induslegalia@gmail.com

CS(COMM)/268/21  [CICI Bank Ltd Vs. PankajDeepak Kaushik 9818030800 17.08.2021 [12.07.2021
Bisht induslegalia@gmail.com

CS(COMM)/269/21 [CICI Bank Ltd Vs. NeerajDeepak Kaushik [9818030800 17.08.2021 |02.07.2021
Narwat induslegalia@gmail.com

CS(COMM)/270/21  [[CICI Bank Ltd Vs. Sarita [Deepak Kaushik [9818030800 induslegalia@gmail.com 17.08.2021 |02.07.2021

CS(COMM)/271/21  [CICI Bank Ltd Vs. SanjayDeepak Kaushik 9818030800 17.08.2021 [03.07.2021
Sharma induslegalia@gmail.com

CS(COMM)/272/21 [ICICI Bank Ltd Vs.Deepak Kaushik 9818030800 17.08.2021 [12.07.2021
Shantanu Singh induslegalia@gmail.com

CS(COMM)/273/21  [ICICI Bank Ltd Vs. ShaharDeepak Kaushik 9818030800 17.08.2021 [12.07.2021
[Yar Khan induslegalia@gmail.com

OMP (I) (COMM)Yes Bank Ltd. Vs M.K.Sanjeev Pathak |8285002845 .

1572/21 Enterprises ) 4 faneeV-Pathak@SrCSIGgal-CO 18.08.2021 [16.08.2021
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OMP (I) (COMM)Yes Bank Ltd. Vs MayankSanjeev Pathak [82850028 .
1573/21 Enterprises v ! 5002845 IS;HlJeeV-Pathak@SrCSIGgal-CO 18.08.2021 [16.08.2021
OMP (I) (COMM)Toyota Financial ServicesRajesh Jangra |9958726491
1574/21 \Cfls1k Jayashri ~ Maruti 18.08.2021 [18.08.2021
trane jangraadvocate@gmail.com
OMP (I) (COMM)Toyota Financial ServicesRajesh Jangra [9958726491
1575/21 Vs. Shivam Enterprises angraadvocate@gmail.com 18.08.2021 18.08.2021
OMP (I) (COMM)Toyota Financial ServicesRajesh Jangra |9958726491
1576/21 Vs. Mohammad Saquib Zia jangraadvocate@gmail.com 18.08.2021 18.08.2021
OMP (I) (COMM)Toyota Financial ServicesRajesh Jangra [9958726491 8.08 8.08
i 18.08.2021 [18.08.2021
1577/21 Vs. Amit Sharma jangraadvocate@gmail.com
OMP (I) (COMM)Toyota Financial ServicesRajesh Jangra |9958726491 8.08 8.08
; 18.08.2021 18.08.2021
1578/21 |Vs. Prabir Sen jangraadvocate@gmail.com
OMP (I) (COMM)Toyota Financial ServicesRajesh Jangra [9958726491
1579/21 Vs. Mainuddin Ahmed angraadvocate@gmail.com 18.08.2021 (18.08.2021
OMP (I) (COMM)Toyota Financial ServicesRajesh Jangra |9958726491
1580/21 Vs. Susheel Kumar 18.08.2021 [18.08.2021
Ambeeka Prashad Dubey jangraadvocate@gmail.com
OMP (I) (COMM)Toyota Financial ServicesRajesh Jangra |9958726491 8.08 8.08
; 18.08.2021 18.08.2021
1581/21 Vs. Prabir Sen jangraadvocate@gmail.com
OMP (I) (COMM)Toyota Financial ServicesRajesh Jangra |9958726491
1582/21 XS- ) Ravindra ~ Rajaram| 18.08.2021 [18.08.2021
ate jangraadvocate@gmail.com
OMP (I) (COMM)HDB Financial ServicesRahul Bhardwaj |8376049807
1583/21 Iétd.tVs. Vijender Kumar advocateashok.1@gmail.co [18-08.2021 16.08.2021
upta
m
OMP (I) (COMM)HDB Financial ServicesRahul Bhardwaj 8376049807 .
1584/21 Ltd. Vs. Rohit Patel : advocateashok 1@gmail.co 18.08.2021 16.08.2021
OMP (I) (COMM)HDB Financial ServicesRahul Bhardwaj |8376049807 .
1585/21 Ltd. Vs. Babu N. ! ?fVocateaShOk-l@gmaﬂ-CO 18.08.2021  [16.08.2021
OMP (I) (COMM)HDB Financial ServicesRahul Bhardwaj 8376049807 .
1586/21 Ltd. Vs. Imran B. ! ?I(livocateashok.l@gmall.co 18.08.2021 16.08.2021
OMP (I) (COMM)HDB Financial ServicesRahul Bhardwaj |8376049807 .
1587/21 Ltd. Vs. Kamdev Kumar ?r(livocateashokj@gmall.co 18.08.2021 16.08.2021
OMP (COMM) 53/21 M/s. C.P. Rama Rao VslAngad Mehta 0560956484
Ea&ona_‘l Indi Highways 18.08.2021 [16.08.2021
uthority of India angad87@gmail.com
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CS(COMM)/276/21 [ICICI Bank Ltd Vs.Alok Kumar 0911000126 21.08.2021 [13.08.2021
[Tanveer Jamal Khan alok.adv2001@gmail.com
CS(COMM)/277/21  [ICICI Bank Ltd Vs.Alok Kumar 0911000126 21.08.2021 [13.08.2021
Magroo Ram alok.adv2001@gmail.com
OMP (DBajaj Finance Ltd Vs. UdaySharvan Kaushik 9990151720 . . .121.08.2021 09.04.2021
(COMM)/1610/21 Kumar iglc%rlll(l)uslawassomates@ gmai
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 21.08.2021 [14.08.2021
(COMM)/1611/21 |Ltd. Vs. Mohit Sharma ffvocateaShOk'l@gmaﬂ-co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 21.08.2021 (14.08.2021
(COMM)/1612/21 g)i'lp\;iy Saran Transport ?I;ivocateashok.l@gmail.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 21.08.2021 (14.08.2021
(COMM)/1613/21 [Ltd. Vs. Shashikant Yadav pavocateashok 1@gmail.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 21.08.2021 (14.08.2021
(COMM)/1614/21 Ltd. Vs. Hanish Khan ?I(livocateashok.l@gmall.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 21.08.2021 [14.08.2021
(COMM)/1615/21 Ltd. Vs. Ranveer S ?r‘liv"cateaShOk'l@gmaﬂ'co
OMP (DHDB  Financial ServicesRahul Bhardwaj 8376049807 . 21.08.2021 (14.08.2021
(COMM)/1616/21 Ltd. Vs. Saijoo SO Suleman ?r(livocateashok.l@gmaﬂ.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 21.08.2021 [14.08.2021
(COMM)/1617/21 Ltd. Vs. Daljeet Singh i‘livocate“h‘)k'l@gmaﬂ'co
IARB-A(COMM)/8/21 Harish Kumar Vs. AxisKunal Madan |45539916 . [23.08.2021 [18.08.2021
Bank Ltd légl?lalmadan@kmalawofflce.
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 23.08.2021 (16.08.2021
(COMM)/1629/21 Ltd. Vs. Mansoor Mansoor ;al(livocateashok.l@gmall.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 23.08.2021 [16.08.2021
(COMM)/1630/21 [Ltd. Vs. Ghure Lal pavocateashok.1@gmail.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 23.08.2021 (16.08.2021
(COMM)/1631/21 Ltd. Vs. Satbeer Singh ;al(livocateashok.l@gmall.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 23.08.2021 [16.08.2021
(COMM)/1632/21 Ltd. Vs. Maple Grove Word .
School ?r(livocateashok.l@gmall.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 23.08.2021 (16.08.2021
(COMM)/1633/21 Ltd. Vs. Matloob M ?fvocate”h‘)k'l@gmaﬂ'co
OMP (DHDB Financial Services|Sanjeev Pathak |8285002845 . thak@ legal 23.08.2021 (18.08.2021
(COMM)/1643/21  [Ltd. Vs. Rohit Jha fgnJeeV'Pa ax{@sresicgal.co
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OMP (DHDB Financial ServicesSanjeev Pathak |8285002845 . thak legal 23.08.2021 [18.08.2021
(COMM)/1644/21 Ltd. Vs. Garg Roadlines ielmjeev.pa ak@sreslegal.co
OMP (DHDB Financial Services|Sanjeev Pathak |8285002845 . thak lesal 23.08.2021 [18.08.2021
(COMM)/1645/21 Ltd. Vs. Garg Roadlines frz:njeev.pa ak@sreslegal.co
OMP (DHDB Financial ServicesSanjeev Pathak |8285002845 sanjeev.pathak@ legal 23.08.2021 [18.08.2021
(COMM)/1646/21 Ltd. Vs. Garg Roadlines n Jeev.pathak(@sresiegal.co
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 23.08.2021 [17.08.2021
(COMM)/1647/21 'Vs. Suraj Bhagat jangraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra |9958726491 23.08.2021 [17.08.2021
(COMM)/1648/21 Vs. Vikas Vijay Dongare jangraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 23.08.2021 [17.08.2021
(COMM)/1649/21 \Vs. Ram Shankar Sharma . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 23.08.2021 [18.08.2021
(COMM)/1650/21 'Vs. Gorekha Prasad Nayak . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 23.08.2021 [18.08.2021
(COMM)/1651/21 Vs.  Gajanan  Laxman
Gharat . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 23.08.2021 [18.08.2021
(COMM)/1652/21 Vs. Pulok Das . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra |9958726491 23.08.2021 [18.08.2021
(COMM)/1653/21 \Vs. Jitendra Kumar Sahoo . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 23.08.2021 [19.08.2021
(COMM)/1654/21 Vs. Nilutpal Pratim Das jangraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra |9958726491 23.08.2021 [19.08.2021
(COMM)/1655/21 Vs. Bhavesh Indubhai
Desai . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 23.08.2021 [19.08.2021
(COMM)/1656/21 \Vs. Prabir Sen . .
angraadvocate@gmail.com
EX-196/21 Kotak Mahindra Bank LtdMohit Gaur 0891820192 23.08.2021 [16.07.2021
'Vs. Inder Dev Sharma .
mohit.gaur@trulegal.co
CS(COMM)/278/21  [Punjab National Bank Vs.Mehak Khajuria 9999096708 24.08.2021 (07.07.2021
Vishali
mehak@arcanelegal.com
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 24.08.2021 [20.08.2021
(COMM)/1671/21 Ltd. Vs. Maa Vaishno Devi

Contractor

advocateashok.1i@gmail.co
m
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OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 24.08.2021 [20.08.2021
(COMM)/1672/21 Lid. Vs. Sunil Kataria i‘livocate“h‘)k'l@gmaﬂ'co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 24.08.2021 [20.08.2021
(COMM)/1673/21 Ltd. Vs. Yogesh Kumar ?r(livocateashok.l@gmall.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 24.08.2021 [20.08.2021
(COMM)/1674/21 Ltd. Vs. Raj Karan ;al(livocateashok.l@gmall.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 24.08.2021 [20.08.2021
(COMM)/1675/21 Ltd. Vs. Mohd Majid .

Alamdeen ?r(livocateashok.l@ gmail.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 24.08.2021 [20.08.2021
(COMM)/1676/21 Iéz)(iﬁp\;iy Saran Transport ?fvocateashok.l@gmail.co
OMP (DHDFC Bank Ltd Vs.Naveen Sharma 9958683230 24.08.2021 [20.08.2021
(COMM)/1677/21 Ramjas Singh naveenkiola@yahoo.com
OMP (DHDFC Bank Ltd Vs.Naveen Sharma 9958683230 24.08.2021 [20.08.2021
(COMM)/1678/21 Mohammad Jafar naveenk101a@yahoo.com
OMP (DiYes Bank Ltd Vs. YunusSanjeev Pathak |8285002845 . 24.08.2021 [23.08.2021
(COMM)/1679/21 Khan ie;njeev.pathak@srcslegal.co
OMP (DYes Bank Ltd Vs. AakatSanjeev Pathak 8285002845 . 24.08.2021 [23.08.2021
(COMM)/1680/21 Chakriya fréllnjeeV.pathak@srcslegal.co
OMP (DiYes Bank Ltd Vs. GargSanjeev Pathak |8285002845 . 24.08.2021 [23.08.2021
(COMM)/1681/21 Roadlines iallnjeev.pathak@srcslegal.co
OMP (DYes Bank Ltd Vs. B.R.Sanjeev Pathak |8285002845 . 24.08.2021 [23.08.2021
(COMM)/1682/21 Travels fréllnj eev.pathak@srcslegal.co
OMP (DHDFC Bank Ltd Vs.Naveen Sharma 9958683230 24.08.2021 [23.08.2021
(COMM)/1683/21 Pradeep Kumar naveenk101a@yahoo.com
OMP (DHDFC Bank Ltd Vs.Naveen Sharma 9958683230 24.08.2021 [20.08.2021
(COMM)/1684/21 Pradeep Kumar naveenki01a@yahoo.com
OMP (DHDFC Bank Ltd Vs.Naveen Sharma 9958683230 24.08.2021 [20.08.2021
(COMM)/1685/21 Rajender Kumar naveenki01a@yahoo.com
OMP (DHDFC Bank Ltd Vs.Naveen Sharma 9958683230 24.08.2021 [23.08.2021
(COMM)/1686/21 Kamlesh Kumar Singh naveenki01a@yahoo.com
OMP (DHDFC Bank Ltd Vs. U.S. SrNaveen Sharma (9958683230 24.08.2021 [23.08.2021
(COMM)/1687/21 Sec School naveenkiola@yahoo.com
OMP (DHDFC Bank Ltd Vs.Naveen Sharma 9958683230 24.08.2021 [23.08.2021
(COMM)/1688/21 Rehaman Ali

naveenkio1a@yahoo.com
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OMP (DHDFC Bank Ltd Vs.Naveen Sharma 9958683230 24.08.2021 [23.08.2021
(COMM)/1689/21 Hanish Chandra naveenki101a@yahoo.com
OMP (DHDFC Bank Ltd Vs.Naveen Sharma 9958683230 24.08.2021 [23.08.2021
(COMM)/1690/21 Worlds Window|
frlffﬁtﬁ‘j‘ifﬁ“i £a and naveenkiola@yahoo.com
EX-198/21 Shriram Transport FinanceNaveen Kumar [9901864204 25.08.2021 [30.07.2021
Co. Ltd Vs. RST Minings
and logistics Pvt Ltd adv.navin@outlook.com
EX-199/21 Shriram Transport FinanceNaveen Kumar (9901864204 25.08.2021 [08.07.2021
Co. Ltd Vs. RST Minings
pnd logistics Pvt Ltd adv.navin@outlook.com
EX-200/21 Shriram Transport FinanceNaveen Kumar (9901864204 25.08.2021 (13.08.2021
Co. Ltd Vs. RST Minings
and logistics Pvi Ltd adv.navin@outlook.com
EX-201/21 Shriram Transport FinanceNaveen Kumar (9901864204 25.08.2021 [30.07.2021
Co. Ltd Vs. RST Minings
and logistics Pvt Ltd adv.navin@outlook.com
CS(COMM)/280/21 |Sushil Gupta Vs. AbhayAnsar Ahmad 0215410 25.08.2021 [20.08.2021
( )/280/ Shukla @ gurgesh & Anr Y 99902154 ?Iilsarahmad7857@yahoo.co 5
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 25.08.2021 [23.08.2021
(COMM)/1709/21 Ltd. Vs. Babu N. i?vocateaShOk'l@gmaﬂ'co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 25.08.2021 [23.08.2021
(COMM)/1710/21 Ltd. Vs. Mehraj S ?fvocateaShOk'l@gmaﬂ‘co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 25.08.2021 [23.08.2021
(COMM)/1711/21  [Ltd. Vs. Pankaj Jain pavocateashok 1@gmail.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 25.08.2021 [23.08.2021
(COMM)/1712/21 Ltd. Vs. Ravinder Yadav ?Iilvocateashok. 1@gmail.co
OMP (DHDB Financial ServicesRahul Bhardwaj 8376049807 . 25.08.2021 [24.08.2021
(COMM)/1713/21 Ltd. Vs. Sarvesh Kumar i;ivocateashok.l@gmall.co
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 25.08.2021 [24.08.2021
(COMM)/1714/21 Vs. Prakash Kusha Patil jangraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra [9958726491 25.08.2021 [24.08.2021
(COMM)/1715/21 Vs. Uday Khutal jangraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 25.08.2021 [24.08.2021
(COMM)/1716/21 'Vs. Hanif Issak Fakki jangraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 25.08.2021 [24.08.2021
(COMM)/1717/21 'Vs. Ramesh Lamture

jangraadvocate@gmail.com
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OMP (DToyota Financial ServicesRajesh Jangra |9958726491 25.08.2021 [25.08.2021
(COMM)/1718/21 \Vs. Devesh Kumar Mishra jangraadvocate@gmail.com
OMP (DYes Bank Ltd Vs. KrishnaSanjeev Pathak |8285002845 . 25.08.2021 [24.08.2021
(COMM)/1719/21 Devi fsnj eev.pathak@srcslegal.co
OMP (DYes Bank Ltd Vs. BijenderSanjeev Pathak |8285002845 . 25.08.2021 [24.08.2021
(COMM)/1720/21 Singh Bhati Is:lmJeev.pathak@srcslegal.co
OMP (DiYes Bank Ltd Vs. ShiviSanjeev Pathak |8285002845 . 25.08.2021 [24.08.2021
(COMM)/1721/21 Shankar fgnjeev.pathak@srcslegal.co
OMP (DYes Bank Ltd Vs. S.R.Sanjeev Pathak |8285002845 . 25.08.2021 [24.08.2021
(COMM)/1722/21 Earth Movers Is:lmJeev.pathak@srcslegal.co
OMP (DiYes Bank Ltd Vs. AshokiSanjeev Pathak |8285002845 . 25.08.2021 [24.08.2021
(COMM)/1723/21 Kumar Kakkar frallnjeev.pathak@srcslegal.co
EX-202/21 Shriram Transport FinanceNaveen Kumar [9901864204 26.08.2021 (13.08.2021
Co. Ltd Vs. RST Minings
and logistics Pvt Ltd adv.navin@outlook.com
EX-203/21 Shriram Transport FinanceNaveen Kumar (9901864204 26.08.2021 (08.07.2021
Co. Ltd Vs. RST Minings
and logistics Pvt Ltd adv.navin@outlook.com
EX-204/21 Shriram Transport FinanceNaveen Kumar (9901864204 26.08.2021 [08.07.2021
Co. Ltd Vs. RST Minings
and logistics Pvt Ltd adv.navin@outlook.com
OMP (DHDFC Bank Ltd Vs. ManojSanjeev Pathak |8285002845 . thak@sreslegal 26.08.2021 [25.08.2021
(COMM)/1724/21 Ram Avtar fﬁnjeev.pa ak@srcslegal.co
OMP (DYes Bank Ltd Vs. LokeshSanjeev Pathak |8285002845 . 26.08.2021 [25.08.2021
(COMM)/1725/21 Sharma ;a:njeev.pathak@srcslegal.co
OMP (DYes Bank Ltd Vs. SatyaSanjeev Pathak (8285002845 . 26.08.2021 [16.08.2021
(COMM)/1726/21 Cabs Pvt Ltd fralmjeev.pathak@srcslegal.co
OMP (DiYes Bank Ltd Vs. BalajiSanjeev Pathak |8285002845 . 26.08.2021 [25.08.2021
(COMM)/1727/21 Transport ;2;11]eeV.pathak@srcslegal.co
OMP (DYes Bank Ltd  Vs.Sanjeev Pathak (8285002845 . 26.08.2021 [25.08.2021
(COMM)/1728/21 Satyender Kumar frélaneeV.pathak@srcslegal.co
OMP (DiYes Bank Ltd Vs. ManojSanjeev Pathak |8285002845 . 26.08.2021 [25.08.2021
(COMM)/1729/21 Sharma ;2;11]eeV.pathak@srcslegal.co
OMP (DYes Bank Ltd Vs. DeepakiSanjeev Pathak 8285002845 . 26.08.2021 [25.08.2021
(COMM)/1730/21 Singh frallnjeev.pathak@ sreslegal.co
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OMP (DiYes Bank Ltd Vs. KanishkaSanjeev Pathak |8285002845 . 26.08.2021 [26.08.2021
(COMM)/1750/21 Babuta sanjeev.pathak@srcslegal.co
m
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 26.08.2021 [26.08.2021
(COMM)/1751/21 Vs. Keshav Kadu jangraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra [9958726491 26.08.2021 [26.08.2021
(COMM)/1752/21 Vs. Shiv Uttam Majumdar jangraadvocate@gmail.com
CS(COMM)/281/21 Mrs Sangeeta Arora Vs.Mohit 9810074159 26.08.2021 |05.08.2021
\Adventure Island Ltd Chaudhary kushal82kumar@gmail.com
CS(COMM)/282/21 [IDBI BANK LTD Vs. [SunitaSharma [9911730600 26.08.2021 (13.08.2021
Santosh KumarKunwar &
Ors sgsjurest@gmail.com
CS(COMM)/283/21 [IDBI BANK LTD Vs. AnilSunita Sharma |9911730600 26.08.2021 [16.07.2021
Kumar . .
sgsjurest@gmail.com
CS(COMM)/284/21 [IDBI BANK LTD Vs. [Sunita Sharma [9911730600 26.08.2021 (13.08.2021
Satveer Singh . .
sgsjurest@gmail.com
CS(COMM)/285/21 [IDBI BANK LTD Vs. |Sunita Sharma [9911730600 26.08.2021 (17.07.2021
Vipin Kumar & Ors. . .
sgsjurest@gmail.com
CS(COMM)/287/21 IDBI BANK LTD Vs. |Sunita Sharma [9911730600 26.08.2021 (13.08.2021
Mahesh Kumar & Ors. . .
sgsjurest@gmail.com
OMP(COMM 21 |Bharat Hea Electricals)Atul Shanker| 619962 . 26.08.2021 [26.08.2021
( )/54/ Ltd Vs. ABB \?Illdia Lid Mathur 99996199 atul.s.mathur@khaitanco.co
m
EX-208/21 AAE  International Vs.Deepak Kumar [9311279321 27.08.2021 [27.07.2021
\Aura Creation Exports Pvt .. .
d deepakkvijay@gmail.com
OMP(I) IAGV ALFAB Ltd Vs. H.S.Sidhant Bhatia (9953493970 27.08.2021 [24.08.2021
(COMM)/1759/21 Oberoi Buildtech Pvt Ltd sidhant@bavlegal.in
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 27.08.2021 [27.08.2021
(COMM)/1760/21 \Vs. Vasant Laxman Bhoir . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra [9958726491 27.08.2021 [27.08.2021
(COMM)/1761/21 Vs. Tibet Tours and . .
ool angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 27.08.2021 [27.08.2021
(COMM)/1762/21 \Vs. Divya Prothia jangraadvocate @gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 27.08.2021 [27.08.2021
(COMM)/1763/21 'Vs. Samriddhi Builtcon Pvt
Ltd . .
angraadvocate@gmail.com
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OMP (DToyota Financial ServicesRajesh Jangra |9958726491 27.08.2021 [27.08.2021
(COMM)/1764/21 Vs. Chandra  Prakash
Sharma . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 27.08.2021 [27.08.2021
(COMM)/1765/21 Vs. Gautamsingh|
Anupsingh Rathod jangraadvocate@gmail.com
OMP (DHDFC Bank Ltd Vs. MAANaveen Sharma |9958683230 27.08.2022 [16.08.2021
(COMM)/1766/21 Sati Tent House
naveenk101@yahoo.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 27.08.2023 [26.08.2021
(COMM)/1767/21 'Vs. Abhishek Tiwari . .
angraadvocate@gmail.com
EX-209/21 Cholamandalam Vandana Kumar 9810333703 28.08.2021 (16.08.2021
Investment and Fin Coy)|
Ltd Vs. Amarjeet Singh
and Anr. . .
vandanaharit@gmail.com
CS(COMM)/289/21  |[Vivek Aggarwal Vs. VibesPanjkaj Sharma [981022018 . 28.08.2021 [27.08.2021
( )/289/ Healthcai’ge Ltd JKa) o 3 piﬁnkajprathamth@yahoo.co 7
OMP(COMM)/56/21 [Bharat Heavy ElectricalsAtul Shanker9999619962 . 28.08.2021 [26.08.2021
Ltd Vs. ABB IndiaLtd  Mathur ?Itl“l's’mathur@kha“anco’co
OMP(I) Tata Capital FinancialVikas Sharma |9811205567 28.08.2021 [28.08.2021
(COMM)/1772/21 Services Ltd Vs. Brijj . .
f1772l constructions & Ors. ! :Illlarmamkas4o7@gma11.co
OMP(I) Tata Capital FinancialVikas Sharma (9811205567 28.08.2021 [28.08.2021
COMM)/1 21 Services Ltd Vs. Brij . .
( 7rs] constructions & Ors. ! frlllarmawkas4o7@gmaﬂ.co
OMP(I) Tata Capital FinancialVikas Sharma |9811205567 28.08.2021 [28.08.2021
(COMM)/1 21 Services Ltd Vs. Brij . .
f1774/ constructions & Ors. ! Isllllarmawkas4o7@gma11.co
OMP (D Toyota Financial ServicesRajesh Jangra 9958726491 28.08.2021 [28.08.2021
(COMM)/1775/21 Xf;"nglbet Tours  and jangraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra |9958726491 28.08.2021 [28.08.2021
(COMM)/1776/21 Vs. Khandekha Hinaben
Dipakbhai jangraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 28.08.2021 [28.08.2021
(COMM)/1777/21 Vs. Sunil Janaradhan
Dalvi . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 28.08.2021 [28.08.2021
(COMM)/1778/21 'Vs. Komal Temre . .
angraadvocate@gmail.com
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OMP (DToyota Financial ServicesRajesh Jangra |9958726491 28.08.2021 [28.08.2021
(COMM)/1779/21 \Vs. Samriddhi Builtcon Pvt
Ltd . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 28.08.2021 [28.08.2021
(COMM)/1780/21 Vs. Tibet Tours and . .
Mcseles angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra |9958726491 28.08.2021 [28.08.2021
(COMM)/1781/21 \Vs. Shruti Travels . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 31.08.2021 |31.08.2021
(COMM)/1794/21 \Vs. Shruti Travels iangraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra [9958726491 31.08.2021 |31.08.2021
(COMM)/1795/21 'Vs. Planet PR Pvt Ltd jangraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 31.08.2021 |31.08.2021
(COMM)/1796/21 Vs. Tranzlease Holdings
India Pvt Ltd . .
angraadvocate@gmail.com
OMP (DToyota Financial ServicesRajesh Jangra 9958726491 31.08.2021 |31.08.2021
(COMM)/1797/21 Vs. Suresh Chandra
Shyamnarayan jangraadvocate@gmail.com
DISTRICT ’ JUDGE DEVELOPERS PVT LTDSANJAY
(COMMERCIAL- Vs M/S ARCHIESKUMAR LAWYERAKM @GMAIL.CO
COURT), SOUTH- CS (COMM)/270/2021 BUILDERS IAGGARWAL(P), 9811485695 M 20.07.2021 [29.07.2021
EAST, SAKET COURT M/S TEAMGLOBAL
LOGISTICS PVT LTD Vs
M/S SVMR LOGISTICSDeepak Kumari SIDDHARTAYADAVADVO
CS (COMM)/306/2021PVT LTD Mishra(P), 0811087543 |CATE@GMAIL.COM 23.07.2021 [23.07.2021
GROVY INDIA LTD VsSIDDHARTH OFFICE@QWADHWACHAM
CS (COMM)/284/2021ASHOK POPLI SUNIL(P), 9910612299 |BERS.COM 19.07.2021 [19.07.2021
M/S INAYA
IADVERTISING Vs M/S
INTERSPACE MOHAMMAD
COMMUNICATIONS HASIBUDDIN(P M.H.N.ASSOCIATES@GMA
CS (COMM)/295/2021 PRIVATE LIMITED ), 9810468429 [IL.COM 03.08.2021 |03.08.2021
MS G T M TEXTILES LLPANIL KUMAR) ANNISHARMA13@GMAIL.
CS (COMM)/294/2021Vs SANYA KOCHHAR SHARMA(P), 081106742 COM 20.07.2021 [29.07.2021
RHYTHM
CS PROFESSIONALS LLP VSHEMANT
(COMM)/300/2021  |PINKI AGARWAL KUMAR(P), 9953740810  IN/A
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Petitioner Name VS

Respondent Name

RHYTHM
PROFESSIONALS LLP Vs
M/S SEWA STEEL PVT
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N/A
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n

09.08.2021

09.08.2021

CS (COMM)/304/2021

MAGNIFICENT
PROFESSIONAL
IADVISORY LLP
THROUGH AR Vs M/S
SEWA STEEL PVT LTD

HEMANT
KUMAR(P),

9953740810

N/A

07.08.2021

07.08.2021

CS (COMM)/283/2021

M/S DHANLAKSHMI
BUILDING
DEVELOPMENT
PRIVATE LIMITED Vs
ECO RRB
PRIVATE LIMITED

INFRASIDHANT

KUMAR(P),

9873047772

SIDHANT@SIDHANTKUM
AR.NET

12.08.2021

12.08.2021

CS (COMM)/312/2021

M/S GONSAI LOGISTICS
PVT LTD THROUGH ITS
DIRECTOR/AR SH RAJIV|
KUMAR RAI Vs M/S
MEGMA PRINT O PACK
PVT LTD THROUGH ITS
DIRECTOR/AUTHORIZE
D SIGNATORY

RAKESH
KUMAR
SHARMA(P),

9810573845

SHARMARAKESHADVL@
GMAIL.COM

13.08.2021

13.08.2021

CS (COMM)/313/2021

M/S BON LON|
SECURITIES LIMITED Vs
ASHISH ABROL PROP
M/S JANEX

ADV(P),

9999982705

LALITNAAGARIo1@GMAI
L.COM

CS (COMM)/311/2021

M/S GONSAI LOGISTICS
PVT LTD THROUGH ITS
DIRECTOR/AR SH
PANKAJ MEHNDIRATTA|
Vs M/S DOLPHIN MART
PVT LTD THROUGH ITS
DIRECTOR/AUTHORIZE
D SIGNATORY

RAKESH
KUMAR
SHARMA(P),

9810573845

SHARMARAKESHADVL@
GMAIL.COM

13.08.2021

13.08.2021

CS (COMM)/314/2021

MONISH GUPTA HUF Vs
ASHISH ABROL PROP
M/S JANEX

9999982705

LALITNAAGARIo1@GMAI
L.COM

12.08.2021

12.08.2021

CS (COMM)/315/2021

BINOD SHAW Vs
SIMPLEX
INFRASTRUCTURE LTD

M/S

MANISH
KUMAR
IMISHRA(P),

9873553269

N/A
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M/S PORTRUCKS
EQUIPMENTS PVT LTD
Vs GURPREET KAURSerena SHARMASERENA11@GMA
CS (COMM)/316/2021|GUJRAL Sharma(P), 88054473444 [L.COM 03.08.2021 |03.08.2021

M/S  ADITYA  BIRLA
FASHION AND RETAIL

LTD Vs MRS SAROJRAJESH VARUN.SHARMA@CLASIS

CS (COMM)/317/2021 TANDON KAJLA(P), 0650668623 [LAW.COM 24.08.2021 [24.08.2021
SH OM TANEJA Vs SHAjay Chand AJJUSHARMA210@GMAIL

CS (COMM)/318/2021 NITIN MANCHANDA Sharma(P), 0910440914 |.COM 05.08.2021 |05.08.2021
COMAC INDIA PVT LTD
Vs MANASA LAXMIKUNAL WHITEANDBLACKLAYWE

CS (COMM)/319/2021 ENTERPRISES KUKREJA(P), [9871236226 |RS@GMAIL.COM 20.07.2021 [29.07.2021
COMAC INDIA PVT LTD
Vs URS EQUIPMENT PVTIKUNAL WHITEANDBLACKLAYWE

CS (COMM)/320/2021]LTD KUKREJA(P), [9871236226 RS@GMAIL.COM 22.08.2021 [22.08.2021

CHANDER

THOMSON PRESS INDIASHEKHER
LTD Vs PIRATES SANGHICHAUDHARY(P PURSHOTAMSINGH548@

CS (COMM)/321/2021 BROTHERS ), 9910984157 |GMAIL.COM
VI/S DF FUNMFEDS FVILIDPDUDIIIK
Vs M/S SSICHAND
ENGINEERING SRIVASTAVA(P)

CS (COMM)/322/2021|CORPORATION , 0312249796 | INFO@DELHILEGAL.IN |30.06.2021 |30.06.2021
PUNJAB NATIONAL
BANK Vs LEELA PROP CCINDERJEET INDERJEET@LAURUSLEG

CS (COMM)/323/2021ROOFING TILES SINGH(P), 9818285641 |AL.COM 09.08.2021 |09.08.2021

GAURAV SACHDEVA|
PROP OF SACHDEVA
ENTERPRISES

THROUGH HIS SPECIAL
POWER OF ATTORNEY|
SH VINEET Vs MURARI
SINHA PROP OFSunil

CS (COMM)/324/2021/CREATIVE ART Choudhary(P), 989750209 SUNILCH.B@YAHOO.COM|18.08.2021 [18.08.2021
IARUP SINHA ROY VsMANISH MANISHKOHLIANDCOMP

CS (COMM)/325/2021 HIMMAT SINGH KOHLI(P), 0810055591 | ANY@GMAIL.COM 16.08.2021 [16.08.2021
VIJAY KUMAR|
IAGGARWAL VSHEMANT VAKILHRA@HOTMAIL.CO

CS (COMM)/326/2021 RAJSEKHAR GUPTA(P), 9811258764 M 30.06.2021 |30.06.2021
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VELEDA HERBAL PVTPankaj AMARJAIADVOCATES@G
CS (COMM)/328/2021LTD Vs BIJAY KUMAR  [Kumar(P), 7982175589 MIAL.COM 26.08.2021 [26.08.2021
STATE BANK OF INDIAVARUN VARUNCHANDIOK@GMAI
CS (COMM)/329/2021Vs ROHIT KUMAR CHANDIOK(P), 19818365119 |L.COM 07.08.2021 |07.08.2021
STATE BANK OF INDIA|
Vs BHUPENDRA KUMARVARUN VARUNCHANDIOK@GMAI
CS (COMM)/330/2021SHARMA CHANDIOK(P), 9818365119 |L.COM 17.08.2021 [17.08.2021
STATE BANK OF INDIAVARUN VARUNCHANDIOK@GMAI
CS (COMM)/331/2021 Vs RUPANKAR SAIKIA |CHANDIOK(P), |9818365119 |L.COM 14.07.2021  [14.07.2021
STATE BANK OF INDIAVARUN VARUNCHANDIOK@GMAI
CS (COMM)/332/2021Vs SUDESH RANA CHANDIOK(P), 9818365119 |L.COM 14.07.2021 [14.07.2021
STATE BANK OF INDIAVARUN VARUNCHANDIOK@GMAI
CS (COMM)/333/2021Vs SANJAY KUMAR CHANDIOK(P), 19818365119 |L.COM 07.08.2021 |07.08.2021
STATE BANK OF INDIAVARUN VARUNCHANDIOK@GMAI
CS (COMM)/334/2021Vs ABHISHEK KUMAR  [CHANDIOK(P), |9818365119 [L.COM 13.07.2021 [13.07.2021
STATE BANK OF INDIAVARUN VARUNCHANDIOK@GMAI
CS (COMM)/327/2021Vs NIDHI AHUJA CHANDIOK(P), 9818365119 |L.COM 14.07.2021 [14.07.2021
15 MS. RAJ RANISOUTH- LOKESH KUMAR
MITRA, DISTRICTEAST
JUDGE (COMM-02) PATHAK VS RAJESH
SOUTH EAS"f CS/COMM/263/2021 KUMAR IMOHD. DANISH9911315805  IN/A 02-08-2021 [29-07-2021
DISTRICT, SAKET] ISSGF INDIA PVT. LTD
COURTS, NEW VS LLOYD INSULATIONANKUR ankur.kashyap@rkchambers
DELHI CS/COMM/265/2021 [INDIA CO. KASHYAP 0899461354 |.com 02-08-2021 [28-07-2021
STATE BANK OF INDIAVARUN
CS/COMM/287/2021 VS SARA BEGUM CHANDIOK(P), 9818365119  varunchandiok@gmail.com |23-08-2021 [16-07-2021
PARAMOUNT
POLYTREAT CHEMICALS
PRIVATE LIMITED Vs
CS STAR SPECIALTIES
(COMM)/269/2021(T [POLYMERS PRIVATERAVI
M) LIMITED CHAUHAN(P), 9871694660 |mail@ravichauhan.co.in 03-08-2021 [28-06-2021
M/S LEO CREATIONS
PVT LTD Vs IMPERIAVIKAS
CS (COMM)/285/2021STRUCTURES LTD SAREEN(P), 0650046568 lexworkss@gmail.com 23-08-2021 |01-07-2021
M/S LEO ROADLINES
PVT LTD Vs IMPERIAVIKAS
CS (COMM)/286/2021STRUCTURES LTD SAREEN(P), 9650046568 [lexworkss@gmail.com 23-08-2021 |01-07-2021




Case No.

CS (COMM)/308/2021

Petitioner Name VS
Respondent Name

VIPIN ARORA Vs MAX
BUPA HEALTH

LIMITED

Advocate

INSURANCE COMPANYSAMEER

INANDWANI(P),

Advocate
Nobile
Number

0810528802

Advocate email id

apexlaw@hotmail.com

Date ofDate of e-
Registratio filing
n

27-08-2021 |08-07-2021

CS (COMM)/288/2021

Vs NARENDER KUMAR

STATE BANK OF INDIAVARUN

CHANDIOK(P),

0818365119

varunchandiok@gmail.com

23-08-2021 [14-07-2021

CS (COMM)/293/2021

Vs NARENDER CHOPRA

STATE BANK OF INDIAVARUN

CHANDIOK(P),

0818365119

varunchandiok@gmail.com

23-08-2021 [14-07-2021

CS (COMM)/291/2021

Vs NARENDER KUMAR

STATE BANK OF INDIAVARUN

CHANDIOK(P),

0818365119

varunchandiok@gmail.com

23-08-2021 [15-07-2021

CS (COMM)/290/2021

Vs JITENDER GORA

STATE BANK OF INDIAVARUN

CHANDIOK(P),

0818365119

varunchandiok@gmail.com

23-08-2021 [15-07-2021

CS (COMM)/298/2021

PUNJAB AND
BANK Vs
KUMAR MONDAL

SIND

SANJOY|

SHUKLA(P),

ARUN KUMAR|

9312400295

connect@snslegal.in

25-08-2021 [16-07-2021

CS (COMM)/292/2021

Vs PREM PRAKASH

STATE BANK OF INDIAVARUN

CHANDIOK(P),

0818365119

varunchandiok@gmail.com

23-08-2021 [15-07-2021

CS (COMM)/266/2021

Vs SOUH
MUNCIPAL
CORPORATION

DELHI

SAHIBJEET SINGH BAGA|

VIKAS
SHARMA(P),

0810566116

advocatevikassharma@gmai
l.com

03-08-2021 [20-07-2021

CS (COMM)/274/2021

INAGPAL FABRICS PVT
LTD THROUGH A R
NARENDER KUMAR Vs
PREMSONS SOUTHEND
THROUGH ITS
PARTNERS

RAJIV
MEHRA(P),

0811164491

rajivmehraadv@gmail.com

09-08-2021 |20-07-2021

CS (COMM)/281/2021

CANARA
MUKESH
GAHLOT

BANK Vs

KUMARANKUR

IAGGARWAL(P),

9810099243

jpgadvocate@gmail.com

17—08—2021 22-07-2021

CS (COMM)/280/2021

Vs SWARNALATA ROUT

STATE BANK OF INDIAANKUR

AGGARWAL(P),

9810099243

jpgadvocate@gmail.com

17-08-2021 [22-07-2021

CS (COMM)/276/2021

THOMSON PRESS INDIA|
LTD Vs KB
EDUCATIONAL
SERVICES
LIMITED

PRIVATE

CHANDER
SHEKHER
CHAUDHARY(P
),

9910984157

purshotamsingh548 @gmail.
com

09-08-2021 [26-07-2021




Case No.

CS (COMM)/264/2021

Petitioner Name VS
Respondent Name

PURANDEEP SINGH Vs
SAURABH ISSAR

Advocate

SATYA
PRAKASH
YADAV(P),

Advocate

Nobile
Number

0711046343

Advocate email id

advocatesatyaa@gmail.com

Date

ofDate of e-

Registratio filing

n

02-08-2021

20-07-2021

CS (COMM)/268/2021
(TM)

M/S  GLOBAL
INSTITUTE
MANAGEMENT Vs
RIYAZ AHMAD

TECH
OF
MR|

MOHAMMAD
HASIBUDDIN(P

),

0810468429

m.h.n.associates@gmail.co
m

03-08-2021

29-07-2021

CS (COMM)/267/2021

SMTNISHA JAIN Vs MS
GENISTA  ENGINEERS
PVT LTD

SANJAY
GUPTA(P),

0811271968

sanjaygupta_advocate@yah
00.co.in

03-08-2021

31-07-2021

CS (COMM)/272/2021

M/S  ADITYA  BIRLA
FASHION AND RETAIL
LTD Vs AHLUWALIA|
CONTRACTS INDIA|
PRIVATE LIMITED

RAJESH
KAJLA(P),

9911584154

abhishekgoyal@classiclaw.c
om

04-08-2021

31-07-2021

CS (COMM)/275/2021

SAMEEM ZAFFER Vs
RAKHSHAN KHAN AND
ANOTHER

Mohammad
\Aftab(P),

9718139932

adv.nausadali@gmail.com

09-08-2021

06-08-2021

CS (COMM)/277/2021

ARVEE TRADING
COMPANY Vs MANISH
SACHDEVA

SANJEEV
KUMAR
INARANG(P),

0810064624

narangadvocate@gmail.com

12-08-2021

09-08-2021

CS (COMM)/278/2021

PUNJAB NATIONAL
BANK Vs RAJU AC
SERVICES THROUGH ITS
PROPRIETOR MR RAJU

SOURAV
BAJAJ(P),

0250062361

bajajlawfirml@gmail.com

12-08-2021

09-08-2021

CS (COMM)/302/2021

KUMAR

ICICI BANK LTD Vs AJAYALOK KUMAR|

(P)

0911000126

alokadv2001@gmail.com

25-08-2021

12-08-2021

CS (COMM)/301/2021

ICICI BANK LTD Vs
AMAN GUPTA

ALOK KUMAR
(P)

0911000126

alokadv2001@gmail.com

25-08-2021

12-08-2021

CS (COMM)/282/2021

ARVEE
COMPANY Vs
KUMAR SHARMA

TRADING

SANJEEV

ASHOKKUMAR

NARANG(P),

0810064624

narangadvocate@gmail.com

18-08-2021

13-08-2021

CS (COMM)/307/2021

PUNJAB NATIONAL
BANK Vs
KUMAR GAUTAM

JITENDERINDERJEET

SINGH(P),

0818285641

inderjeet@lauruselegal.com

26-08-2021

16-08-2021




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing
Number n

INIRULAS CORNER|
HOUSE PVT LTD Vs
SOUTH ASIAN
HOSPITALITY SERVICESKULWANT

CS (COMM)/309/2021PVT LTD KAUR(P), 0810884689 [chetnaya.puri@gmail.com [27-08-2021 [16-08-2021
STATE BANK OF INDIAVARUN

CS (COMM)/289/2021Vs HARDEV SINGH CHANDIOK(P), 9818365119  varunchandiok@gmail.com [23-08-2021 [17-08-2021
CANARA BANK Vs
IANJANA PROP ANJANASANJEEV

CS (COMM)/296/2021ENGNEERING WORKS |CHOPRA(P), 9711142200  |chopra6791@gmail.com 24-08-2021 [21-08-2021
IVIAS T LI KAV

CS INAMASIVAYA Vs

(COMM)/310/2021(T MARUNADAN RADHA yourradhkrishan@gmail.co

M) IMALAYALI KRISHANAN 9599428812 m 28-08-2021 [26-08-2021

o A JAYEast EC-DLET01-01909- SANJEEV GUPTA V.

2021 JADEJA VIRENDRASINH SATISH KR 9811053833 [laljiadvocates@yahoo.in 02-08-21 02-08-21
ELECTRONICA FIN. LTD.

EC-DLETo1-01914- [VS. KMP  SPINNERSRAJESH

2021 PRIVATE LTD. JANGRA 9958726491  |jangraadvocate@gmail.com |02-08-21 02-08-21

EC-DLET01-01919-  (CARS 24 FIN. VS. USMAN|

2021 IAZHAR ANSARI LALIT PANDEY |9717391663  |lalitpandeyadav@gmail.com|02-08-21 02-08-21
CARS 24 FIN. VS

EC-DLETo01-01920- |ANNASAHEB PRAKASH

2021 PATIL LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com 02-08-21 02-08-21

EC-DLETo01-01921- |(CARS 24 FIN. VS,

2021 DHARMENDRA LALIT PANDEY [9717391663 |lalitpandeyadav@gmail.com|02-08-21 02-08-21

EC-DLETo01-01922- |(CARS 24 FIN. VS,

2021 VISHWANATH SAPKALE |[LALIT PANDEY |9717391663  [lalitpandeyadav@gmail.com|02-08-21 02-08-21

EC-DLETo01-01923- |(CARS 24 FIN. VS,

2021 SURENDER LALIT PANDEY [9717391663 |lalitpandeyadav@gmail.com|02-08-21 02-08-21
DAZZLING LEASING FIN.

EC-DLETo01-01926- [PVT. LTD. VS. HARIABHISHEK adv.abhishek3995@gmail.co

2021 SINGH GUPTA 0009052336 |m 03-08-21 03-08-21

EC-DLETo01-01925- [TOTSOL FIN. SERVICEJITENDER ADVJITENDERYADAV2017

2021 LTD. VS. KAMLESH KUMAR YADAYV 9999855157 |(@GMAIL.COM 03-08-21 03-08-21
DASH LEASING FIN.

EC-DLETo1-01929- |PVT. LTD. VS. MOHD.NITISH

2021 TAHIR HUSSAIN PATHANIA 0999334816 athania.hot@gmail.com |03-08-21 03-08-21




S.No

Court

District

Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

EC-DLETo01-01909- |DASH LEASING FIN.NITISH

2021 PVT. LTD. VS. RAMPAL |PATHANIA 0999334816 athania.hot@gmail.com |03-08-21 03-08-21
TOYOTA FINANCIAL
SERVICES INDIA LTD VS

EC-DLET01-01948- |DNYANESHWAR

2021 SAMBHAJIRAO SHISODEABHA VIJAYAN 9953335792 |abhavijayan13@gmail.com |04-08-21 04-08-21
M/S PEEJAY FINANCE

EC-DLET01-01960- |COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 VINOD KUMAR B. B. SHARMA [9891887145 |mail.com 04-08-21 04-08-21
M/S PEEJAY FINANCE

EC-DLETo01-01961- |COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 RENU KALRA B. B. SHARMA 9891887145 |mail.com 04-08-21 04-08-21
HARI SINGH VS M/S

EC-DLETo01-01963- |KSBL SECURITIESYAMUNAH

2021 LIMITED NACHIAR 0818313164 amunah@lawsenate.com |05-08-21 05-08-21
IASHA HARI SINGH VS

EC-DLET01-01964- M/S KSBL SECURITIESYAMUNAH

2021 LIMITED INACHIAR 0818313164 amunah@lawsenate.com |05-08-21 05-08-21
IAKHIL HARI SINGH VS

EC-DLET01-01966- |KSBL SECURITIESYAMUNAH

2021 LIMITED INACHIAR 0818313164 amunah@lawsenate.com |05-08-21 05-08-21
HARI SINGH HUF VS

EC-DLETo01-01967- M/S KSBL SECURITIESYAMUNAH

2021 LIMITED INACHIAR 0818313164 amunah@lawsenate.com |05-08-21 05-08-21
DASH LEASING FIN.

EC-DLETo01-01978- |PVT. LTD. VS. SANTOSHNITISH

2021 KUMAR GUPTA PATHANIA 0999334816 athania.hot@gmail.com  |05-08-21 05-08-21
DASH LEASING FIN.

EC-DLETo1-01977- |PVT. LTD. VS. RAKESHNITISH

2021 KUMAR PATHANIA 0999334816 athania.hot@gmail.com |05-08-21 05-08-21

EC-DLETo01-01976- |DASH LEASING FIN.NITISH

2021 PVT.LTD. VS.RAJESH | PATHANIA 9999334816 athania.hot@gmail.com  |05-08-21 05-08-21

EC-DLETo1-01975- |DASH LEASING FIN.NITISH

2021 PVT.LTD. VS. NAFEES |PATHANIA 0999334816 athania.hot@gmail.com |05-08-21 05-08-21

EC-DLET01-01974- |DASH LEASING FIN.NITISH

2021 PVT. LTD. VS. GULFAM |PATHANIA 0999334816 athania.hot@gmail.com  |05-08-21 05-08-21
DASIT LEASING TFIIN.

EC-DLETo1-01973- |PVT. LTD. VS. ABHAYNITISH

2021 SINGH PATHANIA 0999334816 athania.hot@gmail.com  |05-08-21 05-08-21




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

EC-DLET01-01981- |GM MOTORS VSABHISHEK adv.abhishek3995@gmail.co

2021 JITEDER GUPTA 0009052336 |m 05-08-21 05-08-21

EC-DLETo01-01980- |GM MOTORS VSABHISHEK adv.abhishek3995@gmail.co

2021 FARMAN KHAN GUPTA 0999052336 |m 05-08-21 05-08-21

EC-DLETo01-01979- |GM MOTORS VSABHISHEK adv.abhishek3995@gmail.co

2021 CHANDER GIRI GUPTA 0009052336 |m 05-08-21 05-08-21
KOTAK MAHINDRA|

EC-DLETo01-01983- |[PRIME LTD VS RAJEEVRAJESH

2021 SINGH RAWAT JANGRA 9958726491  [jangraadvocate@gmail.com |05-08-21 05-08-21

EC-DLET01-01982- |SHREE ANK FINHOLD Bankebiharisharma@rediff

2021 PVT LTD VS RIZWAN B. B. SHARMA [9891887145 |mail.com 05-08-21 05-08-21

EC-DLET01-01986- |DOST FINCAP PVT LTD Bankebiharisharma@rediff

2021 VS ASHOK B. B. SHARMA 9891887145 |mail.com 05-08-21 05-08-21

EC-DLET01-01987- |DOST FINCAP PVT LTD Bankebiharisharma@rediff

2021 VS ASHOK B. B. SHARMA 9891887145 |mail.com 05-08-21 05-08-21

EC-DLET01-01988- |M/S ANRFINLEASE PVTRISHAB

2021 LTD VS SAMEER GULATI 9873709995 [rishabh.g@live.in 05-08-21 05-08-21

EC-DLET01-01991- M/S ANRFINLEASE PVTRISHAB

2021 LTD VS SALIM KHAN GULATI 9873709995  [rishabh.g@live.in 05-08-21 05-08-21
M/S BANSAL CREDITS

EC-DLET01-01992- [LIMITED VSRISHAB

2021 SALAHUDDIN GULATI 0873709995 [rishabh.g@live.in 05-08-21 05-08-21
THROUGH ITS PROP
SHRI RAM BILASH M/S
SHIVAM MENERAL VS

EC-DLET01-01993- M/S SADHBHAVPARVEEN  Kr. aggarwal_parveenkumar@y

2021 ENGINEERING LTD IAGGARWAL 9873935534 |ahoo.com 06-08-21 06-08-21
M/S KOTAK MAHINDRA|

EC-DLETo01-02000- [BANK  LIMITED VSRAJEEV KR. ranjan.and.company@gmail

2021 TUFAN SINGH RANJAN 0811843931 |.com 06-08-21 06-08-21

EC-DLET01-01990- M/S BANSAL CREDITSRISHAB

2021 LIMITED VS BABY KAUR |GULATI 9873709995  [rishabh.g@live.in 06-08-21 06-08-21

EC-DLET01-01995- |AXIS BANK VS RADHAPARV parv.mahajanoo7@gmail.co

2021 RANI MAHAJAN 0000631644 |m 06-08-21 06-08-21

EC-DLET01-02006- [VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 0958726491  jangraadvocate@gmail.com |07-08-21 07-08-21




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

EC-DLET01-02007- [VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491 jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLET01-02009- [VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  [jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLETo01-02012- |[VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLETo01-02013- |[VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  [jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLET01-02014- |[VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  [jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLETo01-02015- |[VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLET01-02016- |[VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  [jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLETo01-02017- |[VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491 jangraadvocate@gmail.com |07-08-21 07-08-21

M/S PEEJAY FINANCE
EC-DLETo1-02010- |COMPANY PVT LTD VS Bankebiharisharma@rediff
2021 YOGESH SHARMA B. B. SHARMA 9891887145 |mail.com 07-08-21 07-08-21
M/S PEEJAY FINANCE

EC-DLETo01-02008- |COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 YOGESH SHARMA B. B. SHARMA [9891887145 |mail.com 07-08-21 07-08-21
EC-DLET01-02018- [VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  [jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLET01-02019- [VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLETo01-02020- [VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  [jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLET01-02021- [VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLETo01-02022- [VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  [jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLET01-02024- [VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  jangraadvocate@gmail.com |07-08-21 07-08-21
EC-DLET01-02025- [VOLKSWAGEN FIN PVT.RAJESH

2021 LTD. VS. SANITHJAN S JANGRA 9958726491  jangraadvocate@gmail.com |07-08-21 07-08-21




S.No

Court

District

Case No.

EC-DLET01-02026-

2021

Petitioner Name VS
Respondent Name

TOTSOL FIN. SERVICE
LTD. VS. RAKESH KR

Advocate

JITENDER

KUMAR YADAV

Advocate
Nobile
Number

9999855157

Advocate email id

ADVJITENDERYADAV2017
@GMAIL.COM

Date

ofDate of e-

Registratio filing

n

07-08-21

07-08-21

EC-DLET01-02027-

2021

ICICI BANK LTD. VS.
CHINMAY MOHANTY

ALOK KR.

0911000126

IALOKADV2001GMAIL.CO
M

07-08-21

07-08-21

EC-DLET01-02030-

2021

M/S PEEJAY FINANCE
COMPANY PVT LTD VS
YOGESH SHARMA

B. B. SHARMA

9891887145

Bankebiharisharma@rediff
mail.com

07-08-21

07-08-21

EC-DLET01-02029-

2021

M/S PEEJAY FINANCE
COMPANY PVT LTD VS
YOGESH SHARMA

B. B. SHARMA

9891887145

Bankebiharisharma@rediff
mail.com

07-08-21

07-08-21

EC-DLET01-01999-

2021

PATEL MEDI RESEARCH
AND HOSPITAL PVT LTD
VS UROTHRUST
CORPORATE ADVISORS
PVT LTD

MALHOTRA

SUSHIL KR.

8053999932

sushilio82@rediffmail.com

09-08-21

09-08-21

EC-DLET01-02031-

2021

VS MS PRINCE FRIED

AND OTHER

UNION BANK OF INDIA|

AND GRILLED CHICKENRUPAK

SRIVASTAVA

9650943775

glelawfirm16@gmail.com

09-08-21

09-08-21

EC-DLET01-02033-

2021

UNION BANK OF INDIA|
VS MS ANMOL
GARMENTS AND
OTHERS

RUPAK
SRIVASTAVA

9650943775

glelawfirm16 @gmail.com

09-08-21

09-08-21

EC-DLET01-02038-

2021

MANISH SINGHAL VS
EAST MUNICIPAL
CORPORATION OF
DELHI

GANESH
KUMAR

9911318340

advocateganesh1675@yahoo
.com

09-08-21

09-08-21

EC-DLET01-02049-

2021

DASH LEASING FIN.
PVT. LTD. VS.
YOGENDER SINGH

INITISH
PATHANIA

0999334816

athania.hot@gmail.com

09-08-21

09-08-21

EC-DLET01-02048-

2021

DASIT  LLASING — IIIV.
PVT. LTD. VS. VIKAS
PAWAR

INITISH
PATHANIA

9999334816

athania.hot@gmail.com

09-08-21

09-08-21

EC-DLET01-02046-

2021

DASH LEASING FIN.

MEHTO

PVT. LTD. VS. SUDAMANITISH

PATHANIA

0999334816

athania.hot@gmail.com

09-08-21

09-08-21

EC-DLET01-02045-

2021

DASH LEASING FIN.
PVT. LTD. VS. RAMPAL

INITISH
PATHANIA

9999334816

athania.hot@gmail.com

09-08-21

09-08-21




S.No

Court

District

Case No.

Petitioner Name VS
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Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registratio filing
n

DASH LEASING FIN.

EC-DLETo01-02044- [PVT. LTD. VS. RAJESHNITISH

2021 KUMAR MISHRA PATHANIA 0999334816 athania.hot@gmail.com |09-08-21 09-08-21
DASH LEASING FIN.

EC-DLET01-02043- [PVT. LTD. VS. NAVEENNITISH

2021 KUMAR PATHANIA 0999334816 athania.hot@gmail.com  |09-08-21 09-08-21
DASH LEASING FIN.

EC-DLETo01-02042- |[PVT. LTD. VS.NITISH

2021 MUZAMMIL KHAN PATHANIA 0999334816 athania.hot@gmail.com  |09-08-21 09-08-21
DASH LEASING FIN.

EC-DLETo01-02041- |PVT. LTD. VS.MOHDNITISH

2021 TAHIR HUSSAIN PATHANIA 0999334816 athania.hot@gmail.com |09-08-21 09-08-21
DASTT LOASIING T'TIN.

EC-DLETo1-02040- |PVT. LTD. VS. JASBIRNITISH

2021 SINGH PATHANIA 0999334816 athania.hot@gmail.com  |09-08-21 09-08-21

EC-DLET01-02039- DASH LEASING FIN.NITISH

2021 PVT. LTD. VS. BABLOO |PATHANIA 0999334816 athania.hot@gmail.com |09-08-21 09-08-21

EC-DLETo1-02050- |GM MOTORS VSABHISHEK adv.abhishek3995@gmail.co

2021 PRAVEEN KUMAR GUPTA 0009052336 |m 09-08-21 09-08-21
M/S PEEJAY FINANCE
COMPANY PVT LTD VS

EC-DLETo01-02051- |[PAWAN KUMAR| Bankebiharisharma@rediff

2021 SHARMA B. B. SHARMA (9891887145 |mail.com 09-08-21 09-08-21
M/S PEEJAY FINANCE

EC-DLETo01-02052- |COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 MOHD DILSHAD B. B. SHARMA 9891887145 |mail.com 09-08-21 09-08-21
M/S PEEJAY FINANCE

EC-DLETo01-02058- |COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 YOGESH SHARMA B. B. SHARMA [9891887145 |mail.com 10-08-21 10-08-21
M/S PEEJAY FINANCE

EC-DLET01-02060- (COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 YOGESH SHARMA B. B. SHARMA [9891887145 |mail.com 10-08-21 10-08-21
M/S PEEJAY FINANCE

EC-DLETo01-02062- |COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 YOGESH SHARMA B. B. SHARMA 9891887145 |mail.com 10-08-21 10-08-21

EC-DLET01-02068- [DANDONA  FIN. VS/ABHISHEK adv.abhishek3995@gmail.co

2021 SADIK GUPTA 0999052336 |m 11-08-21 11-08-21

EC-DLETo01-02067- |[DANDONA  FIN. VS/ABHISHEK adv.abhishek3995@gmail.co

2021 RUKSANA GUPTA 00099052336 |m 11-08-21 11-08-21
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EC-DLET01-02066- [DANDONA  FIN. VSJABHISHEK adv.abhishek3995@gmail.co

2021 RADHEY KISHAN GUPTA 0009052336 |m 11-08-21 11-08-21

EC-DLETo01-02071- |[SATIN FINSERV LTD. VS.MAYANK MAYANK_MAHAJANoO5@

2021 PRITPAL SINGH MAHAJAN 9873347330 [YAHOO-COM 11-08-21 11-08-21

EC-DLET01-02080- [DASH LEASING FIN.NITISH

2021 PVT. LTD. VS. RAJDA PATHANIA 0999334816 athania.hot@gmail.com [11-08-21 11-08-21
DADIT LOASINNG T'TIN.

EC-DLETo01-02079- |PVT. LTD. VS. INITISH

2021 MEHMUDA PATHANIA 9999334816 athania.hot@gmail.com  [11-08-21 11-08-21
DASH LEASING FIN.

EC-DLET01-02078- [PVT. LTD. VS. INDERPALNITISH

2021 SINGH PATHANIA 0999334816 athania.hot@gmail.com  [11-08-21 11-08-21
DADIT LEASIING TIIN.

EC-DLETo1-02077- |PVT. LTD. VS. BHEEMNITISH

2021 SEN PATHANIA 0999334816 athania.hot@gmail.com  [11-08-21 11-08-21

EC-DLETo01-02076- |DASH LEASING FIN.NITISH

2021 PVT. LTD. VS. ARIF PATHANIA 9999334816 athania.hot@gmail.com  [11-08-21 11-08-21
DASH LEASING FIN.

EC-DLET01-02075- [PVT. LTD. VS. ANIL KR.NITISH

2021 DIWAKAR PATHANIA 0999334816 athania.hot@gmail.com  [11-08-21 11-08-21
DASIT LEASING FIIN.

EC-DLETo1-02074- [PVT. LTD. VS. AGINNITISH

2021 YADAV PATHANIA 0999334816 athania.hot@gmail.com  [11-08-21 11-08-21
M/S PEEJAY FINANCE

EC-DLET01-02082- (COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 YOGESH SHARMA B. B. SHARMA [9891887145 |mail.com 11-08-21 11-08-21
M/S PEEJAY FINANCE

EC-DLET01-02083- (COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 YOGESH SHARMA B. B. SHARMA [9891887145 |mail.com 11-08-21 11-08-21
CARS 24 FIN. VS,

Ec-DLET01-02086- [YOGESH ANANTA|

2021 SHANDE LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com 12-08-21 12-08-21

EC-DLETo01-02090- (CARS 24 FIN. VS,

2021 DINESH KANTILAL VYAS|LALIT PANDEY |9717391663 |lalitpandeyadav@gmail.com 12-08-21 12-08-21

EC-DLET01-02092- (CARS 24 FIN. VS.JAFAR

2021 SHAIKH LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com|12-08-21 12-08-21
CARS 24 FIN. VS,

EC-DLET01-02094- BANGAR ROHUDAS

2021 DNYNOBA LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com 12-08-21 12-08-21
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EC-DLET01-02096- |CARS 24 FIN. VS AMJAD

2021 MUJJAFFAR KHAN LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com 12-08-21 12-08-21

EC-DLETo01-02097- (CARS 24 FIN. VS

2021 DEVANSHU MATHUR  |LALIT PANDEY |9717391663 |lalitpandeyadav@gmail.com|12-08-21 12-08-21

EC-DLET01-02098- |CARS 24 FIN. VS

2021 JASWINDER SINGH LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com 12-08-21 12-08-21
CARS 24 FIN. VS

EC-DLET01-02099- SANGRAM RAJARAM

2021 WAGHMARE LALIT PANDEY |9717391663  |lalitpandeyadav@gmail.com|12-08-21 12-08-21
CARS 24 FIN. VS

EC-DLETo01-02100- [VINAYAK DIGAMBAR|

2021 TAPKIR LALIT PANDEY [9717391663 |lalitpandeyadav@gmail.com|12-08-21 12-08-21

EC-DLETo1-02101- |CARS 24 FIN. VS LOUTE

2021 LIMBRAJ BHIMROW LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com 12-08-21 12-08-21

EC-DLETo01-02102- (CARS 24 FIN. VS

2021 SWEENAJ VASHISHT LALIT PANDEY [9717391663  lalitpandeyadav@gmail.com|12-08-21 12-08-21
DASH LEASING FIN.

EC-DLETo01-02109- |PVT. LTD. VS. VIKASNITISH

2021 SHRIVASTAV PATHANIA 0999334816 athania.hot@gmail.com  [12-08-21 12-08-21

EC-DLETo01-02108- |DASH LEASING FIN.NITISH

2021 PVT. LTD.VS.RITESH |PATHANIA 0999334816 athania.hot@gmail.com  12-08-21 12-08-21
DASH LEASING FIN.

EC-DLETo1-02107- |PVT. LTD. VS. RAJESHNITISH

2021 KR. TIWARI PATHANIA 0999334816 athania.hot@gmail.com [12-08-21 12-08-21

EC-DLETo01-02106- |DASH LEASING FIN.NITISH

2021 PVT. LTD.VS. KHALID |PATHANIA 0999334816 athania.hot@gmail.com  12-08-21 12-08-21
DASH LEASING FIN.

EC-DLETo1-02105- |PVT. LTD. VS. ANIL KR.NITISH

2021 DIWAKAR PATHANIA 0999334816 athania.hot@gmail.com [12-08-21 12-08-21
DADIT LEASIING TTIN.

EC-DLETo1-02104- |PVT. LTD. VS. NAHEERNITISH

2021 IABBAS PATHANIA 0999334816 athania.hot@gmail.com  [12-08-21 12-08-21
M/S PEEJAY FINANCE

EC-DLETo1-02110- |COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 VINOD KR B. B. SHARMA [9891887145 |mail.com 12-08-21 12-08-21
M/S PEEJAY FINANCE

EC-DLETo01-02111- COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 MOHD. DILSHAD B. B. SHARMA 9891887145 |mail.com 12-08-21 12-08-21




S.No

Court

District

Case No.

EC-DLET01-02089-
2021

Petitioner Name VS
Respondent Name

M/S  AANYA  GRANT
MARMO THROUGH
ANSHUMAN GUPTA VS.
CSM ECOGREEN
INFRASTRUCTURES PVT
LTD

Advocate

SOMYA SINGH

Advocate
Nobile
Number

9899259781

Advocate email id

somyasingh1690@gmail.co
m

Date ofDate of e-
Registratio filing
n

12-08-21 12-08-21

EC-DLET01-02103-
2021

M/S AANYA TRADERS
VS. MANISH KR.

SOMYA SINGH

9899259781

somyasingh169o@gmail.co
m

12-08-21 12-08-21

EC-DLET01-01932-
2021

M/S KSBL SECURITIES
LTD VS. TULSIANI
CONSTRUCTION  AND
DEVELOPERS PVT. LTD.

VARUN
NARANG

9871029495

varunnarangs6 @gmail.com.

12-08-21 12-08-21

EC-DLETo01-02072-
2021

HARSHIT INFO
SOLUTION PVT LTD VS
IMS QUEST SOLUTION

ABHISH
VIKRAM

8447685557

vikram.abhishek@gmail.co
m

13-08-21 13-08-21

EC-DLET01-02113-
2021

TOYOTA FINANCIAL
SERVICES INDIA LTD VS
DADAPEER MAHAMMED
HANBIF MULLA

ABHA VIJAYAN

9953335792

abhavijayani3@gmail.com

13-08-21 13-08-21

EC-DLETo01-02114-
2021

TOTSOL FIN. SERVICE
LTD. VS. IMTHYAZ
AHMED DALAYAT

ABHA VIJAYAN

9953335792

abhavijayan13@gmail.com

13-08-21 13-08-21

EC-DLETo01-02115-
2021

TOYOTA FINANCIAL
SERVICES INDIA LTD
VSKASHISH
HANDRAKANT
CHODANKAR

ABHA VIJAYAN

9953335792

abhavijayani3@gmail.com

13-08-21 13-08-21

EC-DLETo01-02116-
2021

TOYOTA FINANCIAL
SERVICES INDIA LTD VS
IMANOJ HALDANKAR

ABHA VIJAYAN

9953335792

abhavijayan13@gmail.com

13-08-21 13-08-21

EC-DLETo01-02117-
2021

TOYOTA FINANCIAL
SERVICES INDIA LTD VS
RAMDASH SAKHARAM
PALKAR

ABHA VIJAYAN

9953335792

abhavijayani3@gmail.com

13-08-21 13-08-21

EC-DLETo01-02118-
2021

TOYOTA FINANCIAL
SERVICES INDIA LTD VS
RAMDASH SAKHARAM
PALKAR

ABHA VIJAYAN

9953335792

abhavijayan13@gmail.com

13-08-21 13-08-21
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TOYOTA FINANCIAL

EC-DLETo01-02119- [SERVICES INDIA LTD VS

2021 SHAIKH ABDUL KARIM |ABHA VIJAYAN |9953335792 |abhavijayan13@gmail.com [13-08-21 13-08-21
M/S KOTAK MAHINDRA

EC-DLETo01-02120- BANK LIMITED VSRAJEEV KR, ranjan.and.company@gmail

2021 ISLAM MAHMOD RANJAN 0811843931  |com 13-08-21 13-08-21
M/S KOTAK MAHINDRA|

EC-DLETo01-02121- BANK  LIMITED VSRAJEEV KR. ranjan.and.company@gmail

2021 SATENDRA OMPAL RANJAN 0811843931 | .com 13-08-21 13-08-21
TOYOTA FINANCIAL

EC-DLETo01-02122- SERVICES INDIA LTD VS

2021 SUBHASH AROSKAR IABHA VIJAYAN 9953335792 |abhavijayan13@gmail.com [13-08-21 13-08-21
TOYOTA FINANCIAL

EC-DLETo01-02123- SERVICES INDIA LTD VS

2021 TABRIN MIRZA ABHA VIJAYAN 9953335792 jabhavijayan1i3@gmail.com [13-08-21 13-08-21
TOYOTA FINANCIAL

EC-DLETo01-02132- |[SERVICES INDIA LTD VS

2021 TUSHIDAS PIRANKAR  |ABHA VIJAYAN 9953335792 jabhavijayan1i3@gmail.com [13-08-21 13-08-21
M/S PEEJAY FINANCE

EC-DLETo01-02133- |COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 DEEPAK CHAHAL B. B. SHARMA [9891887145 |mail.com 13-08-21 13-08-21
M/S PEEJAY FINANCE
COMPANY PVT LTD VS

EC-DLETo01-02134- M/S GANGA TOURIST Bankebiharisharma@rediff

2021 PVT LTD B. B. SHARMA 9891887145 |mail.com 13-08-21 13-08-21
BMW INDIA FINANCIAL
SERVICES PVT LTD VS
TRAQR

EC-DLET01-02138- TECHONOLOGIES PVTRAHUL advocateashok.1@gmail.co

2021 LTD BHARDWAJ 8376049807 |m. 16-08-21 16-08-21
BMW INDIA FINANCIAL
SERVICES PVT LTD

EC-DLETo1-02141- [VSREKHA SUBHASHRAHUL advocateashok.1@gmail.co

2021 KALE BHARDWAJ 8376049807 |m. 16-08-21 16-08-21
TOYOTA FINANCIAL
SERVICES INDIA LTD VS

EC-DLETo01-02142- ||PANDURANG V|

2021 RARSENKAR IABHA VIJAYAN 9953335792 |abhavijayan1i3@gmail.com [16-08-21 16-08-21




Advocate Advocate email id Date ofDate of e-
Nobile Registratio filing
Number n

Petitioner Name VSAdvocate
Respondent Name

S.No Court District Case No.

M/S CHOLAMANDALAM
INVESTMENT AND

EC-DLETo01-02139- |[FINANCE CO LTD VSRAVI SHANKAR

2021 ANIL KUMAR GARG 9811252038  |advocatersgarg@gmail.com [16-08-21 16-08-21
M/S KOTAK MAHINDRA|
BANK LIMITED VS

EC-DLETo01-02140- SSHREE G P YADAVRAVI SHANKAR)|

2021 SHIKSHAN SANSTHAN |GARG 9811252038  jadvocatersgarg@gmail.com [16-08-21 16-08-21
M/S KOTAK MAHINDRA|

EC-DLET01-02143- [BANK LIMITED VSRAVI SHANKAR

2021 REENA GUPTA GARG 0811252038 ladvocatersgarg@gmail.com [16-08-21 16-08-21
TOYOTA FINANCIAL
SERVICES INDIA LTD VS

EC-DLETo1-02145- |RAJESH SHIVA|

2021 SALGAONKAR IABHA VIJAYAN 9953335792  labhavijayani3@gmail.com [16-08-21 16-08-21
BMW INDIA FINANCIAL

EC-DLETo01-02144- |SERVICES PVT LTD VSRAHUL advocateashok.1@gmail.co

2021 GAUTAM TANWAR BHARDWAJ 8376049807 m. 16-08-21 16-08-21
BMW INDIA FINANCIAL

EC-DLETo01-02146- |SERVICES PVT LTD VSRAHUL advocateashok.1@gmail.co

2021 SATWANT SINGH BHARDWAJ 8376049807 |m. 16-08-21 16-08-21
BMW INDIA FINANCIAL
SERVICES PVT LTD VS

EC-DLET01-02147- NEW MORNINGS STARRAHUL advocateashok.1@gmail.co

2021 TRAVELS BHARDWAJ 8376049807 |m. 16-08-21 16-08-21
BMW INDIA FINANCIAL
SERVICES PVT LTD VS

EC-DLET01-02148- NEW MORNINGS STARRAHUL advocateashok.1@gmail.co

2021 TRAVELS BHARDWAJ 8376049807 |m. 16-08-21 16-08-21
INDIYAA DISTRIUTIONPRAKASH

EC-DLET01-02160- [NETWORK LLP VSCHANDRA

2021 KRISHNKANT SINGH IARYA 9811694997 |contact@litmuslegal.com  [17-08-21 17-08-21
OITRLOLE AINN TI'IINNITULD

EC-DLETo1-02151- [PVT LTD VS VIJAY| Bankebiharisharma@rediff

2021 SINGH B. B. SHARMA 9891887145 |mail.com 17-08-21 17-08-21

EC-DLETo01-02152- |[ELECTRONICA FIN. LTD.RAJESH

2021 VS. D J GROUP JANGRA 9958726491  [jangraadvocate@gmail.com [17-08-21 17-08-21
ELECTRONICA FIN. LTD.

EC-DLET01-02154- |VS. MANAK PUBLICITYRAJESH

2021 SERVICES PVT LTD JANGRA 0958726491  jangraadvocate@gmail.com [17-08-21 17-08-21
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EC-DLETo01-02155- |[ELECTRONICA FIN. LTD.RAJESH

2021 \VS. HI GRAPHICS JANGRA 9958726491  jangraadvocate@gmail.com [17-08-21 17-08-21
ORIX LEASING AND

EC-DLET01-01803- |[FINANCIAL  SERVICES abidahmadadvocate@gmail.

2021 INDIA LTD VS KASAM  ABID AHMAD |9213142242 com 18-08-21 18-08-21
ORIX LEASING AND
FINANCIAL SERVICES

EC-DLETo01-01801- [INDIA LTD VS abidahmadadvocate@gmail.

2021 NIJAMUDEEN IABID AHMAD [9213142242 |com 18-08-21 18-08-21
POONAM SECURITIES

EC-DLETo1-02171- [PVT LTD VS MOHDABHISHEK adv.abhishek3995@gmail.co

2021 HASAN GUPTA 0999052336 |m 18-08-21 18-08-21
POONAM  SECURITIES

EC-DLETo01-02169- |PVT LTD VS HABIBABHISHEK adv.abhishek3995@gmail.co

2021 KHAN GUPTA 0999052336 |m 18-08-21 18-08-21
POONAM SECURITIES

EC-DLET01-02168- [PVT LTD VS GURDEEPABHISHEK adv.abhishek3995@gmail.co

2021 SINGH GUPTA 0099052336 |m 18-08-21 18-08-21
POONAM  SECURITIES

EC-DLETo01-02167- [PVT LTD VS ASHOKABHISHEK adv.abhishek3995@gmail.co

2021 KUMAR GUPTA 0009052336 |m 18-08-21 18-08-21

EC-DLETo1-02170- |SHREE ANK FINHOLDABHISHEK adv.abhishek3995@gmail.co

2021 PVT LTD VSVED RAM | GUPTA 0999052336 |m 18-08-21 18-08-21
DOST FINCAP PVT LTD

EC-DLETo01-02173- VS ANIL KUMARABHISHEK adv.abhishek3995@gmail.co

2021 MALHOTRA GUPTA 0009052336 |m 18-08-21 18-08-21
POONAM SECURITIES

EC-DLETo1-02176- |PVT LTD VS PAWANABHISHEK adv.abhishek3995@gmail.co

2021 KUMAR GUPTA 0009052336 |m 18-08-21 18-08-21
POONAM  SECURITIES

EC-DLETo1-02174- [PVT LTD VS NAHARABHISHEK adv.abhishek3995@gmail.co

2021 SINGH GUPTA 09099052336 |m 18-08-21 18-08-21
POONAM SECURITIES

EC-DLETo1-02172- |PVT LTD VS MUKESHABHISHEK adv.abhishek3995@gmail.co

2021 KUMAR GUPTA 0009052336 |m 18-08-21 18-08-21

EC-DLETo01-02179- [POONAM  SECURITIESABHISHEK adv.abhishek3995@gmail.co

2021 PVT LTD VS RINKU GUPTA 0999052336 |m 18-08-21 18-08-21
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POONAM  SECURITIES

EC-DLETo1-02177- |PVT LTD VS RAJVEERABHISHEK adv.abhishek3995@gmail.co

2021 SINGH GUPTA 0009052336 |m 18-08-21 18-08-21
POONAM  SECURITIES

EC-DLETo01-02180- [PVT. LTD. VS. SURESHABHISHEK adv.abhishek3995@gmail.co

2021 KR GUPTA 0999052336 |m 21-08-21 21-08-21
KOTAK MAHINDRA|

EC-DLET01-02183- BANK VS. PROTOCOLPARV PARV.mahajanoo7@gmail.c

2021 IMARINE SERVICE MAHAJAN 0643646534 |om 21-08-21 21-08-21
KOTAK MAHINDRA|

EC-DLETo01-02184- BANK VS.ELAYARAJAPARV PARV.mahajanoo7@gmail.c

2021 MUTHU CHETTIAR MAHAJAN 0643646534 |om 21-08-21 21-08-21

EC-DLET01-02185- |KOTAK MAHINDRAPARV PARV.mahajanoo7@gmail.c

2021 BANK VS. JITENDER KR MAHAJAN 0643646534 |om 21-08-21 21-08-21

EC-DLET01-02186- |KOTAK MAHINDRAPARV PARV.mahajanoo7@gmail.c

2021 BANK VS. JITENDER KR MAHAJAN 0643646534 |om 21-08-21 21-08-21
KOTAK MAHINDRA|

EC-DLETo01-02187- BANK  VS. SIMRANMAYANK MAYANK_MAHAJANo5@

2021 CARRIERS MAHAJAN 9873347330 [YAHOO-COM 21-08-21 21-08-21
KOTAK MAHINDRA|

EC-DLETo01-02191- BANK  VS. SIMRANMAYANK MAYANK_MAHAJANos5@

2021 CARRIERS MAHAJAN 09873347330 [YAHOO-COM 21-08-21 21-08-21
KOTAK MAHINDRA|

EC-DLETo01-02192- [BANK  VS. SIMRANMAYANK MAYANK_MAHAJANo5@

2021 CARRIERS MAHAJAN 9873347330 |[YAHOO-COM 21-08-21 21-08-21
KOTAK MAHINDRA|

EC-DLETo01-02194- BANK VS. LALPRATAPMAYANK MAYANK MAHAJANos5@

2021 CHUNNILAL YADAV MAHAJAN 0873347330 [YAHOO-COM #VALUE! #VALUE!
KOTAK MAHINDRA|

EC-DLET01-02193- BANK  VS. SIMRANMAYANK MAYANK_MAHAJANo5@

2021 CARRIERS MAHAJAN 09873347330 |[YAHOO-COM 21-08-21 21-08-21
TVS CREDIT SERVICES

EC-DLETo01-02195- |[LTD. VS. RAHUL KRRAJEEV KR. ranjan.and.company@gmail

2021 SONAKIYA RANJAN 0811843931  |com 21-08-21 21-08-21
TVS CREDIT SERVICES

EC-DLETo01-02197- [LTD. VS. RANGNATHRAJEEV KR. ranjan.and.company@gmail

2021 SANJAY KR RANJAN 0811843931  |com 21-08-21 21-08-21
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CANARA BANK E

EC-DLET01-02190- |SYNIDICATE BANK VS.PRANAY PRANAY7ADVO@GMIl.co

2021 RAHUL KASHYAP SHARMA 0873101002 |m 21-08-21 21-08-21

Ec-DLET01-02200- |AXIS BANK VS SATPALPARV PARV.mahajanoo7@gmail.c

2021 GODRA MAHAJAN 0643646534 |om 21-08-21 21-08-21

EC-DLETo01-02202- |AXIS BANK VS. RAMFULPARV PARV.mahajanoo7@gmail.c

2021 CHOUDHARY MAHAJAN 0643646534 |om 21-08-21 21-08-21

EC-DLET01-02203- |AXIS BANK VS. KULDEEPPARV PARV.mahajanoo7@gmail.c

2021 SHARMA MAHAJAN 0643646534 |om 21-08-21 21-08-21

EC-DLET01-02204- |AXIS BANK VS. IDRSHPARV PARV.mahajanoo7@gmail.c

2021 KHAN MAHAJAN 0643646534 |om 21-08-21 21-08-21

EC-DLET01-02205- |AXIS BANK VS.,PARV PARV.mahajanoo7@gmail.c

2021 SAURABH CHATURVEDI MAHAJAN 0643646534 |om 21-08-21 21-08-21

EC-DLET01-02206- |AXIS BANK VS.,PARV PARV.mahajanoo7@gmail.c

2021 SHRICHAND DHAKA MAHAJAN 0643646534 om 21-08-21 21-08-21

EC-DLET01-02207- |AXIS BANK VS. DIPAKPARV PARV.mahajanoo7@gmail.c

2021 JAIN MAHAJAN 0643646534 |om 21-08-21 21-08-21

EC-DLET01-02199- |AXIS BANK VS. RITESHPARV PARV.mahajanoo7@gmail.c

2021 JAIN MAHAJAN 0643646534 |om 21-08-21 21-08-21
INDIAN BANK VS.

EC-DLETo01-02201- |PURAN CHAND

2021 KANDPAL IAMIT KR. 09899177022 | AMKUPA@GMAIL.COM  [|21-08-21 21-08-21
TATA  CAPITAL FIN.

EC-DLET01-02208- |SERVICES VS. RANJAN

2021 PATHEJA LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |21-08-21 21-08-21
TATA  CAPITAL  FIN.

EC-DLET01-02209- SERVICES VS. DEENA

2021 INATH LALIT PANDEY [9717391663  lalitpandeyadav@gmail.com|21-08-21 21-08-21
TATA  CAPITAL FIN.

EC-DLETo01-02210- SERVICES VS. MUJEEB

2021 AHMAD LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |21-08-21 21-08-21
TATA  CAPITAL FIN.

EC-DLETo1-02211- [SERVICES VS. TANUJ

2021 CHOPRA LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |21-08-21 21-08-21
TATA  CAPITAL FIN.

EC-DLETo01-02212- SERVICES VS. GAGAN

2021 MEHTA LALIT PANDEY |9717391663  |lalitpandeyadav@gmail.com|21-08-21 21-08-21
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Tata CAPITAL FIN.

EC-DLET01-02213- |SERVICES VS. ANWAR

2021 ALI LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |21-08-21 21-08-21
TATA  CAPITAL FIN.

EC-DLETo01-02214- |[SERVICES VS. ANKUR|

2021 GROVER LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |21-08-21 21-08-21
IFFCO KISAN FIN. LD.

EC-DLETo01-02219- |VS. SHAILENDRARAJEEV KR. ranjan.and.company@gmail

2021 PRATAP KR RANJAN 0811843931 | .com 21-08-21 21-08-21

EC-DLET01-02218- [DHARA MOTORS FIN.

2021 VS. SANDEEP KR LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |21-08-21 21-08-21

EC-DLETo01-02220- [FFCO KISAN FIN. LD.RAJEEV KR. ranjan.and.company@gmail

2021 VS. TUNGNATH SHUKLA RANJAN 0811843931 | .com 21-08-21 21-08-21

EC-DLETo01-02221- [DHARA MOTORS FI. VS.

2021 IASHIF ALI LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |21-08-21 21-08-21
IFFrCU KISAIN TIIN. LD

EC-DLETo01-02222- |VS. SHAHANATHRAJEEV KR. ranjan.and.company@gmail

2021 VALDEV RANJAN 0811843931 | .com 21-08-21 21-08-21

EC-DLET01-02223- [DHARA MOTORS FIN.

2021 VS. AJAD LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |21-08-21 21-08-21

EC-DLETo01-02224- |DHARA  MOTRS VS,

2021 HITESH SINGH LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com|21-08-21 21-08-21
ITIrCU KISAIN TIIN. LD

EC-DLETo01-02227- VS. PREM CHANDRARAJEEV KR. ranjan.and.company@gmail

2021 SAROJ RANJAN 0811843931  |.com 23-08-21 23-08-21

EC-DLET01-02228- [FFCO KISAN FIN. LD.RAJEEV KR, ranjan.and.company@gmail

2021 VS. SONAM YADAV RANJAN 0811843931  |com 23-08-21 23-08-21
M/S PEEJAY FINANCE

EC-DLET01-02230- |COMPANY PVT LTD VS Bankebiharisharma@rediff

2021 INARENDRA KR B. B. SHARMA [9891887145 |mail.com 23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLET01-02246- |LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  jangraadvocate@gmail.com [23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLET01-02245- [LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491 jangraadvocate@gmail.com [23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLET01-02244- |[LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  [jangraadvocate@gmail.com |23-08-21 23-08-21
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VOLKSWAGEN FIN PVT.

EC-DLETo01-02243- [LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  jangraadvocate@gmail.com [23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLETo01-02242- |LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  jangraadvocate@gmail.com [23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLETo01-02241- [LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  [jangraadvocate@gmail.com |23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLETo01-02240- [LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 0958726491 jangraadvocate@gmail.com [23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLETo01-02239- [LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  [jangraadvocate@gmail.com |23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLET01-02238- |LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  [jangraadvocate@gmail.com |[23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLETo01-02237- |[LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  [jangraadvocate@gmail.com |23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLETo01-02236- [LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  jangraadvocate@gmail.com [23-08-21 23-08-21
VOLKSWAGEN FIN PVT,

EC-DLETo01-02235- |[LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  [jangraadvocate@gmail.com |23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLETo01-02234- [LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 0958726491  jangraadvocate@gmail.com [23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLET01-02233- |LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  [jangraadvocate@gmail.com |23-08-21 23-08-21
VOLKSWAGEN FIN PVT.

EC-DLETo01-02232- [LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  jangraadvocate@gmail.com [23-08-21 23-08-21
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EC-DLET01-02231- [LTD. VS. NEW MORNINGRAJESH

2021 STAR TRAVELS JANGRA 9958726491  jangraadvocate@gmail.com [23-08-21 23-08-21

EC-DLET01-02248- (CARS 24 FIN. VS NITIN|

2021 WADHWA LALIT PANDEY [9717391663 |lalitpandeyadav@gmail.com |[23-08-21 23-08-21

EC-DLET01-02250- |(CARS 24 FIN. VS LAXMI

2021 BHASKAR INGLE LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |23-08-21 23-08-21

EC-DLETo1-02251- |(CARS 24 FIN. VS

2021 PARAMESH SIDDANA  |LALIT PANDEY |9717391663 |lalitpandeyadav@gmail.com [23-08-21 23-08-21

EC-DLETo01-02252- (CARS 24 FIN. VS

2021 SUVARNA SURVE LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |23-08-21 23-08-21

EC-DLETo1-02253- |(CARS 24 FIN. VS

2021 GAURISHANKAR GAMOT|LALIT PANDEY |9717391663 |lalitpandeyadav@gmail.com [23-08-21 23-08-21

EC-DLETo01-02254- (CARS 24 FIN. VS ASHOK|

2021 'YADAV LALIT PANDEY [9717391663 |lalitpandeyadav@gmail.com|[23-08-21 23-08-21

EC-DLETo1-02255- |CARS 24 FIN. VS

2021 VINEESH PV LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |23-08-21 23-08-21
CARS 24 FIN. VS

EC-DLETo01-02256- |ANURADHA  AVINASH

2021 SINGH LALIT PANDEY [9717391663 |lalitpandeyadav@gmail.com|[23-08-21 23-08-21
CARS 24 FIN. VS

EC-DLETo1-02257- |CHHASIYA SURAJ

2021 GOBINBHAI LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |23-08-21 23-08-21
RAKESH CINE MEDIA

EC-DLET01-02216- PVT. LTD. ANDRAKESH

2021 DHANANJAY DHADKAN AGGARWAL 9891903838 |abclegal@gmail.com 23-08-21 23-08-21
IFFCO KISAN FIN. LD.

EC-DLETo01-02259- |[VS.GHANSHYAM SINGHRAJEEV KR. ranjan.and.company@gmail

2021 RATHOD RANJAN 0811843931  |com 23-08-21 23-08-21
IFrCU KIDAIN TIIN. LD,

EC-DLETo01-02260- VS. KRISHNA KANTRAJEEV KR. ranjan.and.company@gmail

2021 TIWARI RANJAN 0811843931  |com 23-08-21 23-08-21

EC-DLETo01-02261- [NEWLOOK LEASI G PVT.JITENDER IADVJITENDERYADAV2017

2021 LD. VS. VIJAY KR KUMAR YADAYV 9999855157 |(@GMAIL.COM 23-08-21 23-08-21

EC-DLET01-02262- [IFFCO KISAN FIN. LD.RAJEEV KR. ranjan.and.company@gmail

2021 VS. MEENA DEVI RANJAN 0811843931  |com 23-08-21 23-08-21

EC-DLET01-02263- [IFFCO KISAN FIN. LD. VSRAJEEV KR, ranjan.and.company@gmail

2021 INIRMALA MISHRA RANJAN 0811843931 |.com 23-08-21 23-08-21
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IFFCO KISAN FIN. LD. VS
EC-DLET01-02264- |SHIVKANT RAJEEV KR. ranjan.and.company@gmail
2021 RAMNARAYAN RANJAN 0811843931 |.com 24-08-21 24-08-21
EC-DLET01-02265- [FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail
2021 MURARI PATHAK RANJAN 0811843931  |com 24-08-21 24-08-21
EC-DLETo01-02267- [IFFCO KISAN FIN. LD. VSRAJEEV KR, ranjan.and.company@gmail
2021 RUCHI SINGH RAJPUT RANJAN 0811843931 |.com 24-08-21 24-08-21
EC-DLETo01-02276- [FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail
2021 RAHUL KUMAR RAWAT RANJAN 0811843931  |com 24-08-21 24-08-21
EC-DLETo01-02277- IFFCO KISAN FIN. LD. VSRAJEEV KR, ranjan.and.company@gmail
2021 INDRASHEN SINGH RANJAN 0811843931 |.com 24-08-21 24-08-21
M/S SURYA|
AUTOMATION PVT LTD
EC-DLET01-02269- VS M/S INDUSTRIAL sandeepgargandco@gmail.c
2021 BEARING AGENCY SANDEEP GARG9811362403 |om 24-08-21 24-08-21
ELECTRONICA FIN. LTD.
EC-DLET01-02280- [VS. SANMATI PRECISIONRAJESH
2021 ENGINEERING LIMITED JANGRA 9958726491  [jangraadvocate@gmail.com [25-08-21 25-08-21
EC-DLET01-02278- [[FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail
2021 RAM KESHWAR RANJAN 0811843931  |com 25-08-21 25-08-21
EC-DLETo01-02278- IFFCO KISAN FIN. LD. VSRAJEEV KR, ranjan.and.company@gmail
2021 SHANKAR SINGH RANJAN 0811843931 |.com 25-08-21 25-08-21
EC-DLET01-02291- [[FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail
2021 SARITA DEVI RANJAN 0811843931 |.com 25-08-21 25-08-21
EC-DLETo01-02292- [IFFCO KISAN FIN. LD. VSRAJEEV KR, ranjan.and.company@gmail
2021 RENU DEVI RANJAN 0811843931 |.com 25-08-21 25-08-21
EC-DLET01-02293- [FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail
2021 INEELESH KR. PRAJAPTI RANJAN 0811843931 | .com 26-08-21 26-08-21
EC-DLET01-02295- [IFFCO KISAN FIN. LD. VSRAJEEV KR, ranjan.and.company@gmail
2021 VISHVANATH JAMADAR RANJAN 0811843931  |com 26-08-21 26-08-21
EC-DLET01-02296- [FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail
2021 BHIKAM SINGH LODHI RANJAN 0811843931 | .com 26-08-21 26-08-21
EC-DLET01-02301- [IFFCO KISAN FIN. LD. VSRAJEEV KR, ranjan.and.company@gmail
2021 KIRAN DEVI RANJAN 0811843931  |com 26-08-21 26-08-21
EC-DLET01-02302- [FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail
2021 RAM SHIROMANI RANJAN 0811843931 |.com 26-08-21 26-08-21
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EC-DLET01-02304- [[FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail

2021 KARAN SINGH GURJAR RANJAN 0811843931 |.com 26-08-21 26-08-21

EC-DLET01-02305- [FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail

2021 PAVAN KR SINGH RANJAN 0811843931  |com 26-08-21 26-08-21

EC-DLET01-02306- |AXIS BANK LTD. VS.,SHOBHA

2021 PRAKASH OM GUPTA 9811192158 srlawfirm188@gmail.com [26-08-21 26-08-21

EC-DLETo01-02308- |AXIS BANK LTD. VS.,SHOBHA

2021 SHIV RAJ KR GUPTA 9811192158  [srlawfirm188@gmail.com |26-08-21 26-08-21

Ec-DLET01-02309- [[FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail

2021 BANVARILAL RANJAN 0811843931  |com 26-08-21 26-08-21
IFFCO KISAN FIN. LD. VS

EC-DLETo01-02310- |[VIMLESH RAJEEV KR. ranjan.and.company@gmail

2021 BHAGWANDEEN RANJAN 0811843931  |com 26-08-21 26-08-21

EC-DLET01-02311-  [[FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail

2021 NEERAJ KR MISHRA RANJAN 0811843931  |com 26-08-21 26-08-21

EC-DLETo01-02307- [[FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail

2021 SANJAY YADAV RANJAN 0811843931 |.com 26-08-21 26-08-21
CARS 24 FIN. VS

EC-DLETo01-02312- | KRISHNA

2021 CHANGDEORAO KADAM [LALIT PANDEY |9717391663 |lalitpandeyadav@gmail.com [26-08-21 26-08-21

EC-DLET01-02313- [RANJIT FIN TRADE PVT.

2021 LTD. VS. MITU CHADHA ARVIND KR 0312999959 jarvindadv.82@gmail.com [26-08-21 26-08-21
GIRNARSOFT

Ec-DLETo01-02315- |AUTOMOBILES PVT.

2021 LTD. LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |26-08-21 26-08-21
ORIX LEASING AND
FINANCIAL SERVICES

EC-DLET01-02316- [INDIA LTD. VS. AASJITENDER ADVJITENDERYADAV2017

2021 MOHAMMAD KUMAR YADAYV 9999855157 |@GMAIL.COM 26-08-21 26-08-21

EC-DLET01-02318- |RANJIT FIN TRADE PVT.VISHWARANJA vishwaranjankr71@yahoo.co

2021 LTD. VS. MITU CHADHA N KUMAR 9811136731 m 26-08-21 26-08-21
EMBASSY MAX VALUE

EC-DLET01-02319- MUTUAL BENEFIT LTD.,VISHWARANJA vishwaranjankr71@yahoo.co

2021 IVS. RAVINDER KR. ORS [N KUMAR 0811136731 m 26-08-21 26-08-21

EC-DLETo01-02320- M/S SHINKOLITE FIN. Bankebiharisharma@rediff

2021 COM. VS. JASBIR KAUR B. B. SHARMA 9891887145 |mail.com 26-08-21 26-08-21
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EC-DLETo01-02321- M/S SHINKOLITE FIN. Bankebiharisharma@rediff

2021 COM. VS. GARIMA B. B. SHARMA [9891887145 |mail.com 26-08-21 26-08-21
VI/S  OSITINNULITLE IV
COM. VS. M/S SR

EC-DLETo01-02322- |[ENGIN ENTERPRISES Bankebiharisharma@rediff

2021 PVT. B. B. SHARMA 9891887145 |mail.com 26-08-21 26-08-21

EC-DLETo01-02290- [FFCO KISAN FIN. LTD.RAJEEV KR, ranjan.and.company@gmail

2021 VS. DURJAN SINGH RANJAN 0811843931 |.com 26-08-21 26-08-21

EC-DLET01-02324- |AXIS BANK VS.,PARV parv.mahajanoo7@gmail.co

2021 SUKHJINDER SINGH MAHAJAN 0999631644 |m 27-08-21 27-08-21

EC-DLETo01-02325- |AXIS BANK VS. ARUNPARV parv.mahajanoo7@gmail.co

2021 IMANDAL MAHAJAN 0009631644 |m 27-08-21 27-08-21

EC-DLET01-02326- |AXIS BANK VS. RUBYPARV parv.mahajanoo7@gmail.co

2021 VAIRAGI MAHAJAN 0999631644 |m 27-08-21 27-08-21
IAIVIDE NS AGKU
PRODUCT PVT LTD VS
SARASREE

EC-DLET01-02332- |AYURSAVEDA HERBALS

2021 PVT LTD PRIYA NAGAR [7827555411 28-08-21 28-08-21

EC-DLET01-02335- [FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail

2021 SUNIL RAMDRASH RANJAN 0811843931  |com 28-08-21 28-08-21

EC-DLET01-02336- [FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail

2021 LAKSHMAN FULCHAND RANJAN 0811843931 | .com 28-08-21 28-08-21
IFFCO KISAN FIN. LD. VS

EC-DLETo01-02337- |ABHINENDRA PRATAPRAJEEV KR. ranjan.and.company@gmail

2021 SINGH RANJAN 0811843931  |com 28-08-21 28-08-21
IFFCO KISAN FIN. LD. VS

EC-DLET01-02338- |[BAIJANTI MARKANDERAJEEV KR, ranjan.and.company@gmail

2021 MISHRA RANJAN 0811843931  |com 28-08-21 28-08-21
SHREE ANK FINHOLD

EC-DLETo01-02347- [PVT LTD VS ARVIND Bankebiharisharma@rediff

2021 MAAN B. B. SHARMA [9891887145 |mail.com 28-08-21 28-08-21

EC-DLETo01-02353- [BANK OF INDIA VSDAVENDER

2021 CHETNA JINDAL KUMAR 99901110440 |devender3iio@gmail.com |31-08-21 31-08-21

EC-DLET01-02342- [FFCO KISAN FINANCERAJEEV KR. ranjan.and.company@gmail

2021 VS ANKIT YADAV RANJAN 0811843931 |.com 31-08-21 31-08-21
IFFCO KISAN FINANCE

EC-DLET01-02343- VS ASHOK KUMARRAJEEV KR. ranjan.and.company@gmail

2021 VISHWANATH YADAV | RANJAN 0811843931  |com 31-08-21 31-08-21
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Advocate
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EC-DLETo01-02345- [FFCO KISAN FINANCERAJEEV KR. ranjan.and.company@gmail

2021 VS SHIV KUMAR RANJAN 0811843931 |.com 31-08-21 31-08-21

EC-DLET01-02346- [FFCO KISAN FIN. LD. VSRAJEEV KR. ranjan.and.company@gmail

2021 JAVITRI DEVI RANJAN 0811843931  |com 31-08-21 31-08-21
CARS 24 FIN. SERVICE

EC-DLET01-02354- [PVT LTD VS MANKALA|

2021 SHARVANI LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com 31-08-21 31-08-21
CARS 24 FIN. SERVICE

EC-DLETo01-02355- [PVT LTD VS GANPAT]

2021 KUMHAVAT LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com 31-08-21 31-08-21
CARS 24 FIN. SERVICE

EC-DLETo01-02356- [PVT LTD VS RAJESH

2021 ROHRA LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com|31-08-21 31-08-21
CARS 24 FIN. SERVICE

EC-DLETo01-02357- |PVT LTD VS PUTTARAJU

2021 C LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com |31-08-21 31-08-21
CARS 24 FIN. SERVICE

EC-DLETo01-02314- [PVT LTD VS LALIT

2021 KUMAR NARANG LALIT PANDEY 9717391663 |lalitpandeyadav@gmail.com|31-08-21 31-08-21

17 ggg‘H KOTAK MAHINDRA 02.08.2021
BANK LTD Vs MR AKHILSUNIL delhilawyers76@yahoo.co.i
GUPTA SEHRAWAT(P), 9212190624 03-08-2021
KOTAK MAHINDRA 02.08.2021
BANK LTD Vs
'UNIVERSAL SUNIL delhilawyers576 @yahoo.co.i
ENTERPRISES INDIA SEHRAWAT(P), 9212190624 D 03-08-2021
EDELWEISS  RETAIL 02.08.2021
FINANCE LIMITED Vs SS|Ankit Kumar|
TRADERS Maurya(P), 0999906303 lavpadhyay.11@hotmail.com |03-08-2021
SURAJ

INDUSIND BANKCHOUDHARY(P surajchaudharyadv@gmail.c
LIMITED Vs SANDEEP ), 0711933467 |lom 05-08-2021 |03.08.2020
INDUSIND BANK|
LIMITED Vs SHREEJISURAJ
INFRA SOLUTIONS PVTICHOUDHARY(P surajchaudharyadv@gmail.c
LTD ), 0711933467 |om 05-08-2021 |03.08.2020
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S.No

Court

MS. SARITA BIRBAL,
JUDGE,

DISTRICT
(COMMERCIAL
COURT)

(w.e.f- 20.07.2021)

District

Case No.

Petitioner Name VS
Respondent Name

INDUSIND BANK|
LIMITED Vs SHREEJI
INFRA SOLUTIONS PVT
LTD

Advocate

SURAJ
CHOUDHARY(P
)7

Advocate
Nobile
Number

0711933467

Advocate email id

surajchaudharyadv@gmail.c
om

Date ofDate of e-
Registratio filing
n

05-08-2021 |05.08.2021

INDUSIND BANK
LIMITED Vs SHREEJI
INFRA SOLUTIONS PVT
LTD

SURAJ
CHOUDHARY(P
)

0711933467

surajchaudharyadv@gmail.c
om

05-08-2021 |05.08.2021

INDUSIND
LIMITED Vs FIROJ KHAN|

SURAJ

BANKCHOUDHARY(P

),

0711933467

surajchaudharyadv@gmail.c
om

05-08-2021 |05.08.2021

SBI CARD AND
PAYMENT SERVICE LTD
Vs SATISH CHANDRA

KIRTY
AGARWAL(P),

9910345439

subodhpathaklegal @gmail.c
om

11-08-2021 |05.08.2021

MS VIRK HOSPITAL PVT
LTD Vs MS MEGH
MEDITECH PVT LTD

Mohit Kumar(P),

0212127060

teyogi@rediffmail.com

07-08-2021 |05.08.2021

M/S CHOLAMANDALAM
INVESTMENT AND
FINANCE CO LTD Vs MR
SHAILENDER SINGH
AND ANOTHER

IASHOK KUMAR|
VASHISHT(P),

8383040278

vandanaharit@gmail.com

18-08-2021 06.08.2021

M/S CHOLAMANDALAM
INVESTMENT AND
FINANCE CO LTD Vs MR|
MURARI SINGH AND
ANOTHER

ASHOK KUMAR
VASHISHT(P),

8383040278

vandanaharit@gmail.com

18-08-2021 |07.08.2021

M/S CHOLAMANDALAM
INVESTMENT AND
FINANCE CO LTD Vs MR|
ASHOK KUMAR AND
ANOTHER

ASHOK KUMAR|
VASHISHT(P),

8383040278

vandanaharit@gmail.com

18-08-2021 [13.08.2021

MR KARAN BHUTANI
TRADING AS M/S KMSP,
INDUSTRIES Vs MRS
RAJESHWARI
PROPRIETOR OF M/S
MICAH SINTERED
PRODUCTS

RAKESH
TIWARI(P),

9582931401

legusintellect@gmail.com

24-08-2021 [13.08.2021
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Respondent Name Nobile Registratio filing
Number n

IAJAY JAIN TRADING AS
HIMGIRI PLASTICS Vs
PRAVEEN KUMARNEERAJ advocateneerajgogia@gmail.

CHAUHAN GOGIA(P), 9891800100 |com 24-08-2021 [13.08.2021
DADIT LEASIING|

OMP(I)COMM- FINANCE PVT LTD VSNITISH

20/2021 AMIT PATHANIA 0999334816 athania.hot@gmail.com  |03-08-2021 |03-08-2021
DASH LEASING

OMP(I)COMM- FINANCE PVT LTD VSNITISH

21/2021 SHAYAM SUNDER KANT PATHANIA 0999334816 athania.hot@gmail.com |03-08-2021 |03-08-2021
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S.No

18

Court

MS. NIVEDITA ANIL
SHARMA, DISTRICT
JUDGE
(COMMERCIAL)

District

Shahdara

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

CS(COMM)/3148/202 CANARA BANK Vs. RITAESHU

1 ROY CHAUDHARY |9711275697 |eshuadvocate@gmail.com |02.08.2021 |02.08.2021
ARKUIN KNUINNAK]
IAGGARWAL DIRECTOR|
IASHISH CABLES PVT
LTD Vs. SUNITA| adv.pankaj.k.aggarwal@gm

CS(COMM)/3157/2021KATARIYA PANKAJ 0013492035 |ail.com 02.08.2021 |02.08.2021
ORIX LEASING AND

OMP (DFINANCIAL SERVICES

(COMM)/3158/2021 |INDIA LTD Vs. MUSTAK MANOJ KUMAR|9811133644 |manojk.adv@gmail.com 02.08.2021 |02.08.2021
ORIX LEASING AND
FINANCIAL SERVICES

OMP (DINDIA LTD Vs. RASHID

(COMM)/3159/2021 [KHAN IMANOJ KUMAR 9811133644  |manojk.adv@gmail.com 02.08.2021 |02.08.2021
ORIX LEASING AND
FINANCIAL SERVICES

OMP (DINDIA LTD Vs.

(COMM)/3160/2021 HAKMUDDIN MANOJ KUMAR[9811133644  manojk.adv@gmail.com 02.08.2021 |02.08.2021
ORIX LEASING AND
FINANCIAL SERVICES

OMP (DINDIA LTD Vs.

(COMM)/3161/2021 [ RAHMUDDIN IMANOJ KUMAR|9811133644  manojk.adv@gmail.com 02.08.2021 |02.08.2021
ORIX LEASING AND
FINANCIAL SERVICES

OMP (DINDIA LTD Vs. DEEN|

(COMM)/3162/2021 MOHAMMAD IMANOJ KUMAR 9811133644  |manojk.adv@gmail.com 02.08.2021 |02.08.2021
ORIX LEASING AND

OMP (DFINANCIAL SERVICES

(COMM)/3163/2021 |[INDIA LTD Vs. HASIM [ MANOJ KUMAR|9811133644  manojk.adv@gmail.com 02.08.2021 |02.08.2021

CS(COMM)/3166/202 M/S ART N GLASS INC

1 Vs. M/S GLAZING INDIA [SANJAY BAJAJ 9811082913  sanjaybajaj@bblsdelhi.com |02.08.2021 |02.08.2021
BANK OF BARODA Vs.
SUNITA SHARMA PROP
AMAN INSULATORS

CS(COMM)/3171/2021AND ELECTRICALS UMESH JOSHI 9910568669 |advumeshjoshi@gmail.com |03.08.2021 |03.08.2021
INGENIOUS Vs. M/S SAI

CS(COMM)/3172/202 SOLAR ~ TECHNOLOGY| dksinghassociates2007@red

1 PVT LTD D K SINGH 9811108641  fiffmail.com 03.08.2021 |03.08.2021

OMP (DHDFC BANK LTD. Vs.GOPAL

(COMM)/3174/2021 BITTU KHAN KASHYAP 0958683230 naveenk101@gmail.com 03.08.2021 |03.08.2021
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Advocate

Advocate

Nobile
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Advocate email id
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n

OMP (DHDFC BANK LTD. Vs.GOPAL

(COMM)/3175/2021 |RAVINDRA OMI KASHYAP 9958683230 naveenki10i1@gmail.com 03.08.2021 |03.08.2021

OMP (DHDFC BANK LTD. Vs. OM/GOPAL

(COMM)/3176/2021 [INTT UDYOG KASHYAP 9958683230 |naveenkioi@gmail.com 03.08.2021 |03.08.2021

OMP (DHDFC BANK LTD. Vs.GOPAL

(COMM)/3177/2021 | RAJENDER KUMAR KASHYAP 9958683230 naveenk101@gmail.com 03.08.2021 |03.08.2021

OMP (DHDFC BANK LTD. Vs.,GOPAL

(COMM)/3178/2021 |PRADEEP KUMAR KASHYAP 9958683230 |naveenkioi@gmail.com 03.08.2021 |03.08.2021

OMP (DHDFC BANK LTD. Vs.GOPAL

(COMM)/3179/2021 MOHAMMAD IKBAL KASHYAP 9958683230 |naveenkioi@gmail.com 03.08.2021 |03.08.2021
YES BANK LTD Vs. NAV|

OMP (DPRAYAS HOSPITALITYSANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3180/2021 |PRIVATE LIMITED KUMAR 0810955145 |jom 03.08.2021 |03.08.2021

OMP (DYES BANK LTD Vs. AUMSANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3181/2021 | KHANNA KUMAR 9810955145 jom 03.08.2021 |03.08.2021

OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3182/2021 |DEEPAK SHARMA KUMAR 0810955145 |om 03.08.2021 |03.08.2021

OMP (DYES BANK LTD Vs. O PSANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3183/2021  YADAV AND COMPANY |KUMAR 0810955145 |jom 03.08.2021 |03.08.2021
HDFC BANK LTD. Vs.

OMP (DDEVENDRA PADAMIGOPAL

(COMM)/3185/2021 |SINGH JOGI KASHYAP 9958683230 |naveenkioi@gmail.com 03.08.2021 |03.08.2021

OMP (DRAJA MOTORS Vs ABHISHEK abhishekgupta22922@GMA

(COMM)/3187/2021  MOHD. IDRISH GUPTA 9718062292  [L.COM 03.08.2021 |03.08.2021
HDFC BANK LTD. Vs.

OMP (DICORPORATE CLUB|GOPAL

(COMM)/3189/2021 |[HOSPITALITY KASHYAP 9958683230 |naveenkioi@gmail.com 03.08.2021 |03.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3190/2021 |RAJ SINGLA 9882 THAKUR 8376049807 m 03.08.2021 |03.08.2021

OMP (DM/S ASIJA SECURITIES

(COMM)/3196/2021 |PVTLTD Vs. RAM LAL  |ARTHANT JAIN 9560012821 |keshavi292@gmail.com 03.08.2021 |03.08.2021
M/S SWARN  AUTO

OMP (DDEALS Vs. PKS

(COMM)/3197/2021 |[CHAUHAN IARTHANT JAIN 9560012821  |keshavi292@gmail.com 03.08.2021 |03.08.2021

OMP (DAXIS BANK Vs. ASHOKMAYANK mayank_mahajanos@yaho

(COMM)/3202/2021 [KUMAR GUPTA 8670 MAHAJAN 9873347330 |o.com 04.08.2021 |04.08.2021




Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

OMP (DAXIS BANK Vs. SHERMAYANK mayank_mahajanos@yaho

(COMM)/3209/2021 |SINGH 84427 MAHAJAN 9873347330 o.com 04.08.2021 |04.08.2021

OMP (DAXIS BANK Vs. IMRANMAYANK mayank_mahajanos@yaho

(COMM)/3210/2021 |PARIHAR 3043 MAHAJAN 9873347330 o.com 04.08.2021 |04.08.2021

OMP (DAXIS BANK Vs. PAWANMAYANK mayank_mahajanos@yaho

(COMM)/3211/2021 |[KUMAR 9063 MAHAJAN 9873347330 o.com 04.08.2021 |04.08.2021

OMP (IDAXIS BANK Vs. GAYATRIMAYANK mayank_mahajanos@yaho

(COMM)/3212/2021 | DEVI 5679 MAHAJAN 9873347330 o.com 04.08.2021 |04.08.2021

OMP (DAXIS BANK Vs. RAMMAYANK mayank_mahajanos@yaho

(COMM)/3213/2021  |SWAROOP JAKHAR 6608 MAHAJAN 9873347330 |o.com 04.08.2021 |04.08.2021
IAXIS BANK Vs,

OMP (DRAJENDRA SINGHMAYANK mayank_mahajanos@yaho

(COMM)/3214/2021 | RAJPUT 2345 MAHAJAN 0873347330 o.com 04.08.2021 |04.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DSUNIL KUMAR YADAVDINANATH advocateashok.1@gmail.co

(COMM)/3222/2021 8109 THAKUR 8376049807 m 04.08.2021 |04.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DJAI KESRI TOUR ANDDINANATH advocateashok.1@gmail.co

(COMM)/3223/2021 [TRAVELS 3587 THAKUR 8376049807 |m 04.08.2021 |04.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DRAJSONS  SECURITIESDINANATH advocateashok.1@gmail.co

(COMM)/3225/2021 |LTD 2973 THAKUR 8376049807 m 04.08.2021 |04.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3226/2021 REEMA SHARMA 1911 THAKUR 8376049807 |m 04.08.2021 |04.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3227/2021 |IASHOK KUMAR 6748 THAKUR 8376049807 |m 04.08.2021 |04.08.2021

OMP (DM/S SWARN  AUTO

(COMM)/3229/2021 |DEALS Vs. PUNMASHI = |ARTHANT JAIN 9560012821  |keshavi292@gmail.com 04.08.2021 |04.08.2021
IAAIS DAINKN VS, DINDRHA]
TOUR N TRAVELS

OMP (DPRIVATE NLIMITEDMAYANK mayank_mahajanos@yaho

(COMM)/3234/2021 5429 MAHAJAN 0873347330 o.com 05.08.2021 |05.08.2021
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AL DAINE VS, D NLDRA
TOUR N TRAVELS

OMP (DPRIVATE NLIMITEDMAYANK mayank_mahajanos@yaho

(COMM)/3235/2021 5495 MAHAJAN 9873347330 o.com 05.08.2021 [05.08.2021
IAAIS DAINKN VS. DINDKZH
TOUR N TRAVELS

OMP (DPRIVATE NLIMITEDMAYANK mayank_mahajano5@yaho

(COMM)/3236/2021 5423 MAHAJAN 0873347330 o.com 05.08.2021 |05.08.2021
IAXIS BANK Vs. BINDRA|

OMP (DTOUR N TRAVELSMAYANK mayank_mahajanos@yaho

(COMM)/3237/2021 [PRIVATE NLIMITED 5587MAHAJAN 0873347330 |o.com 05.08.2021 |05.08.2021
IAXIS BANK Vs. BINDRA|

OMP (DTOUR N TRAVELSMAYANK mayank_mahajanos@yaho

(COMM)/3238/2021 |PRIVATE NLIMITED 1199 MAHAJAN 0873347330 o.com 05.08.2021 |05.08.2021
IAXIS BANK Vs. BINDRA|

OMP (DTOUR N TRAVELSMAYANK mayank_mahajanos@yaho

(COMM)/3239/2021 [PRIVATE NLIMITED 5653MAHAJAN 9873347330 o.com 05.08.2021 |05.08.2021
IAXIS BANK Vs. BINDRA|

OMP (DTOUR N TRAVELSMAYANK mayank_mahajanos@yaho

(COMM)/3240/2021 |PRIVATE NLIMITED 5125 MAHAJAN 09873347330 o.com 05.08.2021 |05.08.2021
IAXIS BANK Vs. BINDRA|
TOUR N TRAVELS

OMP (DPRIVATE NLIMITEDMAYANK mayank_mahajanos@yaho

(COMM)/3241/2021 |5048 MAHAJAN 0873347330 jo.com 05.08.2021 [05.08.2021
IAALS DAINKN VS, DINDRA]
TOUR N TRAVELS

OMP (DPRIVATE NLIMITEDMAYANK mayank_mahajanos@yaho

(COMM)/3242/2021 5646 MAHAJAN 0873347330 |o.com 05.08.2021 |05.08.2021
IAXIS BANK Vs. BINDRA|
TOUR N TRAVELS

OMP (DPRIVATE NLIMITEDMAYANK mayank_mahajanos@yaho

(COMM)/32403/2021 5280 MAHAJAN 9873347330 o.com 05.08.2021 |05.08.2021
IAXIS BANK Vs. BINDRA|

OMP (DTOUR N TRAVELSMAYANK mayank_mahajanos@yaho

(COMM)/3244/2021 [PRIVATE NLIMITED 5627MAHAJAN 9873347330 o.com 05.08.2021 [05.08.2021
IAXIS BANK Vs. BINDRA|

OMP (DTOUR N TRAVELSMAYANK mayank_mahajano5@yaho

(COMM)/3245/2021 |PRIVATE NLIMITED 5013MAHAJAN 9873347330 |o.com 05.08.2021 |05.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DoM PRAKASHDINANATH mayank_mahajanos@yaho

(COMM)/3246/2021 [KHUDLIYA 5310 THAKUR 0873347330 o.com 05.08.2021 |05.08.2021




Case No.

Petitioner Name VS

Respondent Name

AXIS BANK Vs. BINDRA

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

OMP (DTOUR N TRAVELSMAYANK mayank_mahajanos@yaho
(COMM)/32472021  |PRIVATE NLIMITED 5134 MAHAJAN 9873347330 o.com 05.08.2021 [05.08.2021
OMP (DAXIS BANK Vs. ADITYAMAYANK mayank_mahajanos@yaho
(COMM)/3248/2021 [ENTERPRISES 20229 MAHAJAN 09873347330 o.com 05.08.2021 |05.08.2021
OMP (IDAXIS BANK Vs. ADITYAMAYANK mayank_mahajanos@yaho
(COMM)/3249/2021 [ENTERPRISES 1865 MAHAJAN 9873347330 jo.com 05.08.2021 [05.08.2021
OMP (DAXIS BANK Vs. ADITYAMAYANK mayank_mahajanos@yaho
(COMM)/3250/2021 |[ENTERPRISES 2582 MAHAJAN 9873347330 o.com 05.08.2021 |05.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
OMP (DSUMAN SURESH KUMARDINANATH advocateashok.1@gmail.co
(COMM)/3251/2021 3215 THAKUR 8376049807 m 05.08.2021 [05.08.2021
TOYOTA FINANCIAL
OMP (IDSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co
(COMM)/3252/2021 INIHAL SINGH 6607 THAKUR 8376049807 |m 05.08.2021 |05.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
OMP (DSUMAN SURESH KUMARDINANATH advocateashok.1@gmail.co
(COMM)/3254/2021 |3214 THAKUR 8376049807 m 05.08.2021 |05.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
OMP (DNEW YADAV TOURISTDINANATH advocateashok.1@gmail.co
(COMM)/3255/2021 6706 THAKUR 8376049807 |m 05.08.2021 |05.08.2021
OMP (DYES BANK LTD Vs,SANJEEV sanjjev_pathak@srcalegal.c
(COMM)/3258/2021 |[KARAMVIR ROSHAN LALKUMAR 0810955145 jom 05.08.2021 [05.08.2021
OMP (DYES BANK LTD Vs. RAVISANJEEV sanjjev_pathak@srcalegal.c
(COMM)/3259/2021 [KUMAR KUMAR 0810955145 |om 05.08.2021 |05.08.2021
OMP (DYES BANK LTD Vs.SANJEEV sanjjev_pathak@srcalegal.c
(COMM)/3260/2021 JITENDRA TEJI BANSAL KUMAR 9810955145 jom 05.08.2021 |05.08.2021
OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c
(COMM)/3261/2021 | AADESH CHANDILA KUMAR 0810955145 jom 05.08.2021 [05.08.2021
OMP (DYES BANK LTD Vs.SANJEEV sanjjev_pathak@srcalegal.c
(COMM)/3262/2021 DHARMENDRA KUMAR KUMAR 0810955145 |jom 05.08.2021 |05.08.2021
OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c
(COMM)/3263/2021 [RAHUL BISWAS KUMAR 0810955145 jom 05.08.2021 [05.08.2021
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Respondent Name Nobile Registratio filing
Number n

OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3264/2021 [UMESH KUMAR KUMAR 0810955145 jom 05.08.2021 |05.08.2021

OMP (DYES BANK LTD Vs. HARISANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3265/2021 [PARKASH KUMAR 0810955145 |jom 05.08.2021 |05.08.2021

OMP (DYES BANK LTD Vs. VIKASSANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3266/2021 |SUBHASH KUMAR 0810955145 jom 05.08.2021 |05.08.2021
YES BANK LTD Vs,

OMP (DPRATAP SINGHISANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3267/2021 | RAUTELA KUMAR 0810955145 |jom 05.08.2021 |05.08.2021
IAXIS BANK Vs. BINDRA|

OMP (DTOURS N TRAVELSMAYANK mayank_mahajanos@yaho

(COMM)/3280/2021 [PRIVATE LIMITED 1033 MAHAJAN 9873347330 jo.com 06.08.2021 |06.08.2021
IAXIS BANK Vs. KUBER|

OMP (DTRAVELS PRIVATEMAYANK mayank_mahajanos@yaho

(COMM)/3281/2021 |[LIMITED 8786 MAHAJAN 0873347330 |o.com 06.08.2021 |06.08.2021

OMP (IDAXIS BANK Vs. KARANMAYANK mayank_mahajanos@yaho

(COMM)/3282/2021 |ANAND 3318 MAHAJAN 0873347330 jo.com 06.08.2021 |06.08.2021

OMP (DHDFC BANK LTD. Vs. U.SGOPAL

(COMM)/3283/2021 |SR. SEC. SCHOOL KASHYAP 9958683230 mnaveenkioi1@gmail.com 06.08.2021 |06.08.2021
IAXIS BANK Vs. KUBER|

OMP (DTRAVELS PRIVATE LTDMAYANK mayank_mahajanos@yaho

(COMM)/3286/2021 (9367 MAHAJAN 0873347330 |o.com 06.08.2021 |06.08.2021
IAXIS BANK Vs. COUNTRY|

OMP (DWIDE CAR RENTALMAYANK mayank_mahajanos@yaho

(COMM)/3287/2021 [INDIA PVR LTD. 5729 MAHAJAN 0873347330 |o.com 06.08.2021 |06.08.2021

OMP (DAXIS BANK Vs. KARANMAYANK mayank_mahajanos@yaho

(COMM)/3288/2021 |ANAND 7709 MAHAJAN 0873347330 |o.com 06.08.2021 |06.08.2021
IAXIS BANK Vs. BINDRA|

OMP (DTOUR N TRAVELS PVIMAYANK mayank_mahajanos@yaho

(COMM)/3289/2021 [LTD 0990 MAHAJAN 9873347330 o.com 06.08.2021 |06.08.2021
IAXIS BANK Vs. BINDRA|

OMP (DTOUR N TRAVELS PVIMAYANK mayank_mahajanos@yaho

(COMM)/3290/2021 |LTD 1025 MAHAJAN 09873347330 o.com 06.08.2021  06.08.2021

OMP (DHDFC BANK LTD. Vs.GOPAL

(COMM)/3291/2021 |SANDEEP SEHRAWAT |KASHYAP 9958683230 |naveenkioi@gmail.com 06.08.2021 |06.08.2021
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OMP (DTOUR N TRAVELS PVIMAYANK mayank_mahajanos@yaho

(COMM)/3292/2021 |LTD 1262 MAHAJAN 9873347330 o.com 06.08.2021 |06.08.2021

OMP (IDAXIS BANK Vs. KARANMAYANK mayank_mahajanos@yaho

(COMM)/3293/2021 |ANAND 9852 MAHAJAN 09873347330 o.com 06.08.2021 06.08.2021
AXIS DAINK VS
FARIDABAD CONVENT]
SCHOOL A UNIT OF
FARIDABAD

OMP (DEDUCATION SOCIETYMAYANK mayank_mahajanos@yaho

(COMM)/3294/2021 |0952 MAHAJAN 0873347330 |o.com 06.08.2021 |06.08.2021

OMP (DAXIS BANK Vs.MAYANK mayank_mahajanos@yaho

(COMM)/3295/2021 |SATENDRA SINGH 0248 MAHAJAN 0873347330 o.com 06.08.2021 |06.08.2021

OMP (DAXIS BANK Vs. KARANMAYANK mayank_mahajanos@yaho

(COMM)/3296/2021 |ANAND 5427 MAHAJAN 0873347330 |o.com 06.08.2021 |06.08.2021

OMP (DHDFC BANK LTD. Vs.GOPAL

(COMM)/3298/2021 |RAJESH KUMAR KASHYAP 9958683230 naveenki101@gmail.com 06.08.2021 |06.08.2021

OMP (DHDFC BANK LTD. Vs.,GOPAL

(COMM)/3299/2021 HARISH CHANDRA KASHYAP 9958683230 |naveenkioi@gmail.com 06.08.2021 |06.08.2021

OMP (DHDFC BANK LTD. Vs.GOPAL

(COMM)/3300/2021 [KULDEEP MANGERAM |[KASHYAP 9958683230 naveenki101@gmail.com 06.08.2021 |06.08.2021

OMP (DHDFC BANK LTD. Vs.GOPAL

(COMM)/3301/2021 REHAMAN ALI KASHYAP 9958683230 |naveenkioi@gmail.com 06.08.2021 |06.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3303/2021 |SANDEEP KUMAR 8217 [THAKUR 8376049807 |m 06.08.2021 |06.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DITESH KUMAR TYAGDINANATH advocateashok.1@gmail.co

(COMM)/3304/2021 8609 THAKUR 8376049807 |m 06.08.2021 |06.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3305/2021 [VIKRAM SINGH 5729 THAKUR 8376049807 |m 06.08.2021 |06.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3306/2021 |RAMBIR YADAV 3266 THAKUR 8376049807 |m 06.08.2021 |06.08.2021
HDFC BANK LTD. Vs.

OMP (DHAMIDIA EDUCATIONGOPAL

(COMM)/3309/2021 WELFARE SOCIETY KASHYAP 9958683230 |naveenkioi@gmail.com 06.08.2021 |06.08.2021
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TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co
(COMM)/3310/2021 [PARTAP SINGH 2899 THAKUR 8376049807 |m 06.08.2021 |06.08.2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
OMP (D)YOGENDER KUMARDINANATH advocateashok.1@gmail.co
(COMM)/3311/2021 0806 THAKUR 8376049807 m 06.08.2021 06.08.2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DSINGH AND BROTHERSDINANATH advocateashok.1@gmail.co

(COMM)/3312/2021 2672 THAKUR 8376049807 m 06.08.2021 |06.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3314/2021 |G CONSTRUCTION 2148 THAKUR 8376049807 |m 06.08.2021 06.08.2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
OMP (DSHRI CHAR BHUJADINANATH advocateashok.1@gmail.co
(COMM)/3315/2021 [TRAVELS 1554 THAKUR 8376049807 m 06.08.2021 |06.08.2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DSHYAM KUMAR RAJAKDINANATH advocateashok.1@gmail.co

(COMM)/3317/2021 6280 THAKUR 8376049807 |m 06.08.2021 |06.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3319/2021 |SUBO SHARMA 0825 THAKUR 8376049807 m 06.08.2021 |06.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3320/2021 MITHUN BOTHRA 9196 THAKUR 8376049807 |m 06.08.2021 06.08.2021

SHAMIM AHMED PROP.
OF SHAMIM ANSARI
AND CO. Vs. HAROON
IBRAHIM PROP. OF M/S

HNI CONTRACTORWAHID ALI advocatewahidkhan @gmail.
CSCOMM)/3321/2021 PARTNER KHAN 9868925577  |com 06.08.2021 06.08.2021
OMP (IIAXIS BANK Vs. MUBARIKMAYANK mayank_mahajanos@yaho
(COMM)/3323/2021 |S 7088 MAHAJAN 9873347330 o.com 07.08.2021 [07.08.2021
IO DAININ LID VS,
OMP (DTASLEEM SHFIQSANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3324/2021 |AHMED KUMAR 0810955145 |jom 07.08.2021 |07.08.2021
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OMP (DIYES BANK LTD Vs. MAASANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3325/2021 |SHAKTI TRADERS KUMAR 0810955145 jom 07.08.2021 [07.08.2021
OMP (DYES BANK LTD Vs.SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3326/2021 MANOJ SHARMA KUMAR 0810955145 |jom 07.08.2021 |07.08.2021
OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3327/2021 [KAMALJEET KAUR KUMAR 0810955145 jom 07.08.2021 [07.08.2021
OMP (DYES BANK LTD Vs.SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3328/2021 |SHASHI KUMAR KUMAR 0810955145 |jom 07.08.2021 |07.08.2021
OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3329/2021 |RUPESH KUMAR KUMAR 0810955145 jom 07.08.2021 |07.08.2021

TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3330/2021 [TANVER SINGH 4279 THAKUR 8376049807 |m 07.08.2021 |07.08.2021
OMP (DYES BANK LTD Vs.SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3333/2021 | GAURAV BHARDWAJ KUMAR 9810955145 jom 07.08.2021 |07.08.2021
OMP (DYES BANK LTD Vs. GOPISANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3334/2021 [KHATRI KUMAR 0810955145 |om 07.08.2021 |07.08.2021
OMP (DYES BANK LTD Vs.SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3335/2021 | ROHIT ANIL KUMAR 0810955145 |jom 07.08.2021 |07.08.2021
OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3336/2021 MOHAN KUMAR KUMAR 0810955145 jom 07.08.2021 [07.08.2021
OMP (DAMAR AUTO SALES Vs.JITENDER advjitenderyadav2o17@gma

(COMM)/3337/2021 HARI SINGH KUMAR YADAYV 9999855157  lil.com 07.08.2021 |07.08.2021
OMP (DIAXIS BANK Vs. MUKESHMAYANK mayank_mahajanos@yaho

(COMM)/3338/2021 |SONI 0333 MAHAJAN 9873347330 o.com 07.08.2021 [07.08.2021
OMP (DAXIS BANK Vs. SANJUMAYANK mayank_mahajanos@yaho

(COMM)/3339/2021 |[KANWAR 4880 MAHAJAN 9873347330 o.com 07.08.2021 |07.08.2021
OMP (IDAXIS BANK Vs. PRAVEENMAYANK mayank_mahajanos@yaho

(COMM)/3340/2021 |SONI 9982 MAHAJAN 9873347330 o.com 07.08.2021 [07.08.2021
OMP (DAXIS BANK Vs. AVONMAYANK mayank_mahajanos@yaho

(COMM)/3341/2021 [UDHYOG 0851 MAHAJAN 0873347330 |o.com 07.08.2021 |07.08.2021
OMP (DAXIS BANK Vs. SAKSHIMAYANK mayank_mahajanos@yaho

(COMM)/3342/2021 [PRINTERS 5623 MAHAJAN 9873347330 o.com 07.08.2021 |07.08.2021
OMP (I)AXIS BANK Vs. PREETAMMAYANK mayank_mahajanos@yaho

(COMM)/3343/2021 |SINGH HUDA 1908 MAHAJAN 0873347330 |o.com 07.08.2021 |07.08.2021
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OMP (DAXIS BANK Vs. AMITIMAYANK mayank_mahajanos@yaho

(COMM)/3344/2021 |[KUMAR 4333 MAHAJAN 9873347330 o.com 07.08.2021 [07.08.2021
ICICI BANK LTD VS

CSCOMM)/3345/2021 DEVESH MISHRA ALOK KUMAR (9911000126  |alok.adv2001@gmail.com |07.08.2021 |07.08.2021
UNION BANK OF INDIA

CS(COMM)/3346/202VS M/S SAI HOMOEORUPAK

1 IAGENCIES AND ANR SRIVASTAVA 9650943775 glelawfirm16@gmail.com |07.08.2021 |07.08.2021

OMP (IDAXIS BANK VS PUSHPAMAYANK mayank_mahajanos@yaho

(COMM)/3347/2021 MOHAN SUTHAR 2885 MAHAJAN 9873347330 o.com 07.08.2021 |07.08.2021

OMP (DAXIS BANK VS DINESHMAYANK mayank_mahajanos@yaho

(COMM)/3348/2021 |[KUMAR BHATI 0499 MAHAJAN 9873347330 o.com 07.08.2021 [07.08.2021

OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3353/2021 |DINESH KUMAR KUMAR 0810955145 |jom 09.08.2021 |09.08.2021

CS(COMM)/3354/202 SHAKIL MALIK Vs. M/S advocatejagdishsethi@gmail

1 ZUBERI FIBERS PVT LTDJAGDISH SETHI|9810250220 |.com 09.08.2021 |09.08.2021

OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3356/2021 |HARNAM SINGH BAWA [KUMAR 0810955145 |om 09.08.2021 |09.08.2021

OMP (DYES BANK LTD Vs. IRAMSANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3357/2021  |ANJUM KUMAR 0810955145 |jom 09.08.2021 |09.08.2021

OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3358/2021 |RAKESH SHARMA KUMAR 0810955145 jom 09.08.2021 |09.08.2021

OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3359/2021 | HARISH KR KASYAP KUMAR 0810955145 |jom 09.08.2021 |09.08.2021

OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3360/2021 [DAVINDER KUMAR JAIN KUMAR 0810955145 jom 09.08.2021 |09.08.2021
'YES BANK LTD Vs. P. S.

OMP (DTOURS INDIA PRIVATESANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3361/2021 |[LIMITED KUMAR 0810955145 |jom 09.08.2021 09.08.2021

OMP (DAXIS BANK Vs. ANANTMAYANK mayank_mahajanos@yaho

(COMM)/3362/2021 |RAM 9544 MAHAJAN 9873347330 o.com 09.08.2021 |09.08.2021

OMP (IDAXIS BANK Vs. SACHINMAYANK mayank_mahajanos@yaho

(COMM)/3363/2021 KUMAR 3783 MAHAJAN 09873347330 o.com 09.08.2021 |09.08.2021
IAXIS BANK Vs. ARYA
PUBLIC JUNIOR HIGH
SCHOOL A UNIT OF

OMP (DARYA EDUCATIONMAYANK mayank_mahajanos@yaho

(COMM)/3365/2021 [TRUST 3418 MAHAJAN 9873347330 |o.com 09.08.2021 |09.08.2021
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1 Vs. JAI LAL SHARMA 0810210832 |m 09.08.2021 |09.08.2021

OMP (DYES BANK LTD Vs. ARUNSANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3367/2021 |[CHANDELA KUMAR 0810955145 |jom 09.08.2021 |09.08.2021

OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3368/2021 |SAROJ KARTAR SINGH |[KUMAR 0810955145 jom 09.08.2021 |09.08.2021

OMP (DYES BANK LTD Vs.SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3369/2021 |GIRVESH SHARMA KUMAR 0810955145 |jom 09.08.2021 |09.08.2021

OMP (DYES BANK LTD Vs.,SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3370/2021 MADHAVI AJIT SINGH |KUMAR 0810955145 jom 09.08.2021 |09.08.2021

OMP (DYES BANK LTD Vs.SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3371/2021 |[PAWAN KUMAR TUTEJA KUMAR 0810955145 |om 09.08.2021 |09.08.2021
AXIS BANK Vs. RAO

OMP (DTRAVELS INDIAMAYANK mayank_mahajanos@yaho

(COMM)/3373/2021 |PRIVATE LIMITED 6243 MAHAJAN 9873347330 o.com 09.08.2021 |09.08.2021
AXIS BANK Vs. RAO

OMP (DTRAVELS INDIAMAYANK mayank_mahajanos@yaho

(COMM)/3374/2021 |PRIVATE LIMITED 2753 MAHAJAN 0873347330 o.com 09.08.2021 |09.08.2021

OMP (DAXIS BANK Vs MAYANK mayank_mahajanos@yaho

(COMM)/3377/2021 JITENDER SINGH 6447 MAHAJAN 9873347330 o.com 09.08.2021 |09.08.2021

OMP (DAXIS BANK Vs. KARANMAYANK mayank_mahajanos@yaho

(COMM)/3378/2021 |ANAND 2309 MAHAJAN 9873347330 o.com 09.08.2021 |09.08.2021

OMP (DAXIS BANK Vs. SACHINMAYANK mayank_mahajanos@yaho

(COMM)/3379/2021 [KUMAR 3852 MAHAJAN 09873347330 o.com 09.08.2021 |09.08.2021
AXIS BANK Vs. RSM
PUBLIC SCHOOL A UNIT|

OMP (DOF RAJAJI SHIKSHAMAYANK mayank_mahajanos@yaho

(COMM)/3380/2021 |ASSOCIATION 2564 MAHAJAN 0873347330 |o.com 09.08.2021 |09.08.2021

OMP (DAXIS BANK Vs. ANANTMAYANK mayank_mahajanos@yaho

(COMM)/3381/2021 |RAM 7557 MAHAJAN 09873347330 o.com 09.08.2021 |09.08.2021
AXIS BANK Vs. RAO

OMP (DTRAVELS INDIAMAYANK mayank_mahajanos@yaho

(COMM)/3382/2021 [PRIVATE LIMITED 0573 MAHAJAN 0873347330 |o.com 09.08.2021 |09.08.2021
IAXIS BANK Vs. RAO

OMP (DTRAVELS INDIAMAYANK mayank_mahajanos@yaho

(COMM)/3383/2021 |PRIVATE LIMITED 2838 MAHAJAN 0873347330 o.com 09.08.2021 |09.08.2021
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AXIS BANK Vs. RAO

OMP (DTRAVELS INDIAMAYANK mayank_mahajanos@yaho

(COMM)/3384/2021 [PRIVATE LIMITED 0878 MAHAJAN 9873347330 o.com 09.08.2021 |09.08.2021

OMP (DAXIS BANK Vs. ANMOLMAYANK mayank_mahajanos@yaho

(COMM)/3385/2021 |GAUR 5943 MAHAJAN 09873347330 o.com 09.08.2021 |09.08.2021
AXIS BANK Vs. RAO

OMP (DTRAVELS INDIAMAYANK mayank_mahajanos@yaho

(COMM)/3386/2021 [PRIVATE LIMITED 0973 MAHAJAN 9873347330 jo.com 00.08.2021 |09.08.2021
M/S NOVA FORMWORKS
PVT LTD Vs. M/S
RAJPUTANA

CS(COMM)/3387/202 CONSTRUCTIONS  PVTSAJJAN KUM sajjanaggarwal701@gmail.c

1 LTD IAGGARWAL 0811642330 |om 09.08.2021 |09.08.2021
IAXIS BANK LIMITED Vs,

OMP (DMR. SAWRIYA SAHU S/ORAJESH

(COMM)/3397/2021 MR. BABU LAL SAHU KUMAR 9958726491  [jangraadvocate@gmail.com [10.08.2021 [10.08.2021
IAXIS BANK LIMITED Vs.

OMP (DMR. SALEM KHAN S/ORAJESH

(COMM)/3398/2021 MR. ALI MOHHAMED | KUMAR 9958726491  [jangraadvocate@gmail.com [10.08.2021 [10.08.2021

IAXIS BANK LIMITED Vs.
SUMIT JAIN S/0
OMP (DMAHENDRA KUMARRAJESH
(COMM)/3399/2021 JAIN KUMAR 9958726491  [jangraadvocate@gmail.com [10.08.2021 [10.08.2021

IAXIS BANK LIMITED Vs.
RAKESH SHARMA S/O

OMP (DMR ROOP NARAYANRAJESH

(COMM)/3400/2021 |SHARMA KUMAR 9958726491  jangraadvocate@gmail.com 10.08.2021 [10.08.2021
IAXIS BANK LIMITED Vs,

OMP (DREKHA SONI D/O JAIRAJESH

(COMM)/3401/2021 [NARAIN SONI KUMAR 9958726491  [jangraadvocate@gmail.com [10.08.2021 [10.08.2021

IAXIS BANK LIMITED Vs.
MR VIJAY KUMAR|
OMP (DGURJAR S/0 MRRAJESH
(COMM)/3402/2021 [RANJEET SINGH KUMAR 0958726491  jangraadvocate@gmail.com 10.08.2021 [10.08.2021

IAXIS BANK LIMITED Vs.
LOKESH KUMAR JAGID
OMP (DS/O0 SURESH KUMARRAJESH
(COMM)/3403/2021 JAGID KUMAR 9958726491  [jangraadvocate@gmail.com 10.08.2021 [10.08.2021
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IAXIS BANK LIMITED Vs.
MR SUBHASH CHAND

OMP (DJAT S/O MR KARNI RAMRAJESH

(COMM)/3404/2021 WJAT KUMAR 9958726491  [jangraadvocate@gmail.com [10.08.2021 [10.08.2021
IAXIS BANK LIMITED Vs,

OMP (DVINOD RAJLIWAL S/ORAJESH

(COMM)/3405/2021 |[OM PRAKASH RAJIWAL KUMAR 9958726491  jangraadvocate@gmail.com 10.08.2021 10.08.2021
IAXIS BANK LIMITED Vs.
SITARAM CHOUDHARY|

OMP (DS/0 JAGDISHRAJESH

(COMM)/3406/2021 [CHOUDHARY KUMAR 9958726491  jangraadvocate@gmail.com 10.08.2021 [10.08.2021

OMP (IDAXIS BANK LIMITED Vs.RAJESH

(COMM)/3408/2021 MRS LATA RAWAT KUMAR 9958726491  [jangraadvocate@gmail.com [11.08.2021 [11.08.2021
TAMANNA KHUSHI

OMP (DAUTO DEALS Vs. MOHD.ABHISHEK abhishekgupta22922 @GMA

(COMM)/3410/2021 MUKARRAM ALI GUPTA 9718062292 [IL.COM 11.08.2021 [11.08.2021
TAMANNA KHUSHI

OMP (DAUTO DEALS Vs. MADANABHISHEK abhishekgupta22922 @GMA

(COMM)/3411/2021  MOHAN BHATIA GUPTA 9718062292  [L.COM 11.08.2021 [11.08.2021
TAMANNA KHUSHI

OMP (DAUTO DEALS Vs /ABHISHEK abhishekgupta22922 @GMA

(COMM)/3412/2021 |GAFFAR KHAN GUPTA 9718062292  [IL.COM 11.08.2021 [11.08.2021

OMP (DYES BANK LTD Vs.SANJEEV sanjjev_pathak@srcalegal.c

(COMM)/3415/2021 MEENU GOHAR 8839 KUMAR 0810955145 |jom 11.08.2021 [11.08.2021
IAXIS BANK LIMITED Vs,

OMP (DDEVENDRA SAINI S/ORAJESH

(COMM)/3417/2021 |RAJESH SAINI KUMAR 9958726491  [jangraadvocate@gmail.com [11.08.2021 [11.08.2021
IAXIS BANK LIMITED Vs.

OMP (DMR MUKESH KUMARRAJESH

(COMM)/3418/2021 JOSHI KUMAR 0958726491  jangraadvocate@gmail.com [11.08.2021 [11.08.2021
IAXIS BANK LIMITED Vs.

OMP (DMR  VISHNU  KANTRAJESH

(COMM)/3419/2021 JANGID KUMAR 9958726491  [jangraadvocate@gmail.com [11.08.2021 [11.08.2021
IAXIS BANK LIMITED Vs.

OMP (DMAHMOOD ALI S/ORAJESH

(COMM)/3420/2021 INOOR MOHD. KUMAR 9958726491  [jangraadvocate@gmail.com [11.08.2021 [11.08.2021




Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

IAXIS BANK LIMITED Vs,

OMP (DHIMANSHU JAIN S/ORAJESH

(COMM)/3421/2021 NANDLAL KUMAR 9958726491  [jangraadvocate@gmail.com [11.08.2021 [11.08.2021

OMP (IDAXIS BANK LIMITED Vs.RAJESH

(COMM)/3422/2021 |SATYA NARAYAN GUPTA KUMAR 9958726491  [jangraadvocate@gmail.com [11.08.2021 [11.08.2021

OMP (IDAXIS BANK LIMITED Vs.RAJESH

(COMM)/3423/2021 MOHD ZAFAR KUMAR 9958726491  [jangraadvocate@gmail.com [11.08.2021 [11.08.2021

OMP (IDAXIS BANK LIMITED Vs.RAJESH

(COMM)/3424/2021 MR SURESH PALIWAL | KUMAR 9958726491  [jangraadvocate@gmail.com [11.08.2021 [11.08.2021

OMP (IDAXIS BANK LIMITED Vs.RAJESH

(COMM)/3425/2021 |SOHAN LAL SUTHAR KUMAR 9958726491  [jangraadvocate@gmail.com [11.08.2021 [11.08.2021
M/S. AKSHAY|

CS(COMM)/3427/202 ENTERPRISES Vs. M/S.MOHAMMAD

1 ARNAV TEXTILE BABAR 0891146454 |mohdbabaradv@gmail.com [11.08.2021 [11.08.2021

OMP (DHDFC BANK LTD. Vs. katyalsachin2008 @gmail.co

(COMM)/3430/2021 |ANAND KUMAR HARSH SINHA [9811015339 m 11.08.2021 [11.08.2021

CS(COMM)/3433/202 KRISH PACKAGING Vs. RVINEET

1 A OVERSEAS TANEJA 7838661141  [vineet2097@gmail.com 12.08.2021  [12.08.2021
IAXIS BANK LIMITED Vs.

OMP (DCHANDER PRABHARAJESH

(COMM)/3435/2021 |[GOSWAMI KUMAR 9958726491  [jangraadvocate@gmail.com [12.08.2021 [12.08.2021

OMP (DAXIS BANK LIMITED Vs.RAJESH

(COMM)/3436/2021 |SHALINI GOYAL KUMAR 9958726491  jangraadvocate@gmail.com [12.08.2021 [12.08.2021
AAIS DANNKN LINITED VS|

OMP (DKESHAV KUMARRAJESH

(COMM)/3438/2021 | JANGID KUMAR 9958726491  [jangraadvocate@gmail.com [12.08.2021 [12.08.2021

OMP (DAXIS BANK LIMITED Vs.RAJESH

(COMM)/3439/2021 BHANWAR LAL GODARA KUMAR 9958726491  [jangraadvocate@gmail.com [12.08.2021 [12.08.2021

OMP (DAXIS BANK LIMITED Vs.RAJESH

(COMM)/3440/2021 |SUSHILA CHOUDHARY |KUMAR 9958726491  [jangraadvocate@gmail.com [12.08.2021 [12.08.2021

OMP (DAXIS BANK LIMITED Vs.RAJESH

(COMM)/3441/2021 |[VIKAS KUMAR KUMAR 9958726491  [jangraadvocate@gmail.com [12.08.2021 [12.08.2021

OMP (DAXIS BANK LIMITED Vs.RAJESH

(COMM)/3442/2021 HANSRAJ JANGAM KUMAR 9958726491  [jangraadvocate@gmail.com [12.08.2021 [12.08.2021

OMP (DAXIS BANK LIMITED Vs.RAJESH

(COMM)/3443/2021 |RUPA DEVI KUMAR 9958726491  [jangraadvocate@gmail.com [12.08.2021 [12.08.2021
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OMP (ID)AXIS BANK LIMITED Vs.RAJESH
(COMM)/3444/2021 |SAGAR SWAMI KUMAR 9958726491  jangraadvocate@gmail.com [12.08.2021 [12.08.2021
OMP (DHDFC BANK LTD. Vs. katyalsachin2008 @gmail.co
(COMM)/3446/2021 |[KANAK QURI SERVICE |HARSH SINHA 9811015339 |m 12.08.2021 [12.08.2021
HDFC BANK LTD. Vs.
OMP (DBELMONT AD AND katyalsachin2008 @gmail.co
(COMM)/3447/2021 MEDIA PVT LTD HARSH SINHA [9811015339 m 12.08.2021 [12.08.2021
OMP (DHDFC BANK LTD. Vs. katyalsachin2008 @gmail.co
(COMM)/3448/2021 |PARVINDAR HARSH SINHA 9811015339 |m 12.08.2021 [12.08.2021
OMP (DHDFC BANK LTD. Vs. katyalsachin2008 @gmail.co
(COMM)/3449/2021 [RSHAD HARSH SINHA [9811015339 m 12.08.2021 [12.08.2021
OMP (DHDFC BANK LTD. Vs. katyalsachin2008 @gmail.co
(COMM)/3450/2021 SALEEM HARSH SINHA 9811015339 |m 12.08.2021 [12.08.2021
OMP (DHDFC BANK LTD. Vs. katyalsachin2008 @gmail.co
(COMM)/3451/2021 |[VINAY KUMAR HARSH SINHA 9811015339 |m 12.08.2021 [12.08.2021
OMP (DHDFC BANK LTD. Vs. katyalsachin2008 @gmail.co
(COMM)/3452/2021 [BABLI HARSH SINHA 9811015339 m 12.08.2021 [12.08.2021
M/S NAV  BHARAT
ENTERPRISES Vs. M/S
CS(COMM)/3458/202 PULLING AND LIFTINGNIKHIL advocateakjainassociates@g
1 IMACHINES PVT.LTD MALHOTRA 8920260088 |mail.com 13.08.2021 [13.08.2021
OMP (D7VIK FINESTMENT PVT
(COMM)/3461/2021 |[LTD Vs. TILAK RAJ AZAD ARTHANT JAIN 9560012821  |keshavi292@gmail.com 13.08.2021  [13.08.2021
IUIUIUIA TFIINAINUL
SERVICES INDIA LTD.
OMP (DVs. TEN TRAVELS PVTRAJESH
(COMM)/3467/2021 [LTD KUMAR 9958726491  [jangraadvocate@gmail.com [16.08.2021 [16.08.2021
TOTOYOTA FINANCE
OMP (DSERVICES INDIA LTD.RAJESH
(COMM)/3468/2021 [Vs. SURENDER SINGH |[KUMAR 0958726491  jangraadvocate@gmail.com [16.08.2021 [16.08.2021
TUIUYUTIA FIINAINUCE|
SERVICES INDIA LTD.
'Vs. ADVANCED SKILLS
IAND MANAGEMENT
OMP (DSTUDIES EDUCATIONRAJESH
(COMM)/3469/2021 |GROUP KUMAR 9958726491  [jangraadvocate@gmail.com [16.08.2021 [16.08.2021
TOTOYOTA FINANCE
SERVICES INDIA LTD.
OMP (D|Vs. VICTORY INDIARAJESH
(COMM)/3470/2021 |HOLIDAYS LLP KUMAR 9958726491  [jangraadvocate@gmail.com [16.08.2021 [16.08.2021
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TOTOYOTA FINANCE

OMP (DSERVICES INDIA LTD.RAJESH

(COMM)/3471/2021 [Vs. RAMAYAN YADAV KUMAR 9958726491  [jangraadvocate@gmail.com [16.08.2021 [16.08.2021
TOTOYOTA FINANCE

OMP (DSERVICES INDIA LTD.RAJESH

(COMM)/3473/2021 Vs. MOHD AYUB KUMAR 9958726491  [jangraadvocate@gmail.com [16.08.2021 [16.08.2021
TOTOYOTA FINANCE
SERVICES INDIA LTD.

OMP (DVs. SURENDER SINGHRAJESH

(COMM)/3474/2021 [KHATRI KUMAR 0958726491  jangraadvocate@gmail.com [16.08.2021 [16.08.2021
TOTOYOTA FINANCE

OMP (DSERVICES INDIA LTD.RAJESH

(COMM)/3475/2021 Vs. VIRENDER SINGH = KUMAR 9958726491  [jangraadvocate@gmail.com [16.08.2021 [16.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
GUPTA BUILDERS AND

OMP (DPROMOTORS PVT LTDDINESH advocateashok.1@gmail.co

(COMM)/3481/2021 [1157884 KUMAR JAIN 8376049807 m 16.08.2021 [16.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
GUPTA BUILDERS AND

OMP (DPROMOTORS PVT LTDDINESH advocateashok.1@gmail.co

(COMM)/3482/2021 INCHD1139313 KUMAR JAIN 8376049807 m 16.08.2021 [16.08.2021
TOYOTA FINANCIAL

OMP (DDSERVICES INDIA LTD Vs.DINESH advocateashok.1@gmail.co

(COMM)/3484/2021 ROSHAN LAL 1191481 KUMAR JAIN 8376049807 m 16.08.2021 [16.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINESH advocateashok.1@gmail.co

(COMM)/3485/2021 | RAJIV YADAV 1159119 KUMAR JAIN 8376049807 m 16.08.2021 [16.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DVICTORY INDIADINESH advocateashok.1@gmail.co

(COMM)/3486/2021 HOLIDAYS LLP 1137847 |KUMAR JAIN 8376049807 m 16.08.2021 [16.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (I)SURENDER DINESH advocateashok.1@gmail.co

(COMM)/3488/2021 |SINGH1148023 KUMAR JAIN 8376049807 m 16.08.2021 [16.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.,DINESH advocateashok.1@gmail.co

(COMM)/3489/2021 [DEEP VIPULBHAI PATEL KUMAR JAIN 8376049807 |m 16.08.2021  [16.08.2021
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TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DMANINDER SINGHDINESH advocateashok.1@gmail.co

(COMM)/3490/2021 |SAIMBI 1145505 KUMAR JAIN 8376049807 m 16.08.2021 [16.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DPUSHPAK CAR RENTALSDINESH advocateashok.1@gmail.co

(COMM)/3491/2021  |PVT LTD 1156535 KUMAR JAIN 8376049807 m 16.08.2021 [16.08.2021
TUYUIA FINANCIAL
SERVICES INDIA LTD Vs.
TRANZLEASE

OMP (DHOLDINGS INDIA PVTDINESH advocateashok.1@gmail.co

(COMM)/3492/2021 |LTD 1098481 KUMAR JAIN 8376049807 m 16.08.2021 [16.08.2021

CS(COMM)/3493/202M/S RSPL LIMITED Vs/ANIL KUMAR)|

1 GOOGLE LLC SHAHU 9810134793  |alllpcare@gmail.com 16.08.2021  [16.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (IDGANESH MAHADEVDINANATH advocateashok.1@gmail.co

(COMM)/3494/2021 [PANDEY 8284 THAKUR 8376049807 m 17.08.2021 [17.08.2021
TOYOTA FINANCIAL

OMP (IDSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3495/2021 [PHOOL SINGH 9712 THAKUR 8376049807 |m 17.08.2021 [17.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3497/2021 [VIKAS SAXENA 0133 THAKUR 8376049807 m 17.08.2021  17.08.2021

CS(COMM)/3500/202M/S  SWARN  AUTO

1 DEALS Vs. PUNMASHI  ARIHANT JAIN |9560012821  |keshavi292@gmail.com 17.08.2021 [17.08.2021
M/S SWARN  AUTO

CS(COMM)/3501/202 DEALS Vs. PKS

1 CHAUHAN ARTHANT JAIN 9560012821  |keshavi292@gmail.com 17.08.2021  [17.08.2021
TOYOTA FINANCIAL

OMP (DDSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3503/2021 MAHENDRA PAL 6330 |[THAKUR 8376049807 |m 17.08.2021 [17.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DRAGHU NANDANDINANATH advocateashok.1@gmail.co

(COMM)/3505/2021 |[SHARMA 3394 THAKUR 8376049807 |m 17.08.2021 [17.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3506/2021 |AMRIT SINGH THAKUR 8376049807 |m 17.08.2021 [17.08.2021
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TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3507/2021 JAHIR KHAN 8452 THAKUR 8376049807 |m 17.08.2021 [17.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3514/2021 |SHRUTI TRAVELS 4281 THAKUR 8376049807 |m 18.08.2021 [18.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DTRANZLEASE HOLDINGDINESH advocateashok.1@gmail.co

(COMM)/3519/2021 [INDIA PVT LTD 7914 KUMAR JAIN 8376049807 m 18.08.2021 [18.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DABHIMANYU TOURISTDINANATH advocateashok.1@gmail.co

(COMM)/3520/2021 4645 THAKUR 8376049807 |m 18.08.2021 [18.08.2021
TOYOTA FINANCIAL

OMP (DDSERVICES INDIA LTD Vs.DINESH advocateashok.1@gmail.co

(COMM)/3521/2021 JAMES TRAVELS 9247 |[KUMAR JAIN 8376049807 m 18.08.2021 [18.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DARCHANA SANJAYDINESH advocateashok.1@gmail.co

(COMM)/3522/2021 [KUMAR KUMAR JAIN 8376049807 m 18.08.2021 [18.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DANKITA ARVINDDINESH advocateashok.1@gmail.co

(COMM)/3523/2021 | JADHAV KUMAR JAIN 8376049807 |m 18.08.2021 [18.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (HGLOBAL TRAVELSDINANATH advocateashok.1@gmail.co

(COMM)/3524/2021 |SERVICES 3819 THAKUR 8376049807 |m 18.08.2021 [18.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINESH advocateashok.1@gmail.co

(COMM)/3525/2021 |SK TRAVELS 1305 KUMAR JAIN 8376049807 m 18.08.2021 [18.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DTEN TRAVELS P LTDDINANATH advocateashok.1@gmail.co

(COMM)/3526/2021 [2559 THAKUR 8376049807 m 18.08.2021 [18.08.2021
MTOTOYOTA FINANCE
SERVICES INDIA LTD.

OMP (DVs. ANKITA ARVINDDINESH advocateashok.1@gmail.co

(COMM)/3527/2021 | JADHAV 7268 KUMAR JAIN 8376049807 |m 21.08.2021 [21.08.2021
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OMP (DIAXIS BANK Vs. ARVINDAIMAYANK mayank_mahajanos@yaho

(COMM)/3531/2021 [KUMAR SINGH MAHAJAN 9873347330 o.com 21.08.2021 [21.08.2021
IAATYD DAINKN VS, INAKILOIT]

OMP (DKUMAR

(COMM)/3533/2021 [POTHAMASETTY IADITI GUPTA 9873347330 |aditigupta_lav@yahoo.com [21.08.2021 [21.08.2021
NGB DIAGNOSTICS
THROUGH RAKESH|
KUMAR MAURYA Vs,
SANDOR LIFE SCIENCES

CS(COMM)/3534/202 PVT LTD THROUGH ITSRAJ KUMAR| rathore_rajkumar@yahoo.c

1 DIRECTORS RATHORE 0811010286 |om 21.08.2021 [21.08.2021
INGB DIAGNOSTICS PVT
LTD THROUGH|
DIRECTOR RAKESH Vs,

CS(COMM)/3535/202 SANDOR LIFE SCIENCESRAJ KUMAR| rathore_rajkumar@yahoo.c

1 PVT LTD RATHORE 0811010286  jom 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3536/2021 |S S TOURS 7697 THAKUR 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINESH advocateashok.1@gmail.co

(COMM)/3537/2021 MUNAWAR IMAM KHAN KUMAR JAIN 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DDEBASHREE SARMAHDINANATH advocateashok.1@gmail.co

(COMM)/3538/2021  BORTHAKUR 0660 THAKUR 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DTEN TRAVELS P LTDDINANATH advocateashok.1@gmail.co

(COMM)/3539/2021 [2557 THAKUR 8376049807 |m 21.08.2021 [21.08.2021
ITUYUIA FINANUCIAL
SERVICES INDIA LTD Vs.
TRANZLEASE

OMP (DHOLDINGS INDIA PVITDINESH advocateashok.1@gmail.co

(COMM)/3540/2021 [LTD 4909 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINESH advocateashok.1@gmail.co

(COMM)/3541/2021 |SUNIL NAGPAL KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DMANINDER SINGHDINESH advocateashok.1@gmail.co

(COMM)/3543/2021 |SAIMBI KUMAR JAIN 8376049807 |m 21.08.2021 [21.08.2021
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TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DDEBASHREE SARMAHDINESH advocateashok.1@gmail.co

(COMM)/3544/2021 [ BORTHAKUR 4228 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DINTHON INDIA SERVICESDINESH advocateashok.1@gmail.co

(COMM)/3546/2021 |PVT LTD 3176 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DLAXMI TRAVELSDINESH advocateashok.1@gmail.co

(COMM)/3547/2021 |SERVICE 5003 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3548/2021 | AAYUSH SINGHAL 8554 THAKUR 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DSAHAB SEWA BAJWADINESH advocateashok.1@gmail.co

(COMM)/3549/2021 |0192 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
RAJASTHAN FOUR|

OMP (DWHEELS DRIVE PVT LTDDINANATH advocateashok.1@gmail.co

(COMM)/3550/2021 5561 THAKUR 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DPRADIPKUMAR P PATELDINANATH advocateashok.1@gmail.co

(COMM)/3551/2021 1731 THAKUR 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCE

OMP (DSERVICES INDIA LTD.DINANATH advocateashok.1@gmail.co

(COMM)/3553/2021 [Vs. AJAY TYAGI 2726 THAKUR 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DNORTH GOA RENT ADINANATH advocateashok.1@gmail.co

(COMM)/3554/2021 |CAB ASSOCIATION 6901 THAKUR 8376049807 m 21.08.2021 [21.08.2021
TRAVELOGY INDIA PVT

CS(COMM)/3555/202 [LTD Vs. SHANTI KUMAR|

1 JAIN IVISHAL PATEL 9811053833 |laljiadvocates@yahoo.in 21.08.2021 [21.08.2021
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TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DHEMANT KUMAR SAHUDINANATH advocateashok.1@gmail.co

(COMM)/3556/2021 |5060 THAKUR 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3557/2021 | RAVI KUMAR 2411 THAKUR 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3558/2021 HARI OM SINGH 7855 [ THAKUR 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DSAMYAK RESOURCESDINESH advocateashok.1@gmail.co

(COMM)/3559/2021 |PRIVATE LIMITED 7718 [KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DMAA TOURS ANDDINESH advocateashok.1@gmail.co

(COMM)/3561/2021 TRAVELS KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DDILIP CHHABRIADINANATH advocateashok.1@gmail.co

(COMM)/3562/2021 |DESIGN PVT LTD 1690 [THAKUR 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3563/2021 | DEVENDRA SINGH 6946 THAKUR 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DBANDENAWAZ AZDINANATH advocateashok.1@gmail.co

(COMM)/3564/2021 MULLA 6556 THAKUR 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3565/2021 |DILIP B 0007 THAKUR 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DSHANKER ARUMUGAMDINANATH advocateashok.1@gmail.co

(COMM)/3567/2021 8554 THAKUR 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINESH advocateashok.1@gmail.co

(COMM)/3568/2021 |GOPAL TALUKDAR 4206 KUMAR JAIN 8376049807 m 21.08.2021 |21.08.2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINESH advocateashok.1@gmail.co

(COMM)/3569/2021 | AMARJEET SINGH 3774 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DICOSMIC GRACE AUTODINESH advocateashok.1@gmail.co

(COMM)/3570/2021 [INDIA PVT LTD KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3571/2021 [ BADU RAM 0761 THAKUR 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINESH advocateashok.1@gmail.co

(COMM)/3572/2021 |SHAIKH ENTERPRISES | KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DIVICTORY INDIADINESH advocateashok.1@gmail.co

(COMM)/3573/2021 |[HOLIDAYS LLP 8611 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3574/2021 |S S TOURS 7694 THAKUR 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DZOOMCAR INDIADINESH advocateashok.1@gmail.co

(COMM)/3575/2021  |PRIVATE LIMITED 9618 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TUYUIA FINANCIAL
SERVICES INDIA LTD Vs.
TRANZLEASE

OMP (DHOLDINGS INDIA PVTDINANATH advocateashok.1@gmail.co

(COMM)/3576/2021 [LTD 7592 THAKUR 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (I)SAI CORPORATE SUITESDINESH advocateashok.1@gmail.co

(COMM)/3577/2021  |5071 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINESH advocateashok.1@gmail.co

(COMM)/3578/2021 |SURESH NEGLUR KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DSATYAM TORS ANDDINESH advocateashok.1@gmail.co

(COMM)/3579/2021 [TRAVELS 0378 KUMAR JAIN 8376049807 |m 21.08.2021 |21.08.2021
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TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

Name VSAdvocate

Advocate
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OMP (DLAXIMAN S SHIRODKARDINESH advocateashok.1@gmail.co

(COMM)/3580/2021 |0340 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TUYUIA TTINAINCIAL
SERVICES INDIA LTD Vs.

OMP (DYOGENDRA KUMARDINESH advocateashok.1@gmail.co

(COMM)/3581/2021 2250 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TUYUIA FINAINUCIAL
SERVICES INDIA LTD Vs.
TRANZLEASE

OMP (DHOLDINGS INDIA PVTDINESH advocateashok.1@gmail.co

(COMM)/3583/2021 [LTD 6332 KUMAR JAIN 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3585/2021 INEELAM DEVI BHARADWAJ 8376049807 m 21.08.2021 [21.08.2021

OMP (DAXIS BANK Vs. SHERMAYANK mayank_mahajanos@yaho

(COMM)/3586/2021 |SINGH BHATI MAHAJAN 9873347330 o.com 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DGAUTAM TOURS ANDRAHUL advocateashok.1@gmail.co

(COMM)/3587/2021 [TRAVELS 8300 BHARADWAJ 8376049807 |m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3588/2021 |AVTAR SINGH 6299 BHARADWAJ [8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3589/2021 |RAKESH MEENA BHARADWAJ 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3590/2021 VED SINGH BHARADWAJ 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DZASMIN ABU MOMADRAHUL advocateashok.1@gmail.co

(COMM)/3591/2021 |SHAIKH 9665 BHARADWAJ 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3592/2021 |BIJU SENAPATI 6364 BHARADWAJ 8376049807 m 21.08.2021 [21.08.2021
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Petitioner
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Name VSAdvocate

Advocate
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Advocate email id

Date

ofDate of e-
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TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
OMP (DRAJKUMAR YESHWANTRAHUL advocateashok.1@gmail.co
(COMM)/3593/2021 [NAIK 5400 BHARADWAJ [8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co
(COMM)/3594/2021 | BIJU SENAPATI 5815 BHARADWAJ 8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
OMP (DSUNIL HARICHANDRARAHUL advocateashok.1@gmail.co
(COMM)/3595/2021 |GHAYAL 5670 BHARADWAJ [8376049807 m 21.08.2021 [21.08.2021
TOYOTA FINANCIAL
OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co
(COMM)/3596/2021 |ADITYA BOCHIWAL1278 BHARADWAJ 8376049807 m 21.08.2021 [21.08.2021
TUYUIA FINANCIAL
SERVICES INDIA LTD Vs.
TRANZLEASE
OMP (DHOLDINGS INDIA PVTRAHUL advocateashok.1@gmail.co
(COMM)/3597/2021 |[LTD 8244 BHARADWAJ [8376049807 m 21.08.2021 [21.08.2021
OMP (DAXIS BANK Vs. KARANMAYANK mayank_mahajanos@yaho
(COMM)/3599/2021 | ANAND MAHAJAN 0873347330 |o.com 21.08.2021 [21.08.2021
OMP (DAXIS BANK Vs. CHUNNIMAYANK mayank_mahajanos@yaho
(COMM)/3600/2021 |LAL MAHAJAN 0873347330 jo.com 21.08.2021 [21.08.2021
OMP (IDAXIS BANK Vs. MUKESHMAYANK mayank_mahajanos@yaho
(COMM)/3601/2021 [KUMAR MAHAJAN 0873347330 o.com 21.08.2021 [21.08.2021
OMP (DAXIS BANK Vs. AJAYMAYANK mayank_mahajanos@yaho
(COMM)/3602/2021 |SAINI MAHAJAN 0873347330 jo.com 21.08.2021 [21.08.2021
CS(COMM)/3603/202|AXIS BANK Vs. MNOHARMAYANK mayank_mahajanos@yaho
1 LAL CHAWALA MAHAJAN 0873347330 |o.com 21.08.2021 [21.08.2021
IANKUSH SHARMA,
PROPRIETOR ROYAL
PERFUMERS Vs,
DIRECTOR/AR
CS(COMM)/3606/202 NATURON PUSHKAR
1 HEALTHCARE LIMITED ARYAL 8802657394 jaryalpushkar@gmail.com [21.08.2021 [21.08.2021
MK ELEVATOR INDIA|
CS(COMM)/3613/202 PRIVATE LIMITED VSJITENDER
1 ROY CONSTRUCTION CO KUMAR 9871880147  Jjitender.adv@gmail.com 23.08.2021 [23.08.2021
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CS(COMM)/3615/202 SHREE SHYAMPRAKHAR

1 TREADING COMOPANY |SHARMA 0868262721 [info@indiantm.com 23.08.2021 [23.08.2021

OMP (DBAJAJ FINANCE LTD Vs.MAYANK mayank_mahajanos@yaho

(COMM)/3619/2021  RAMZNI RAMZANI MAHAJAN 09873347330 o.com 24.08.2021 [24.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3620/2021 |AJAYPAL SINGH 5265 THAKUR 8376049807 |m 24.08.2021 [24.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DBALA WHEELS ANDDINANATH advocateashok.1@gmail.co

(COMM)/3622/2021 [EVENTS PVT LTD 6262 |THAKUR 8376049807 m 24.08.2021 [24.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3623/2021 HEM SINGH YADAYV 8160 THAKUR 8376049807 |m 24.08.2021 [24.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DINIHON INDIA SERVICESDINANATH advocateashok.1@gmail.co

(COMM)/3627/2021 [PVT LTD 8468 THAKUR 8376049807 |m 24.08.2021 [24.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3628/2021 INITIN VELJI SATRA 6908 THAKUR 8376049807 m 24.08.2021 [24.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DPRAKASH ESHWARDINANATH advocateashok.1@gmail.co

(COMM)/3629/2021 |SARANG 0650 THAKUR 8376049807 m 24.08.2021 [24.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3630/2021 |PREM KUMAR CHOPRA THAKUR 8376049807 |m 24.08.2021 [24.08.2021
TOYOTA FINANCIAL

OMP (DDSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3631/2021 |RAJ KUMAR 6722 THAKUR 8376049807 |m 25.08.2021 [25.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3632/2021 |RAKESH KUMAR SINGH THAKUR 8376049807 m 25.08.2021 [25.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3633/2021 RAMKESH GURJAR 0063 THAKUR 8376049807 |m 25.08.2021 [25.08.2021




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
OMP (IDSARBJEET SINGHDINANATH advocateashok.1@gmail.co
(COMM)/3634/2021 |AHUJA 5325 THAKUR 8376049807 |m 25.08.2021 [25.08.2021
DHEERAJ ARORA|
TRADING AS M/S.
STELLA INC. Vs. RAHUL
CS(COMM)/3642/202 TRADING AS RAHULDHARMENDRA dk.yadav@singhnassociates.
1 HANDLOOM KUMAR YADAYV 9650508945 com 25.08.2021 [25.08.2021
OMP (DHDFC BANK LTD. Vs.SACHIN katyalsachin2008 @gmail.co
(COMM)/3673/2021 |ANIL KATYAL 0811015339 |m 25.08.2021 [25.08.2021
OMP (DHDFC BANK LTD. Vs.SACHIN katyalsachin2008 @gmail.co
(COMM)/3674/2021 [PAWAN KUMAR KATYAL 0811015339 |m 25.08.2021 [25.08.2021
OMP (DHDFC BANK LTD. Vs.SACHIN katyalsachin2008 @gmail.co
(COMM)/3675/2021 INARESH KUMAR KATYAL 0811015339 |m 25.08.2021 [25.08.2021
OMP (DHDFC BANK LTD. Vs.SACHIN katyalsachin2zoo8@gmail.co
(COMM)/3676/2021 INARESH KUMAR KATYAL 0811015339 |m 25.08.2021 [25.08.2021
OMP (DHDFC BANK LTD. Vs.SACHIN katyalsachin2008 @gmail.co
(COMM)/3677/2021 |GIRI CARGO MOVERS = [KATYAL 0811015339 |m 27.08.2021 [27.08.2021
OMP (DHDFC BANK LTD. Vs.SACHIN katyalsachin2zoo8 @gmail.co
(COMM)/3678/2021 |GIRI CARGO MOVERS |[KATYAL 0811015339 |m 27.08.2021 [27.08.2021
OMP (DHDFC BANK LTD. Vs.SACHIN katyalsachin2008 @gmail.co
(COMM)/3679/2021 |GIRI CARGO MOVERS  [KATYAL 0811015339 |m 27.08.2021 [27.08.2021
CS(COMM)/3681/202 BANK OF INDIA Vs,MEHAK
1 CHETNA JINDAL TANWAR 0990110440 devender3iio@gmail.com [27.08.2021 [27.08.2021
CS(COMM)/3684/202M/S RSPL LIMITED Vs.ANIL KUMAR|
1 GOVIND RATHORE SHAHU 9810134793  |alllpcare@gmail.com 27.08.2021 [27.08.2021
IAXIS BANK Vs,
RAMAWAT
OMP (DINFRAPROJECTS MAYANK mayank_mahajanos@yaho
(COMM)/3727/2021 |PRIVATE LIMITED 5917 MAHAJAN 9873347330 jo.com 27.08.2021 [27.08.2021
IAXIS BANK Vs,
OMP (DVIJENDAR PAL YADVEMAYANK mayank_mahajanos@yaho
(COMM)/3728/2021 6656 MAHAJAN 9873347330 jo.com 27.08.2021 [27.08.2021
OMP (DAXIS BANK Vs. SUMITMAYANK mayank_mahajanos@yaho
(COMM)/3729/2021 [KUMAR JAIN 1405 MAHAJAN 0873347330 jo.com 27.08.2021 [27.08.2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

IAXIS BANK Vs,

OMP (DMANOHAR SINGHMAYANK mayank_mahajanos@yaho

(COMM)/3730/2021 [RATHORE 3465 MAHAJAN 9873347330 o.com 27.08.2021 [27.08.2021
IAXIS BANK Vs. TAGORE

OMP (DSHIKSHAN SANSTHANMAYANK mayank_mahajano5@yaho

(COMM)/3731/2021 7781 MAHAJAN 0873347330 o.com 27.08.2021 [27.08.2021

OMP (DAXIS BANK Vs. SUMITMAYANK mayank_mahajanos@yaho

(COMM)/3732/2021 |[KUMAR JAIN 8738 MAHAJAN 9873347330 jo.com 27.08.2021 [27.08.2021

OMP (DAXIS BANK Vs. RAVIMAYANK mayank_mahajano5@yaho

(COMM)/3733/2021 [TIWARI 2918 MAHAJAN 0873347330 o.com 27.08.2021 [27.08.2021
M/S. RAJ MARKETING

CS(COMM)/3734/202 [NDIA Vs. M/S P.J. advmadhusoodan@gmail.co

1 ENTERPRISES SUCHITA DIXIT|9310967985 m 27.08.2021 [27.08.2021

OMP (DAXIS BANK Vs. MANGIMAYANK mayank_mahajanos@yaho

(COMM)/3735/2021 |[LAL MAHAJAN 0873347330 |o.com 27.08.2021 [27.08.2021

OMP (DAXIS BANK Vs MAYANK mayank_mahajanos@yaho

(COMM)/3736/2021 [ RAJKUMAR VERMA MAHAJAN 0873347330 jo.com 27.08.2021 [27.08.2021

OMP (DAXIS BANK Vs. JALAMMAYANK mayank_mahajanos@yaho

(COMM)/3737/2021 |SINGH MAHAJAN 0873347330 |o.com 27.08.2021 [27.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3741/2021 |[SEEMA DHAWAN 6758 THAKUR 8376049807 |m 27.08.2021 [27.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3742/2021 |SURAJ R 3554 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3743/2021 MOHIT KUMAR 3981 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DDSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3744/2021 |SUMIT VERMA 3672 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3745/2021 MANISH PARIHAR 6631 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DRAO TRAVELS INDIADINANATH advocateashok.1@gmail.co

(COMM)/3746/2021 [PVT LTD THAKUR 8376049807 |m 28.08.2021 [28.08.2021




Advocate Advocate email id Date ofDate of e-
Nobile Registratio filing

Number n
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TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DRAO TRAVELS INDIADINANATH advocateashok.1@gmail.co

(COMM)/3753/2021 [PVT 1863 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3754/2021 [TEHSIN MAKSOOR 8923 THAKUR 8376049807 m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DSANJAY AJIT SINGHDINANATH advocateashok.1@gmail.co

(COMM)/3755/2021  |3220 THAKUR 8376049807 m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3762/2021 |RAJ KUMAR 0731 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3763/2021 |ASHOK YADAV 1433 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DGOVIND PRASAD GUPTADINANATH advocateashok.1@gmail.co

(COMM)/3764/2021 6640 THAKUR 8376049807 m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3765/2021 DEEPAK SHARMA 0052 [THAKUR 8376049807 m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3766/2021 [KAMAL SINGH 7341 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3767/2021 [MAYA AWASTHI 2355 THAKUR 8376049807 m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3768/2021 MANU AGGARWAL 5120 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3769/2021 |[SEEMA KANWAR 4024 [THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3770/2021 |SANDEEP KUMAR 5385 [THAKUR 8376049807 |m 28.08.2021 [28.08.2021




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing

Number n

TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3771/2021 MADHU YADAYV 7001 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TUYUIA TTINAINCIAL
SERVICES INDIA LTD Vs.

OMP (DHANUMAN GURJARDINANATH advocateashok.1@gmail.co

(COMM)/3772/2021 5055 THAKUR 8376049807 |m 28.08.2021 [28.08.2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.
OMP (DRAMGOPAL KUMAWATDINANATH advocateashok.1@gmail.co
(COMM)/3773/2021 1117 THAKUR 8376049807 |m 28.08.2021 [28.08.2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (IDSHAHANSHAH DINANATH advocateashok.1@gmail.co

(COMM)/3774/2021 SIDDIQUE 8059 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TUYUIA FIINAINUCIAL
SERVICES INDIA LTD Vs.

OMP (DDEVENDRA KUMARDINANATH advocateashok.1@gmail.co

(COMM)/3775/2021 4100 THAKUR 8376049807 |m 28.08.2021 [28.08.2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DMAINGER KUSHWAHADINANATH advocateashok.1@gmail.co

(COMM)/3776/2021 2268 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3777/2021 |PRAVEEN KAPOOR 1714 [THAKUR 8376049807 |m 28.08.2021 [28.08.2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (HDBHARDWAJ TOURISTDINANATH advocateashok.1@gmail.co

(COMM)/3779/2021 1252 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3780/2021 [DEEPAK KUMAR 4939 |THAKUR 8376049807 m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (IDSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3781/2021 |SATISH CHAHAR 9229 | THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3782/2021 |SHYAM SINGH 6478 THAKUR 8376049807 |m 28.08.2021 [28.08.2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DGANESH LAL MEENADINANATH advocateashok.1@gmail.co

(COMM)/3783/2021 5155 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DAWADHESH MISHRADINANATH advocateashok.1@gmail.co

(COMM)/3784/2021 8168 THAKUR 8376049807 m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3785/2021 |RATANI DANGI 1289 THAKUR 8376049807 m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3786/2021 RAMNIWAS TOMAR 4267 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3787/2021 |[LALIT KUMAR 3530 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3788/2021 MANU AGGARWAL 5121 THAKUR 8376049807 |m 28.08.2021 [28.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DISRIRAM AGGARWALDINANATH advocateashok.1@gmail.co

(COMM)/3789/2021 8564 THAKUR 8376049807 |m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3790/2021 |SANTOSH YADAV 6378 [THAKUR 8376049807 |m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3791/2021 |[VARINDER KUMAR 7262 THAKUR 8376049807 m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.DINANATH advocateashok.1@gmail.co

(COMM)/3792/2021 VIVEK SRIVASTAVA 3976 THAKUR 8376049807 |m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DIVIKASH KUMAR SINGHDINANATH advocateashok.1@gmail.co

(COMM)/3793/2021 5863 THAKUR 8376049807 |m 31.08.2021 |31.08.2021
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CS(COMM)/3795/202 Vs. SH SATENDER|

1 KUMAR JAIN RAM SHANKAR 8750602223 sudhir_sukhija@yahoo.com [31.08.2021 [31.08.2021

OMP (IDAXIS BANK Vs. ARVINDMAYANK mayank_mahajanos@yaho

(COMM)/3803/2021 [KAVIA 5970 MAHAJAN 09873347330 o.com 31.08.2021 |31.08.2021
IAXIS BANK Vs.

OMP (DABDULLAH A J KHOKERMAYANK mayank_mahajanos@yaho

(COMM)/3804/2021 [7648 MAHAJAN 9873347330 jo.com 31.08.2021 |31.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DRAO TRAVELS INDIADINANATH advocateashok.1@gmail.co

(COMM)/3805/2021 [PVT LTD 1862 THAKUR 8376049807 m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3806/2021 |[UDAY ESTATES LTD 1798 BHARADWAJ 8376049807 |m 31.08.2021  |31.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DUDAY ESTATES PVT LTDRAHUL advocateashok.1@gmail.co

(COMM)/3807/2021 1106 BHARADWAJ 8376049807 |m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3808/2021 |SURENDER SINGH 6794 BHARADWAJ 8376049807 m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DMANINDER SINGHRAHUL advocateashok.1@gmail.co

(COMM)/3809/2021 |SHERGILL 9890 BHARADWAJ [8376049807 m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3810/2021 |GAURAV PURI 7746 BHARADWAJ 8376049807 m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL

OMP (DDSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3811/2021 |AMIT KUMAR 5155 BHARADWAJ [8376049807 m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3812/2021 |AMIT KUMAR 5155 BHARADWAJ 8376049807 |m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3813/2021 |AKASH GOSWAMI 2529 BHARADWAJ 8376049807 |m 31.08.2021 |31.08.2021
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Number n

TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3814/2021 |AJAB SINGH 4353 BHARADWAJ [8376049807 m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3815/2021 | AMIT KUMAR 8758 BHARADWAJ 8376049807 m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DBAHADUR SINGHRAHUL advocateashok.1@gmail.co

(COMM)/3816/2021 [KHATRA 8502 BHARADWAJ |8376049807 m 31.08.2021 |31.08.2021
TOUOYUTIA TTINAINNUCIAL
SERVICES INDIA LTD Vs.

OMP (DBALWINDER SINGHRAHUL advocateashok.1@gmail.co

(COMM)/3818/2021 6242 BHARADWAJ 8376049807 m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DHEM SINGHRAHUL advocateashok.1@gmail.co

(COMM)/3819/2021 [KHANGAROT 5107 BHARADWAJ [8376049807 m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL

OMP (DSERVICES INDIA LTD Vs.RAHUL advocateashok.1@gmail.co

(COMM)/3820/2021 HARPREET SINGH 1604 BHARADWAJ 8376049807 m 31.08.2021 |31.08.2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs.

OMP (DNIZAMUDDIN KHANRAHUL advocateashok.1@gmail.co

(COMM)/3821/2021 4293 BHARADWAJ 8376049807 m 31.08.2021 |31.08.2021
DIRECTOR AKSHAY JAIN|

CS(COMM)/3823/202 |Vs. RADHIKANEENA advneenamalhotra@gmail.c

1 CONFECTIONARY MALHOTRA 0811383669 |om 31.08.2021 |31.08.2021

19 I\Igim SYCIHOIM‘ Il\l,fI_nf)I;Shahdara YES BANK LTD Vs NAV|

OMP (DPRAYAS HOSPITALITY[SANJEEV

(COMM)/1731/2021  |PRIVATE LIMITED KUMAR(P), 0810955145  |manjul.sood@srcalegal.com |03-08-2021 |03-08-2021

OMP (DYES BANK LTD VsSANJEEV

(COMM)/1729/2021 | DEEPAK SHARMA KUMAR(P), 9810955145  |manjul.sood@srcalegal.com |03-08-2021 |03-08-2021

OMP (DRAJA MOTORS Vs MOHD|Abhishek advabhishek3995@gmail.co

(COMM)/1733/2021 [IDRISH Gupta(P), 0009052336 |m 03-08-2021 |03-08-2021

OMP (DAXIS BANK Vs PAWANMAYANK mayank_mahajanos@yaho

(COMM)/1767/2021 |[KUMAR 9063 MAHAJAN(P), (9873347330 |o.com 04-08-2021 [04-08-2021

OMP (IDAXIS BANK Vs ADITYAMAYANK mayank_mahajanos@yaho

(COMM)/1780/2021 |[ENTERPRISES 2582 IMAHAJAN(P), 19873347330 lo.com 05-08-2021 |05-08-2021
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OMP (DYES BANK LTD VSSANJEEV

(COMM)/1788/2021 |[KARAMVIR ROSHAN LALKUMAR(P), 0810955145 manjul.sood@srcalegal.com |05-08-2021 |05-08-2021

OMP (DYES BANK LTD Vs RAVISANJEEV

(COMM)/1782/2021 [KUMAR KUMAR(P), 0810955145  |manjul.sood@srcalegal.com |05-08-2021 |05-08-2021

OMP (DYES BANK LTD VSSANJEEV

(COMM)/1787/2021 | DHARMENDRA KUMAR [KUMAR(P), 0810955145 manjul.sood@srcalegal.com |05-08-2021 |05-08-2021

OMP (DYES BANK LTD VSSANJEEV

(COMM)/1786/2021 | RAHUL BISWAS KUMAR(P), 0810955145  |manjul.sood@srcalegal.com |05-08-2021 |05-08-2021

OMP (DYES BANK LTD VSSANJEEV

(COMM)/1785/2021 [UMESH KUMAR KUMAR(P), 9810955145  |manjul.sood@srcalegal.com |05-08-2021 |05-08-2021

OMP (DYES BANK LTD Vs HARISANJEEV

(COMM)/1784/2021 |PARKASH KUMAR(P), 0810955145 manjul.sood@srcalegal.com |05-08-2021 |05-08-2021
YES BANK LTD Vs

OMP (IDPRATAP SINGHSANJEEV

(COMM)/1783/2021 |RAUTELA KUMAR(P), 0810955145  |manjul.sood@srcalegal.com |05-08-2021 |05-08-2021

OMP (DAXIS BANK Vs KARANMAYANK mayank_mahajanos@yaho

(COMM)/1831/2021 |ANAND 3318 MAHAJAN(P), (9873347330 |o.com 06-08-2021 |06-08-2021

OMP (DAXIS BANK Vs KARANMAYANK mayank_mahajanos@yaho

(COMM)/1828/2021 |ANAND 7709 MAHAJAN(P), 9873347330 |o.com 06-08-2021 |06-08-2021

OMP (DAXIS BANK Vs KARANMAYANK mayank_mahajanos@yaho

(COMM)/1830/2021 |ANAND 9852 MAHAJAN(P), (9873347330 |o.com 06-08-2021 [06-08-2021

OMP (DAXIS BANK Vs KARANMAYANK mayank_mahajanos@yaho

(COMM)/1829/2021 | ANAND 5427 IMAHAJAN(P), 9873347330 jo.com 06-08-2021 |06-08-2021
TOYOTA FINANCIAL|
SERVICES INDIA LTD Vs

OMP (DSHRI CHAR BHUJADINANATH advocate.ashok1@gmail.co

(COMM)/1838/2021 [TRAVELS 1554 THAKUR(P), 8376049807 |m 06-08-2021 [06-08-2021
TOYOTA FINANCIAL|
SERVICES INDIA LTD Vs

OMP (DSHYAM KUMAR RAJAKDINANATH advocate.ashok1@gmail.co

(COMM)/1836/2021 6280 THAKUR(P), 8376049807 |m 06-08-2021 |06-08-2021
TOYOTA FINANCIAL|

OMP (DISERVICES INDIA LTD VSDINANATH advocate.ashoki@gmail.co

(COMM)/1837/2021 |SUBO SHARMA 0825 THAKUR(P), 8376049807 m 06-08-2021 [06-08-2021
ITLEDS DAININ LID VS|

OMP (DTASLEEM SHFIQSANJEEV

(COMM)/1842/2021 |AHMED KUMAR(P), 09810955145  manjul.sood@srcalegal.com [07-08-2021 |07-08-2021
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OMP (DYES BANK LTD Vs MAASANJEEV

(COMM)/1841/2021 |SHAKTI TRADERS KUMAR(P), 0810955145 manjul.sood@srcalegal.com |07-08-2021 |07-08-2021
OMP (DYES BANK LTD VSSANJEEV

(COMM)/1843/2021 MANOJ SHARMA KUMAR(P), 0810955145  |manjul.sood@srcalegal.com |07-08-2021 07-08-2021
OMP (DYES BANK LTD VSSANJEEV

(COMM)/1844/2021 |[KAMALJEET KAUR KUMAR(P), 0810955145 manjul.sood@srcalegal.com |07-08-2021 |07-08-2021
OMP (DYES BANK LTD VSSANJEEV

(COMM)/1845/2021 |SHASHI KUMAR KUMAR(P), 0810955145  |manjul.sood@srcalegal.com |07-08-2021 07-08-2021
OMP (DYES BANK LTD VSSANJEEV

(COMM)/1840/2021 |RUPESH KUMAR KUMAR(P), 9810955145  |manjul.sood@srcalegal.com |07-08-2021 07-08-2021
OMP (DYES BANK LTD Vs ROHITSANJEEV

(COMM)/1846/2021 |ANIL KUMAR(P), 0810955145 manjul.sood@srcalegal.com [07-08-2021 |07-08-2021
OMP (DAXIS BANK Vs SANJUMAYANK mayank_mahajanos@yaho

(COMM)/1847/2021 |[KANWAR 4880 IMAHAJAN(P), 9873347330 |o.com 07-08-2021 |07-08-2021
OMP (IDAXIS BANK Vs PRAVEENMAYANK mayank_mahajanos@yaho

(COMM)/1848/2021 |SONI 9982 MAHAJAN(P), (9873347330 |o.com 07-08-2021 [07-08-2021
OMP (DAXIS BANK Vs PUSHPAMAYANK mayank_mahajanos@yaho

(COMM)/1853/2021 MOHAN SUTHAR 2885 MAHAJAN(P), 9873347330 |o.com 07-08-2021 |07-08-2021
OMP (DAXIS BANK Vs DINESHMAYANK mayank_mahajanos@yaho

(COMM)/1851/2021 |[KUMAR BHATI 0499 IMAHAJAN(P), 9873347330 [o.com 07-08-2021 |07-08-2021
OMP (DYES BANK LTD VSSANJEEV

(COMM)/1869/2021 | HARNAM SINGH BAWA [KUMAR(P), 9810955145  |manjul.sood@srcalegal.com [10-08-2021 [10-08-2021
OMP (DYES BANK LTD VSSANJEEV

(COMM)/1870/2021 | DAVINDER KUMAR JAIN KUMAR(P), 0810955145 manjul.sood@srcalegal.com [10-08-2021 [10-08-2021

YES BANK LTD Vs P §

OMP (DTOURS INDIA PRIVATESANJEEV

(COMM)/1871/2021 [LIMITED KUMAR(P), 9810955145  |manjul.sood@srcalegal.com [10-08-2021 [10-08-2021
OMP (DYES BANK LTD Vs ARUNSANJEEV

(COMM)/1872/2021 |CHANDELA KUMAR(P), 0810955145 manjul.sood@srcalegal.com [10-08-2021 [10-08-2021
OMP (DYES BANK LTD Vs SAROJSANJEEV

(COMM)/1863/2021 |[KARTAR SINGH KUMAR(P), 9810955145  manjul.sood@srcalegal.com [10-08-2021 [10-08-2021

IAXIS  BANK Vs RAO
OMP (DTRAVELS INDIAMAYANK mayank_mahajanos@yaho
(COMM)/1864/2021 |PRIVATE LIMITED 6243 MAHAJAN(P), 9873347330 |o.com 10-08-2021 [10-08-2021




Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

IAXIS BANK Vs RAO

OMP (DTRAVELS INDIAMAYANK mayank_mahajanos@yaho

(COMM)/1859/2021 |PRIVATE LIMITED 2753 MAHAJAN(P), 9873347330 |o.com 10-08-2021 [10-08-2021

OMP (DAXIS BANK Vs KARAN MAYANK mayank_mahajanos@yaho

(COMM)/1865/2021 |ANAND 2309 MAHAJAN(P), 9873347330 jo.com 10-08-2021 [10-08-2021
AXIS BANK Vs RSM
PUBLIC SCHOOL A UNIT]

OMP (DOF RAJAJI SHIKSHAMAYANK mayank_mahajanos@yaho

(COMM)/1862/2021 |ASSOCIATION 2564 MAHAJAN(P), (9873347330 |o.com 10-08-2021 [10-08-2021
IAXIS  BANK Vs RAO

OMP (DTRAVELS INDIAMAYANK mayank_mahajanos@yaho

(COMM)/1858/2021 |PRIVATE LIMITED 0573 MAHAJAN(P), 9873347330 |o.com 10-08-2021 [10-08-2021
IAXIS BANK Vs RAO

OMP (DTRAVELS INDIAMAYANK mayank_mahajanos@yaho

(COMM)/1861/2021 |PRIVATE LIMITED 0878 MAHAJAN(P), 9873347330 |o.com 10-08-2021 [10-08-2021
IAXIS  BANK Vs RAO

OMP (DTRAVELS INDIAMAYANK mayank_mahajanos@yaho

(COMM)/1860/2021 |PRIVATE LIMITED 0973 MAHAJAN(P), 9873347330 |o.com 10-08-2021 [10-08-2021
IAXIS BANK LIMITED Vs
SITARAM CHOUDHARY|

OMP (DS/0 JAGDISHRAJESH

(COMM)/1874/2021 |CHOUDHARY KUMAR(P), 9958726491  [jangraadvocate@gmail.com [10-08-2021 [10-08-2021
TAMANNA KHUSHI

OMP (IDAUTO DEALS Vs MADANAbhishek advabhishek3995@gmail.co

(COMM)/1907/2021 MOHAN BHATIA Gupta(P), 0009052336 |m 11-08-2021 [11-08-2021

OMP (DYES BANK LTD VSSANJEEV

(COMM)/1908/2021 MEENU GOHAR 8839 KUMAR(P), 9810955145  |manjul.sood@srcalegal.com 11-08-2021 [11-08-2021
IAXIS BANK LIMITED Vs

OMP (DMR  VISHNU KANTRAJESH

(COMM)/1906/2021 WJANGID KUMAR(P), 9958726491  jangraadvocate@gmail.com [11-08-2021 [11-08-2021

OMP (IDAXIS BANK LIMITED VSRAJESH

(COMM)/1909/2021 |SATYA NARAYAN GUPTA KUMAR(P), 9958726491  [jangraadvocate@gmail.com [11-08-2021 [11-08-2021

OMP (DAXIS BANK LIMITED VSRAJESH

(COMM)/1910/2021 MOHD ZAFAR KUMAR(P), 9958726491  jangraadvocate@gmail.com [11-08-2021 [11-08-2021

OMP (IDAXIS BANK LIMITED VSRAJESH

(COMM)/1930/2021 | BHANWAR LAL GODARA KUMAR(P), 9958726491  jangraadvocate@gmail.com [12-08-2021 [12-08-2021

OMP (DAXIS BANK LIMITED VSRAJESH

(COMM)/1927/2021 |RUPA DEVI KUMAR(P), 9958726491  [jangraadvocate@gmail.com [12-08-2021 [12-08-2021
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OMP (DAXIS BANK LIMITED VSRAJESH

(COMM)/1928/2021 |SAGAR SWAMI KUMAR(P), 0958726491  jangraadvocate@gmail.com [12-08-2021 [12-08-2021

OMP (DHDFC BANK LTD VsHARSH katyalsachin20089@gmail.c

(COMM)/1924/2021 [RSHAD SINHA(P), 0811015339 |om 12-08-2021 [12-08-2021

OMP (DHDFC BANK LTD VsHARSH katyalsachin20089@gmail.c

(COMM)/1925/2021 |SALEEM SINHA(P), 0811015339 jom 12-08-2021 [12-08-2021

OMP (DHDFC BANK LTD VsHARSH katyalsachin20089@gmail.c

(COMM)/1926/2021 |[VINAY KUMAR SINHA(P), 0811015339 |om 12-08-2021 [12-08-2021

OMP (DIAXIS BANK Vs ARVINDAIMAYANK mayank_mahajanos@yaho

(COMM)/1969/2021 [KUMAR SINGH IMAHAJAN(P), 9873347330 [o.com 21-08-2021 [21-08-2021
IAATYS DAINKN VS INAKILOII]

OMP (DKUMAR IADITI mayank_mahajanos@yaho

(COMM)/1989/2021 [POTHAMASETTY GUPTA(P), 0873347330 o.com 21-08-2021 [21-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSDINANATH advocate.ashok1@gmail.co

(COMM)/1986/2021 |S S TOURS 7697 THAKUR(P), 8376049807 m 21-08-2021 [21-08-2021
TOYOTA FINANCIALDINESH

OMP (DSERVICES INDIA LTD VSKUMAR advocate.ashok1@gmail.co

(COMM)/1970/2021  IMUNAWAR IMAM KHAN JAIN(P), 8376049807 |m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DTEN TRAVELS P LTDDINANATH advocate.ashok1@gmail.co

(COMM)/1987/2021 |2557 THAKUR(P), 8376049807 |m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD VsDINESH

OMP (DMANINDER SINGHKUMAR advocate.ashoki@gmail.co

(COMM)/1971/2021 |SAIMBI JAIN(P), 8376049807 m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL|
SERVICES INDIA LTD VsDINESH

OMP (DLAXMI TRAVELSKUMAR advocate.ashok1@gmail.co

(COMM)/1972/2021 |SERVICE 5003 JAIN(P), 8376049807 m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/1974/2021 |AAYUSH SINGHAL 8554 THAKUR(P), 8376049807 m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
RAJASTHAN FOUR|

OMP (DWHEELS DRIVE PVT LTDDINANATH advocate.ashok1@gmail.co

(COMM)/1990/2021 5561 THAKUR(P), 8376049807 |m 21-08-2021 [21-08-2021
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OMP PRADIPKUMAR P PATELDINANATH advocate.ashoki@gmail.co

(COMM)/1991/2021 1731 THAKUR(P), 8376049807 |m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL

OMP SERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/1992/2021 |AJAY TYAGI 2726 THAKUR(P), 8376049807 m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL

OMP SERVICES INDIA LTD VsDINANATH advocate.ashoki1@gmail.co

(COMM)/1975/2021 |HARI OM SINGH 7855  THAKUR(P), 8376049807 |m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL|
SERVICES INDIA LTD VsDINESH

OMP MAA TOURS ANDKUMAR advocate.ashok1@gmail.co

(COMM)/1973/2021 [TRAVELS JAIN(P), 8376049807 |m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP DILIP CHHABRIADINANATH advocate.ashok1@gmail.co

(COMM)/1976/2021 |DESIGN PVT LTD 1690 THAKUR(P), 8376049807 m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL|

OMP SERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/1993/2021 |[DEVENDRA SINGH 6946 THAKUR(P), 8376049807 |m 21-08-2021 [21-08-2021
TOYOTA FINANCIALDINESH

OMP SERVICES INDIA LTD VsKUMAR

(COMM)/1977/2021  |GOPAL TALUKDAR 4206 JAIN(P), 9810955145  |manjul.sood@srcalegal.com |21-08-2021 [21-08-2021
TOYOTA FINANCIALDINESH

OMP SERVICES INDIA LTD VSKUMAR

(COMM)/1994/2021 |AMARJEET SINGH 3774 JAIN(P), 0810955145 manjul.sood@srcalegal.com |21-08-2021 |21-08-2021
TOYOTA FINANCIAL

OMP SERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/1978/2021 | BADU RAM 0761 THAKUR(P), 8376049807 m 21-08-2021 [21-08-2021
TOYOTA FINANCIALDINESH

OMP SERVICES INDIA LTD VSKUMAR

(COMM)/1979/2021 |SHAIKH ENTERPRISES JAIN(P), 9810955145  manjul.sood@srcalegal.com [21-08-2021 [21-08-2021
TOYOTA FINANCIAL

OMP SERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/1995/2021 |S S TOURS 7694 THAKUR(P), 8376049807 |m 21-08-2021 [21-08-2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

TOYOTA FINANCIAL
SERVICES INDIA LTD VsDINESH

OMP (DZOOMCAR INDIAKUMAR

(COMM)/1996/2021 [PRIVATE LIMITED 9618 JAIN(P), 9810955145  |manjul.sood@srcalegal.com |21-08-2021 [21-08-2021
TUYUIA FIINAINUCIAL]
SERVICES INDIA LTD Vs
TRANZLEASE

OMP (DHOLDINGS INDIA PVTDINANATH advocate.ashok1@gmail.co

(COMM)/1997/2021 |[LTD 7592 THAKUR(P), 8376049807 |m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD VsDINESH

OMP (IDSAI CORPORATE SUITESKUMAR

(COMM)/1998/2021 |5071 JAIN(P), 9810955145  |manjul.sood@srcalegal.com |21-08-2021 [21-08-2021

OMP (DAXIS BANK Vs SHERMAYANK mayank_mahajanos@yaho

(COMM)/1980/2021 |SINGH BHATI MAHAJAN(P), 9873347330 jo.com 21-08-2021 [21-08-2021
TOYOTA FINANCIALRAHUL

OMP (DISERVICES INDIA LTD VsBHARADWAJ(P advocate.ashok1@gmail.co

(COMM)/1981/2021 |AVTAR SINGH 6299 ), 8376049807 |m 21-08-2021 [21-08-2021
TOYOTA FINANCIALRAHUL

OMP (DISERVICES INDIA LTD VsBHARADWAJ(P advocate.ashoki@gmail.co

(COMM)/1982/2021 [VED SINGH ), 8376049807 |m 21-08-2021 [21-08-2021
TOYOTA FINANCIALRAHUL

OMP (DISERVICES INDIA LTD VSsBHARADWAJ(P advocate.ashok1@gmail.co

(COMM)/1999/2021 |BIJU SENAPATI 6364 ), 8376049807 |m 21-08-2021 [21-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD VsRAHUL

OMP (DRAJKUMAR YESHWANTBHARADWAJ(P advocate.ashoki@gmail.co

(COMM)/1983/2021 |NAIK 5400 ), 8376049807 |m 21-08-2021 [21-08-2021
TOYOTA FINANCIALRAHUL

OMP (DSERVICES INDIA LTD VsBHARADWAJ(P advocate.ashok1@gmail.co

(COMM)/2000/2021 BIJU SENAPATI 5815 ), 8376049807 m 21-08-2021 [21-08-2021

OMP (DAXIS BANK Vs CHUNNIMAYANK mayank_mahajanos@yaho

(COMM)/1985/2021 |[LAL MAHAJAN(P), (9873347330 |o.com 21-08-2021 [21-08-2021

OMP (DAXIS BANK Vs MUKESHMAYANK mayank_mahajanos@yaho

(COMM)/2001/2021 [KUMAR MAHAJAN(P), 9873347330 |o.com 21-08-2021 [21-08-2021

OMP (DAXIS BANK Vs AJAYMAYANK mayank_mahajanos@yaho

(COMM)/1988/2021 |SAINI MAHAJAN(P), (9873347330 |o.com 21-08-2021 [21-08-2021

OMP (IDAXIS BANK Vs MNOHARMAYANK mayank_mahajanos@yaho

(COMM)/1984/2021 [LAL CHAWALA IMAHAJAN(P), 19873347330 lo.com 21-08-2021 [21-08-2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/2033/2021 HEM SINGH YADAV 8160 THAKUR(P), 8376049807 |m 24-08-2021 [24-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/2032/2021 NITIN VELJI SATRA 6908 THAKUR(P), 8376049807 |m 24-08-2021 [24-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DPRAKASH ESHWARDINANATH advocate.ashoki1@gmail.co

(COMM)/2034/2021 |SARANG 0650 THAKUR(P), 8376049807 m 24-08-2021 [24-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/2030/2021 |RAJ KUMAR 6722 THAKUR(P), 8376049807 |m 24-08-2021 [24-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/2031/2021 |RAKESH KUMAR SINGH THAKUR(P), 8376049807 |m 24-08-2021 [24-08-2021

OMP (DHDFC BANK LTD VsSACHIN katyalsachin20089@gmail.c

(COMM)/2047/2021 |ANIL KATYAL(P), 0811015339  jom 26-08-2021 [26-08-2021

OMP (DHDFC BANK LTD VsSACHIN katyalsachin2o089@gmail.c

(COMM)/2044/2021 PAWAN KUMAR KATYAL(P), 9811015339  jom 26-08-2021 [26-08-2021

OMP (DHDFC BANK LTD VsSACHIN katyalsachin20089@gmail.c

(COMM)/2045/2021 INARESH KUMAR KATYAL(P), 0811015339 |om 26-08-2021 [26-08-2021

OMP (DHDFC BANK LTD VsSACHIN katyalsachin20089@gmail.c

(COMM)/2048/2021 INARESH KUMAR KATYAL(P), 0811015339  jom 26-08-2021 [26-08-2021

OMP (DHDFC BANK LTD Vs GIRISACHIN katyalsachin20089@gmail.c

(COMM)/2046/2021 |[CARGO MOVERS KATYAL(P), 0811015339 jom 26-08-2021 [26-08-2021

OMP (IDAXIS BANK Vs VIJENDARMAYANK mayank_mahajanos@yaho

(COMM)/2078/2021 |PAL YADVE 6656 MAHAJAN(P), 9873347330 jo.com 28-08-2021 [28-08-2021
IAXIS BANK Vs TAGORE

OMP (DSHIKSHAN SANSTHANMAYANK mayank_mahajanos@yaho

(COMM)/2075/2021 7781 MAHAJAN(P), (9873347330 |o.com 28-08-2021 [28-08-2021

OMP (DAXIS BANK Vs SUMITMAYANK mayank_mahajanos@yaho

(COMM)/2076/2021 |[KUMAR JAIN 8738 MAHAJAN(P), 9873347330 jo.com 28-08-2021 [28-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DSANJAY AJIT SINGHDINANATH advocate.ashok1@gmail.co

(COMM)/2074/2021 |3220 THAKUR(P), 8376049807 m 28-08-2021 [28-08-2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

TOYOTA FINANCIAL|

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/2066/2021 [RAJ KUMAR 0731 THAKUR(P), 8376049807 |m 28-08-2021 [28-08-2021
TOYOTA FINANCIAL|
SERVICES INDIA LTD Vs

OMP (DGOVIND PRASAD GUPTADINANATH advocate.ashok1@gmail.co

(COMM)/2069/2021 6640 THAKUR(P), 8376049807 m 28-08-2021 [28-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSDINANATH advocate.ashoki1@gmail.co

(COMM)/2070/2021 [DEEPAK SHARMA 0052 THAKUR(P), 8376049807 |m 28-08-2021 [28-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/2071/2021  MAYA AWASTHI 2355 THAKUR(P), 8376049807 |m 28-08-2021 [28-08-2021
TOYOTA FINANCIAL|

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/2072/2021 MANU AGGARWAL 5120 THAKUR(P), 8376049807 |m 28-08-2021 [28-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/2063/2021 |SEEMA KANWAR 4024 [THAKUR(P), 8376049807 |m 28-08-2021 [28-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/2062/2021 MADHU YADAYV 7001 THAKUR(P), 8376049807 m 28-08-2021 [28-08-2021
TOYOTA FINANCIAL|

OMP (DSERVICES INDIA LTD VsDINANATH advocate.ashoki@gmail.co

(COMM)/2068/2021 [PRAVEEN KAPOOR 1714 THAKUR(P), 8376049807 |m 28-08-2021 [28-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/2073/2021 | DEEPAK KUMAR 4939 THAKUR(P), 8376049807 |m 28-08-2021 |28-08-2021
TOYOTA FINANCIAL|

OMP (DISERVICES INDIA LTD VSDINANATH advocate.ashok1@gmail.co

(COMM)/2064/2021 |SHYAM SINGH 6478 THAKUR(P), 8376049807 m 28-08-2021 [28-08-2021
TOYOTA FINANCIAL|
SERVICES INDIA LTD Vs

OMP (I)SRIRAM AGGARWALDINANATH advocate.ashok1@gmail.co

(COMM)/2065/2021 8564 THAKUR(P), 8376049807 m 28-08-2021 [28-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/2061/2021 [VARINDER KUMAR 7262 THAKUR(P), 8376049807 m 28-08-2021 [|28-08-2021




S.No Court District Case No.

OMP D
(COMM)/2067/2021

Petitioner Name VS

Respondent Name

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
IVIVEK SRIVASTAVA 3976

Advocate

DINANATH
THAKUR(P),

Advocate

Nobile
Number

8376049807

Advocate email id

advocate.ashok1@gmail.co
m

Date

ofDate of e-

Registratio filing

n

28-08-2021

28-08-2021

CS (COMM)/279/2021

BANK OF BARODA Vs
SUNITA SHARMA PROP
AMAN INSULATORS
AND ELECTRICALS

UMESH
JOSHI(P),

0910568669

advumeshjoshi@gamil.com

03-08-2021

03-08-2021

CS (COMM)/287/2021

M/S NOVA FORMWORKS
PVT LTD Vs M/S
RAJPUTANA
CONSTRUCTIONS
LTD

PVT

SAJJAN KUMAR|
AGGARWAL(P),

9711275697

eshuadvocate@gmail.com

10-08-2021

10-08-2021

CS (COMM)/289/2021

M/S AKSHAY|
ENTERPRISES Vs M/S
ARNAV TEXTILE

MOHAMMAD
BABAR(P),

9891146454

mohdbabarvade@gmail.co
m

11-08-2021

11-08-2021

CS (COMM)/290/2021

KRISH PACKAGING Vs R|
A OVERSEAS

Vineet Taneja(P),

7838664441

mahatadevitl.com

12-08-2021

12-08-2021

CS (COMM)/294/2021

M/S RSPL LIMITED Vs
GOOGLE LLC

ANIL ~ KUMAR|
SAHU(P),

0810134793

allipcarfe@gmail.com

16-08-2021

16-08-2021

CS (COMM)/296/2021

NGB DIAGNOSTICS
THROUGH RAKESH
KUMAR MAURYA Vs
SANDOR LIFE SCIENCES
PVT LTD THROUGH ITS
DIRECTORS

RAJ KUMAR|
RATHORE(P),

0811010286

rathore_rajkumar@yahoo.c
0.in

21-08-2021

21-08-2021

CS (COMM)/312/2021

RAKESH KUMAR JAIN Vs
THROUGH ITS
PROPRIETER SH ROHIT

GUPTA

GUPTA S/O SH SANJAYGAURAV

KUMAR(P),

0891262268

tsassocitesg8@gmail.com

23-08-2021

23-08-2021

CS (COMM)/298/2021

TRAVELOGY INDIA PVT

JAIN

LTD Vs SHANTI KUMARVISHAL

PATEL(P),

0868401295

laljiadvocates@yahoo.in

21-08-2021

21-08-2021

CS (COMM)/297/2021

ANKUSH
PROPRIETOR
PERFUMERS
DIRECTOR/AR
INATURON
HEALTHCARE LIMITED

SHARMA
ROYAL
Vs

PUSHKAR
IARYAL(P),

9599240110

aryalpushkar@gmail.com

21-08-2021

21-08-2021




Case No.

CS (COMM)/301/2021

Petitioner Name VS

Respondent Name

TK ELEVATOR
PRIVATE LIMITED Vs
ROY CONSTRUCTION CO

INDIA|

Advocate

JITENDRA
KUMAR(P),

Advocate
Nobile
Number

0871880147

Advocate email id

jitenderadv@gmail.com

Date ofDate of e-
Registratio filing
n

24-08-2021 [24-08-2021

CS (COMM)/327/2021

M/S PACIFIC PRODUCTS
IAND SOLUTION|
THROUGH ITS
PROPRIETOR SH EJAUL

CONSTRUCTION  AND
CENGINEERING P LTD

SHAIKH Vs M/S GARUDA

IASHISH(P),

8826266972

legalrightooo1@gmail.com

24-08-2021 [24-08-2021

CS (COMM)/321/2021

M/S PACIFIC PRODUCTS
IAND SOLUTION|
THROUGH ITS
PROPRIETOR SH EJAUL
SHAIKH Vs M/S GLOBAL
ZONE
INFRASTRUCTURE
PRIVATE LIMITED

SANITARY|

ASHISH(P),

8826266972

legalrightooo1@gmail.com

24-08-2021 [24-08-2021

CS (COMM)/326/2021

M/S PACIFIC PRODUCTS
IAND SOLUTION
THROUGH ITS
PROPRIETOR SH EJAUL
SHAIKH Vs M/S GARGI
FARMS

IASHISH(P),

8826266972

legalrightooo1@gmail.com

24-08-2021 [24-08-2021

CS (COMM)/309/2021

BANK OF INDIA Vs
CHETNA JINDAL

MEHAK
TANWAR(P),

9990110440

devender3iio@gmail.com

26-08-2021 [26-08-2021

CS (COMM)/308/2021

M/S RSPL LIMITED Vs
GOVIND RATHORE

ANIL ~KUMAR|
SAHU(P),

9810134793

allipcarfe@gmail.com

26-08-2021 [26-08-2021

EX/137/2021

MAGMA FINCORP
LIMITED Vs SUBODH
SHARMA

IARVIND
KUMAR
JADON(P),

0818140844

arvindjadan@arvindandarvi
nd.com

03-08-2021 |03-08-2021

EX/136/2021

MAGMA FINCORP
LIMITED Vs RASHID ALI

IARVIND
KUMAR
JADON(P),

9818140844

arvindjadan@arvindandarvi
nd.com

03-08-2021 |03-08-2021

EX/140/2021

EDDELWEISS RETAIL
FINANCE
LIMITED
PERFECTMARETING

Vs

IAnkit Kumar

Maurya(P),

9999906303

amaitupadhyay11@hotmail.

com

04-08-2021 [04-08-2021




S.No

Court

District

Case No.

Petitioner Name VS

Respondent Name

M/S SHREE SHYAM FIRE
SYSTEM THROUGH ITS
SOLE PROPERIETOR SH
NEERAJ YADAV Vs SP

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

POWER CONTROL
MTHROUGH ITS PROP

EX/139/2021 SMT REENA Rohit Sain(P), 8802301484 srpower333@gmail.com 04-08-2021 [04-08-2021
EDELWEISS RETAIL
FINANCE LIMITED Vs
POOJA BUTTONAnkit Kumar| amaitupadhyay11@hotmail.

EX/142/2021 INDUSTRIES Maurya(P), 0999906303 |com 05-08-2021 |05-08-2021
EQUITAS SMALLSURAJ
FINANCE BANK LTD VsCHOUDHARY(P surajchaudharyadv@gmail.c

EX/141/2021 LUVANA ), 0711933467 |lom 05-08-2021 |05-08-2021
MS CHOLAMANDALAM
INVESTMENT AND
FINANCE CO LTD Vs MRASHOK KUMAR|

EX/146/2021 VINOD KUMAR OJHA  |VASHISHT(P), 9810333703 |[vandanaharit@gmail.com [12-08-2021 [12-08-2021
HINDUJA HOUSING
FINANCE LIMITED VsShilpi

EX/148/2021 PAEWAN KUMAR Upadhyay(P), 9891467200 |casaadv2ooo@gmail.com [16-08-2021 [16-08-2021

MANISH

HDFC BANK LIMITED VsSHANKAR msvermacganvbers@gmail.c

EX/150/2021 IABHIMANYU LAKRA VERMA(P), 0650810426 |om 18-08-2021 [18-08-2021
M/S TVS CREDITRAHUL
SERVICES LIMITED VsBHARADWAJ(P

EX/153/2021 MR SAURABH MARWAH ), 8376049807 |amaranthrbc@yahoo.com |21-08-2021 [21-08-2021
KOTAK MAHINDRA|
BANK LTD 1683 Vs RCC
INFRAVENTURE LTDMAYANK mayank_mahajanos@yaho

MISC DJ/431/2021 1683 IMAHAJAN(P), 9873347330 [o.com 18-08-2021 [18-08-2021
KOTAK MAHINDRA|
BANK Vs RCCMAYANK mayank_mahajanos@yaho

MISC DJ/432/2021  INFRAVENTURE LTD 566MAHAJAN(P), 9873347330 |o.com 18-08-2021 [18-08-2021
NUTAKN IVIATIIIND KA
BANK Vs RCC
INFRAVENTURE LTDMAYANK mayank_mahajanos@yaho

MISC DJ/430/2021 588 MAHAJAN(P), 9873347330 |o.com 18-08-2021 [18-08-2021




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing

Number n

ORIX LEASING AND
FINANCIAL SERVICES
OMP (DINDIA LTD Vs DEENMANOJ
(COMM)/1725/2021 MOHAMMAD KUMAR(P), 9811133644  |manojk.adv@gmail.com 02-08-2021 |02-08-2021

ORIX LEASING AND
FINANCIAL  SERVICES

OMP (DINDIA LTD VSMANOJ

(COMM)/1726/2021  RAHMUDDIN KUMAR(P), 9811133644  |manojk.adv@gmail.com 02-08-2021 |02-08-2021

OMP (DHDFC BANK LTD VsGOPAL sandeepkumarg4@hdfcban

(COMM)/1730/2021 BITTU KHAN KASHYAP(P), (9996228999 |k.com 03-08-2021 |03-08-2021
vVI/ S O VWAKIN AUTIU

OMP (DDEALS Vs PKSARIHANT

(COMM)/1727/2021 |CHAUHAN JAIN(P), 0560012821  |keshavkg2@gmail.com 03-08-2021 |03-08-2021

OMP (DHDFC BANK LTD VsGOPAL

(COMM)/1734/2021 [RAVINDRA OMI KASHYAP(P), 9958683230 |naveenkioi@yahoo.com 03-08-2021 03-08-2021

OMP (DHDFC BANK LTD VsGOPAL

(COMM)/1732/2021 MOHAMMAD IKBAL KASHYAP(P), [9958683230 |naveenkioi@yahoo.com 03-08-2021 |03-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/1728/2021 |RAJ SINGLA 9882 THAKUR(P), 8376049807 |m 03-08-2021 03-08-2021
TOYOTA FINANCIAL|

OMP (DISERVICES INDIA LTD VSDINANATH advocate.ashok1@gmail.co

(COMM)/1769/2021 | REEMA SHARMA 1911 THAKUR(P), 8376049807 |m 04-08-2021 |04-08-2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DISUNIL KUMAR YADAVDINANATH advocate.ashok1@gmail.co

(COMM)/1768/2021 8109 THAKUR(P), 8376049807 m 04-08-2021 [04-08-2021
OMP (OHM/S SWARN AUTOARIHANT

(COMM)/1766/2021 |DEALS Vs PUNMASHI JAIN(P), 9560012821 |keshavkg2@gmail.com 04-08-2021 |04-08-2021
OMP (DIAXIS BANK Vs GAYATRIMAYANK mayank_mahajano5@yaho

(COMM)/1764/2021 |DEVI 5679 IMAHAJAN(P), 9873347330 |o.com 04-08-2021 |04-08-2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DRAJSONS  SECURITIESDINANATH advocate.ashoki1@gmail.co

(COMM)/1765/2021 [LTD 2973 THAKUR(P), 8376049807 |m 04-08-2021 [04-08-2021
IAXIS BANK Vs BINDRA|

OMP (DTOUR N TRAVELS PVIMAYANK mayank_mahajanos@yaho

(COMM)/1790/2021 5048 IMAHAJAN(P), (9873347330 |o.com 05-08-2021 |05-08-2021




Case No.

Petitioner Name VS

Respondent Name

IAXIS BANK Vs BINDRA|

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registratio filing

n

OMP (DTOUR N TRAVELS PVIMAYANK mayank_mahajanos@yaho

(COMM)/1777/2021 5423 MAHAJAN(P), (9873347330 |o.com 05-08-2021 |05-08-2021

OMP (DAXIS BANK Vs BINDRAMAYANK mayank_mahajanos@yaho

(COMM)/1781/2021 [TOUR N TRAVELS 5646 MAHAJAN(P), 9873347330 |o.com 05-08-2021 |05-08-2021

OMP (DAXIS BANK Vs BINDRAMAYANK mayank_mahajanos@yaho

(COMM)/1779/2021 TOUR N TRAVELS 5013 MAHAJAN(P), 9873347330 |o.com 05-08-2021 |05-08-2021
TOYOTA FINANCIAL|
SERVICES INDIA LTD Vs

OMP (DSUMAN SURESH KUMARDINANATH advocate.ashoki@gmail.co

(COMM)/1789/2021 3215 THAKUR(P), 8376049807 |m 05-08-2021 |05-08-2021

OMP (DAXIS BANK Vs BINDRAMAYANK mayank_mahajanos@yaho

(COMM)/1791/2021 TOUR N TRAVELS 5627 MAHAJAN(P), 9873347330 |o.com 05-08-2021 |05-08-2021

OMP (DAXIS BANK Vs BINDRAMAYANK mayank_mahajanos@yaho

(COMM)/1778/2021 [TOUR N TRAVELS 5125 MAHAJAN(P), 9873347330 |o.com 05-08-2021 |05-08-2021
IAXIS BANK Vs BINDRA|

OMP (DTOUR N TRAVELS PVIMAYANK mayank_mahajanos@yaho

(COMM)/1833/2021 |LTD 1262 MAHAJAN(P), 9873347330 |o.com 06-08-2021 |06-08-2021

OMP (DHDFC BANK LTD VsGOPAL sandeepkumarg4@hdfcban

(COMM)/1832/2021 |[KULDEEP MANGERAM [KASHYAP(P), 19996228999 |k.com 06-08-2021 [06-08-2021

OMP (DHDFC BANK LTD Vs USGOPAL sandeepkumarg4@hdfcban

(COMM)/1839/2021 |SR SEC SCHOOL KASHYAP(P), (9996228999 |k.com 06-08-2021 |06-08-2021
HDFC BANK LTD Vs

OMP (DHAMIDIA EDUCATION |GOPAL sandeepkumarg4@hdfcban

(COMM)/1835/2021 WELFARE SOCIETY KASHYAP(P), (9996228999 |k.com 06-08-2021 |06-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSDINANATH advocate.ashok1@gmail.co

(COMM)/1834/2021 [VIKRAM SINGH 5729 THAKUR(P), 8376049807 |m 06-08-2021 06-08-2021

JITENDER

OMP (DAMAR AUTO SALES VsKUMAR advocate.ashok1@gmail.co

(COMM)/1852/2021 |[HARI SINGH YADAV(P), 8376049807 |m 07-08-2021 [07-08-2021

OMP (DAXIS BANK Vs AVONMAYANK mayank_mahajanos@yaho

(COMM)/1849/2021 |[UDHYOG 0851 IMAHAJAN(P), 9873347330 |o.com 07-08-2021 |07-08-2021

OMP (DIAXIS BANK Vs PREETAMMAYANK mayank_mahajanos@yaho

(COMM)/1850/2021 |SINGH HUDA 1908 MAHAJAN(P), (9873347330 |o.com 07-08-2021 [07-08-2021

OMP (DAXIS BANK Vs ANANT MAYANK mayank_mahajanos@yaho

(COMM)/1866/2021 |RAM 7557 IMAHAJAN(P), 9873347330 |o.com 10-08-2021 [10-08-2021
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OMP (DIAXIS BANK Vs SACHINMAYANK mayank_mahajanos@yaho

(COMM)/1868/2021 |[KUMAR 3783 MAHAJAN(P), (9873347330 |o.com 10-08-2021 [10-08-2021
IAXIS BANK LIMITED Vs
MR VIJAY KUMAR|

OMP (DGURJAR S/0 MRRAJESH

(COMM)/1873/2021 | RANJEET SINGH KUMAR(P), 9958726491  [jangraadvocate@gmail.com [10-08-2021 [10-08-2021
IAXIS BANK LIMITED Vs

OMP (DVINOD RAJLIWAL S/ORAJESH

(COMM)/1877/2021 |OM PRAKASH RAJIWAL KUMAR(P), 9958726491  [jangraadvocate@gmail.com [10-08-2021 [10-08-2021

OMP (DIAXIS BANK Vs ANMOL MAYANK mayank_mahajanos@yaho

(COMM)/1867/2021 |GAUR 5943 MAHAJAN(P), (9873347330 |o.com 10-08-2021 [10-08-2021
IAXIS BANK LIMITED Vs

OMP (DMR SALEM KHAN S/ORAJESH

(COMM)/1875/2021 MR ALI MOHHAMED KUMAR(P), 9958726491  [jangraadvocate@gmail.com [10-08-2021 [10-08-2021
IAXIS BANK LIMITED Vs

OMP (DMR SAWRIYA SAHU S/ORAJESH

(COMM)/1876/2021 MR BABU LAL SAHU KUMAR(P), 0958726491  jangraadvocate@gmail.com [10-08-2021 [10-08-2021

OMP (IDAXIS BANK LIMITED VSRAJESH

(COMM)/1929/2021 |SHALINI GOYAL KUMAR(P), 9958726491  [jangraadvocate@gmail.com [12-08-2021 [12-08-2021

OMP (DAXIS BANK LIMITED VSRAJESH

(COMM)/1931/2021 |[VIKAS KUMAR KUMAR(P), 0958726491  jangraadvocate@gmail.com [12-08-2021 [12-08-2021
MTOTOYOTA FINANCE
SERVICES INDIA LTD Vs

OMP (DSURENDER SINGHRAJESH

(COMM)/1946/2021 | KHATRI KUMAR(P), 9958726491  [jangraadvocate@gmail.com [16-08-2021 [16-08-2021
TOYOTA FINANCIAL|
SERVICES INDIA LTD Vs
GUPTA BUILDERS ANDDINESH

OMP (DPROMOTORS PVT LTDKUMAR advocateashok.1@gmail.co

(COMM)/1950/2021 1157884 JAIN(P), 8376049807 |m 16-08-2021 [16-08-2021
TOTOYOTA FINANCE

OMP (DSERVICES INDIA LTD VSRAJESH

(COMM)/1949/2021  MOHD AYUB KUMAR(P), 9958726491  [jangraadvocate@gmail.com [16-08-2021 [16-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD VsDINESH

OMP (DMANINDER SINGHKUMAR advocateashok.1@gmail.co

(COMM)/1948/2021 |SAIMBI 1145505 JAIN(P), 8376049807 |m 16-08-2021 [16-08-2021




Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

TOYOTA FINANCIALDINESH

OMP (DISERVICES INDIA LTD VSKUMAR advocateashok.1@gmail.co

(COMM)/1947/2021 | ROSHAN LAL 1191481 JAIN(P), 8376049807 |m 16-08-2021 [16-08-2021
TOTOYOTA FINANCE
SERVICES INDIA LTD Vs
IADVANCED SKILLS AND

OMP (DMANAGEMENT STUDIESRAJESH

(COMM)/1945/2021 [EDUCATION GROUP KUMAR(P), 9958726491  [jangraadvocate@gmail.com [16-08-2021 [16-08-2021
TOTOYOTA FINANCE
SERVICES INDIA LTD Vs

OMP (DVICTORY INDIARAJESH

(COMM)/1944/2021 |HOLIDAYS LLP KUMAR(P), 9958726491  [jangraadvocate@gmail.com [16-08-2021 [16-08-2021
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co

(COMM)/1958/2021 |PHOOL SINGH 9712 THAKUR(P), 8376049807 |m 18-08-2021 [18-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD VsDINESH

OMP (IDANKITA ARVINDKUMAR advocateashok.1@gmail.co

(COMM)/1951/2021 | JADHAV JAIN(P), 8376049807 |m 18-08-2021 [18-08-2021
TOYOTA FINANCIALDINESH

OMP (DISERVICES INDIA LTD VSKUMAR advocateashok.1@gmail.co

(COMM)/1952/2021 |SK TRAVELS 1305 JAIN(P), 8376049807 |m 18-08-2021 [18-08-2021
TOYOTA FINANCIAL|
SERVICES INDIA LTD VsDINESH

OMP (DANKITA ARVINDKUMAR advocateashok.1@gmail.co

(COMM)/1953/2021 JADHAYV 7268 JAIN(P), 8376049807 |m 18-08-2021 [18-08-2021
TOYOTA FINANCIAL
SERVICES INDIA LTD VsDINESH

OMP (DTRANZLEASE HOLDINGKUMAR advocateashok.1@gmail.co

(COMM)/1954/2021 [INDIA PVT LTD 7914 JAIN(P), 8376049807 |m 18-08-2021 [18-08-2021
VIS O VVAKIN AUTIU
DEALS Vs PKSARIHANT

CS (COMM)/295/2021CHAUHAN JAIN(P), 9560012821 |keshavkg2@gmail.com 18-08-2021 [18-08-2021
TOYOTA FINANCIAL|

OMP (DISERVICES INDIA LTD VSDINANATH advocate.ashoki@gmail.co

(COMM)/1955/2021 MAHENDRA PAL 6330 [THAKUR(P), 8376049807 |m 18-08-2021 [18-08-2021
TOYOTA FINANCIAL|
SERVICES INDIA LTD Vs

OMP (DGANESH MAHADEVDINANATH advocate.ashok1@gmail.co

(COMM)/1956/2021 |PANDEY 8284 THAKUR(P), 8376049807 |m 18-08-2021 [18-08-2021




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing
Number n
TOYOTA FINANCIA
OMP (DISERVICES INDIA LTD VsDINANATH advocate.ashok1@gmail.co
(COMM)/1957/2021 TKAS SAXENA 0133 THAKUR(P), 8376049807 |m
20 SH. VINOD KUMAR,North-West
DISTRICT JUDGE
(COMMERCIAL)
21 MS. BARKHA NORTH CS COMM 260/21 SATYAPALV/SNDMC NOT NOT 02.08.2021 (01.08.2021
GUPTA, DJ(COMM) MENTIONED |MENTIONED
IAS SINGLEAS SINGLE
EIES;EEVED Isﬁ%‘gf;EVED “NOT  MENTIONED  AS
THROUGH  THROUGH SINGLE — PAGE IS
MAIL MAIL RECIEVED THROUGH
MAIL
CS COMM 261/21 FORIS PAPERNOT NOT 02.08.2021 [01.08.2021
ELEMENTS V/S TRENDMENTIONED MENTIONED
SETTERS IAS SINGLEAS SINGLE
g%gf:EVED ISE?E%?EVED “NOT  MENTIONED ~ AS
THROUGH  THROUGH SINGLE — PAGE = I§
MAIL MAIL RECIEVED THROUGH|
MAIL
CS COMM 262/21 SADHNA VYAS V/S NOT NOT 03.08.2021 (02.08.2021
TRIKUTA BEARINGS MENTIONED MENTIONED
IAS SINGLEAS SINGLE
EIES;EEVED Isﬁ%‘gf;EVED “NOT  MENTIONED  AS
THROUGH  THROUGH PINGLE PAGE IS
MAIL MAIL RECIEVED THROUGH
MAIL
OMP COMM 268/21 DARSHAN LAL V/SNOT NOT 05.08.2021 |04.08.2021
VASU DEV MENTIONED |MENTIONED
IAS SINGLEAS SINGLE
g%gFEVED Isi%gIEEVED “NOT  MENTIONED  AS
THROUGH  THROUGH SINGLE — PAGE IS
MAIL MAIL RECIEVED THROUGH
MAIL
NOT NOT 12.08.2021 [11.08.2021
MENTIONED |MENTIONED
IAS SINGLEAS SINGLE
g%((}lf:EVED ISI;R%(C}IEEVED “NOT  MENTIONED ~ AS
RUBBER METALTHROUGH THROUGH SINGLE PAGE IS
PRODUCTS V/S INOXMAIL MAIL RECIEVED THROUGH
CS COMM 275/21 WIND LIT MAIL




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registratio filing
Number n
NOT NOT 26.8.2021 [25.08.2021
MENTIONED |MENTIONED
IAS SINGLEAS SINGLE
EI::SEEVED ISE%SFEVED NOT  MENTIONED A3
SINGLE PAGE I8
PUNEET KAUR V/S M/Slrf/g};l? UGH ;\F/I}[I&II{I? UGH RECIEVED THROUGH
CSCOMM 286/21 99 FOOD COMPANY IMAIL
22 ?)}llﬁ) AN HARI%HJSOUth-West M/S PAVO INDUSTRIES  prnown
> CS COMM. 159/2021 [P. LTD. VS M/S DURGA, 0968196623 02.08.2021 [28.07.2021
(COMMERCIAL) TRADING CO. & ORS. | RARUN ¥ L ARUN481@OUTLOOK.C
/S SEASONS
OVERSEAS VS M/SVIRENDER
CS COMM. 160/2021 DURGA TRADING CO. &TRARUN 0968196623 VTARUN481@OUTLOOK.C 02.08.2021 [28.07.2021
ORS OM
'UNION BANK OF INDIAV ANDANA
CS COMM. 161/2021 VS M/S PUSHPATIATIA 9810092257  |phatiaandcompany1@gmail.02:08.2021 08.07.2021
INTERNATIONAL com
CS COMM. 162/2021 AMIT SHARMA VS RAJIVGIRISH KUMAR 9811626363 . . 02.08.2021 |08.07.2021
DHIMAN girishkgautam@hmail.com
M/S LOGIX
CS COMM. 163/2021 DISTRIBUTORS P. LTD.ANJUBAGAI = 9810195013  |kymarraisesadv@yahoo.co [02:08.2021 06.07.2021
VS YOGESH JAIN m
IMITA INDIA P. LTD. VSLAKSHAY
CS COMM 164/2021 DEL GEARS LTD. SAWHNOY 0811870224 sslaw316@gmail.com 02.08.2021 [28.06.2021
HOSHANG RASRICHA VS
CS COMM 165/2021 |GOLD STONETANU SINGHAL 999739937 02.08.2021 [11.05.2021
INFRATECH & ANR.
CANARA BANK VS ARUN KR
CS COMM. 166/2021 [LAKSHMI CHANDSHUKLA 18586863313 10.08.2021 [16.07.2021
SOLANKI connect@snslegal.in
IADITYA BIRLA FASHIONVARUN 'VARUN.SHARMA@CLASIS
CS COMM. 167/2021 VS MAYANK GUPTA SHARMA 9650668623 AW COM 10.08.2021 [30.07.2021
SDIA PROJECT CO. PJITENDER KR,
CS COMM. 168/2021 LTD. VS LIVPURE P. LTD. TIWARI 9268740063 iitendra tiwari@lawyer.com 11.08.2021 [16.04.2021
PUNJAB NATIONAL SAURAV
CS COMM. 169/2021 BANK VS M/S REBARIBHASIN 0899331166 11.08.2021 |02.08.2021
[TRADERS sauravbhasinio@gmail.com
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CS COMM. 170/2021 [LTD. VS YOGESHALOK MOHAN 9818404186 11.08.2021 [26.04.2021
ROHILLA & ORS ALOKMPI@GMAIL.COM
ICICI BANK VS KOMAL IALOK.ADV2001@GMAIL.C
CS COMM. 171/2021 ROHILLA IALOK KR. 0911000126 OMM @ 12.08.2021 |05.08.2021
CS COMM. 172/2021 3%¥EYBMK VS NISHITA)\; g kR. 0911000126 ALOK.ADV2001@GMAIL.C 15 08.2021 [05.08.2021
OMM
ICICI BANK VS SUJEET IALOK.ADV2001@GMAIL.C
CS COMM. 173/2021 KUMAR IALOK KR. 0911000126 OMM @ 12.08.2021 |05.08.2021
PUNJAB NATIONALPRAKSHITI
CS COMM. 175/2021 0868873986 13.08.2021 |05.08.2021
/ BANK VS BRIJ LAL IMAHIPAL mahipal109@gmail.com
PUNJAB NATIONALPRAKSHITI
CS COMM. 176/2021 BANK VS MOHINDER| 0868873986 13.08.2021 (04.08.2021
IMAHIPAL
KAUR KHANNA mahipaliog@gmail.com
UNION BANK OF INDIAYOGESH ogeshpachauriassociates
CS COMM. 174/2021 VS PRODIP HAZARIKA PACHAURI 9811895298 ?g,n%ail.c%m @ 13.08.2021 [09.08.2021
UNION BANK OF INDIAVIJ AYA
CS COMM. 177/2021 VS M/S R.S, 9811373999  ladvviiavlakshmijain@gmail. 16-08.2021  [12.08.2021
ELECTRONICS & ORS. LAKSHMI JAIN com hay jain@g
IASHISH RATHI VS ANAND
CS COMM. 178/2021 [PICCADILY HOTELS P'PRAKASH 0310511420 16.08.2021 (16.04.2021
LTD. rani22g9sharma@gmail.com
IANIL KR. SHARMA VSSURENDER K.
CS COMM. 179/2021 81101 18.08.2021 (16.04.2021
79/ ATUL SINHA SIWAL ° 3499 SKSIWALI@GMAIL.COM 4
'[UNION BANK OF INDIAVI JAYA
CS COMM. 180/2021 VS M/S NAINA JEELAKSHMI JAIN 9811373999 |advvijaylakshmijain@gmail. 25-08.2021 12.08.2021
CREATION com
INDIAN BANK VSSANJEEV
CS COMM. 184/2021 11142200 26.08.2021 [23.08.2021
4/ PIYUSH JAIN CHOPRA o714 chopra6791@gmail.com 3
INDIAN BANK VS ANNUSANJEEV
CS COMM. 185/2021 0711142200 26.08.2021 [21.08.2021
/ SINGH CHOPRA chopra6791@gmail.com
INDIAN BANK VSSANJEEV
CS COMM. 186/2021 0711142200 26.08.2021 [21.08.2021
/ MADHUR CHAWLA CHOPRA chopra6791@gmail.com
INDIAN OVERSEASSUBHASH KR.
CS COMM. 187/2021 BANK VS SHAILESH KR. JHA 0810840045 27.08.2021 [13.07.2021

skjhaassociates@yahoo.com
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INDIAN OVERSEAS
CS COMM. 188/2021 BANK VS MANISH?EEHASH KR'9810840045 27.08.2021 [13.07.2021
CHAUHAN skjhaassociates@yahoo.com
INDIAN OVERSEAS
CS COMM. 189/2021 [ BANK VS PRADEEP?EIEHASH KR'9810840045 27.08.2021 [13.07.2021
KUMAR skjhaassociates@yahoo.com
IAIRPORTS AUTHORITYVAIBH AV
OMP COMM. 5/2021 |OF INDIA VS M/S M‘S'KALRO 0650310194 18.08.2021 [16.07.2021
KHURANA ENGG. LTD. vaibhav.kalra@kalraco.com
M/S DAIRY CHEM CORP.VIRENDER
OMP COMM. 6/2021 VS HIMALAYA FOODTARUN 0968196623 18.08.2021 [15.04.2021
INTERNATIONAL vlarun481@outlook.com
KOTAK MAHINDRASIDDH ARTH
EX CIVIL. 211/2021 PRIME VS MOHD. 5\ 5BHA 9873347330 BNNLITIGATION@GMAIL.02.08.2021 20.07.2021
SHIHAB UDDIN COM
KOTAK MAHINDRASIDDHARTH BNNLITIGATION @ GMAIL.
EX CIVIL. 212/2021 PRIME VS AJIT SHARMA BABBHA 0873347330 COM @ 02.08.2021 [19.07.2021
EX CIVIL. 219/2021 |AXIS BANKVS LEELA  [SUNITA SINGH 9871040589 {)I\ITVIDOLEXLAW@GMAIL'C 13.08.2021 (03.08.2021
EX CIVIL. 220/2021 AXIS BANK VS PAWANg;\114 SINGH 0871040589 [INDOLEXLAW@GMAIL.C |13.08.2021 [03.08.2021
KAPOOR OM
AXIS BANK \E INDOLEXLAW@GMAIL.C
EX CIVIL. 221/2021 JASPINDER SINGH SUNITA SINGH (9871040589 oM @ 13.08.2021 (03.08.2021
EX CIVIL. 223/2021 %ﬁ AB;‘NK VS SANDEEP gi;\ 174 SINGH 0871040589 g‘IIVIDOLEXIAW@GMAIL-C 13.08.2021 [03.08.2021
AU SMALL FINANCE VS
EX CIVIL. 224/2021 RAJIV RANJAN |9810594551  |OFFFICEOFRAJIVRANJAN|16 08.2021 [28.07.2021
/ AVNISH SHARMA DWIVEDI@GMAIL.COM
AU SMALL FINANCE VS
EX CIVIL. 225/2021 RAJIV RANJAN (9810 1 [OFFFICEOFRAJIVRANJAN|i6 08.2021 [16.04.2021
5/ CHANDAN SINGH 051059455 DWIVEDI@GMAIL.COM 4
M/S VISION
DISTRIBUTIONS P. LTD.SUNIL
EX CIVIL. 2277/2021 VS MAGICON IMPEX P.DWIVEDI 0868464938 17.08.2021 [22.07.2021
LTD. SUNILD009@GMAIL.COM
M/S SUNRISE
EX. CIVIL. 228/2021 PROPERTY VS M/Sﬁ%ﬁm% 09810322797 17.08.2021 |03.08.2021
SKIPPER PROPERTIES ruchiravarora@gmail.com




S.No

Court

District

Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-

Respondent Name Nobile Registratio filing
Number n

KOTAK MAHINDRASIDDH ARTH

EX. CIVIL. 231/2021 PRIME VS MUNNIG \ 5BHA 9873347330 BNNLITIGATION@GMAIL.[28-08.2021 [10.08.2021
SINGH COM
INDUSIND BANK VSPANKAJ ROY.PANKAJ@YAHOO.CO

EX. CIVIL. 232/2021 |,y JAHAN KUMAR 9958732424 N @ 28.08.2021 [18.08.2021
INDUSIND BANK VS PANKAJ

EX. CIVIL. 233/2021 [KAPTAN BUILDINGi -1 AR 9958732424 | ROY.PANKAJ@YAHOO.CO [28-08.2021 118.08.2021
MATERIAL IN
INDUSIND BANK VS PANKAJ

EX. CIVIL. 234/2021 MURLIWALA KUMAR 9958732424 ROY.PANKAJ@YAHOO.CO 28.08.2021 118.08.2021
TRANSPORT N
HDFC BANK VSSACHIN

EX. CIVIL. 235/2021 8802757235 28.08.2021 [26.07.2021

/ PUSHPENDER SINGH  [KATYAL advmohitjalal@gmail.com

SBI CARD VS PIYUSH

EX CIVIL. 236/2021 S.K. PATHAK 10 SUBODHPATHAKLEGAL@>8.08.2021 [21.08.2021

36/ JAIN 9910345439 |0 P oM

SBI CARD VS ASHISH

EX. CIVIL. 237/2021 S.K. PATHAK |9910345439 |SUBODHPATHAKLEGAL@|58.08.2021 [11.08.2021

/ BHALLA GMAIL.COM

KOTAK MAHINDRA] . . .

EX. CIVIL. 240/2021 BANK VS  SUNDERVEERUPAL 8368965416 [patinelawoffices@gmail.co |58.08.2021 [13.08.2021

SINGH

m
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